Fifth Series, Vol. IV, No. 13 Wednesday, June 9, 1971
Jyaistha 19, 1893 (Saka)

LOK SABHA DEBATES

Second Session
(Fifth Lok Sabha)

LOK SABHA SECRETARIAT
NEW DELHI

Price: Re. 1.00



CONTENTS

No. 13, Wednesday, June, 9 1971/Jyaistha 19, 1893 (Saka)

Oral Answers to Questions—
*Starred Questions Nos. 362, 365, 368 to 371, 373, 376, 378
and 380 to 382
Written Answers to Questions—
Starred Questions Nos. 361, 363, 364, 366, 367, 372, 374
375, 377, 379 and 383 to 390.

Unstarred Questions Nos. 1627 to 1635, 1637 to 1656, 1658
to 1707 and 1709 to 1762

Calling Attention to Matter of Urgeat Public Importance—
Reported uncarthing of a long distance call racket in Delhi ...
Re : Relief Material for Bangla D:sh Refugees
Papers Laid on the Table
Message from Rajya Sabha
Genceral Budget, 1971-72—General Discussion
Shri Shivpujan Shastri .
Shri S.8. Mohapatra
Shri D.C. Dixit
Shri Sat Pal Kapur
Shrimati Sahodra Bai Rai

Shrimati Mukul Banerjee

Shri Atal Bihari Vajpayee
Shrimati Jyotsna Chanda

Shri B. R. Bhagat

Shri Shyamnandan Mishra
Shri M. Sudarsanam
Shri P. Ventatasubbaiah
*Shri D. D. Bhatia ite

CoLumns

1-33

3346

46—167

167—174
174—176
176—179
179

179

180—182
183—186
186—193
194—198
198—204
205207
207—224
224—227
227234
234—246
246—250
250254
254—257

*The sign+marked above the name of a Member indicates that the question

Wwas actually asked on the floor of the House by that Member.



(ii)

Shri Chapal Bhattacharryyia

Shri Shivnath Singh ol
Shri S.N. Misra
Shri-®' R. Shenoy:

§hri A. N. Vidyalankar
Shri Hari Kishore Singh
Dr. H. P/ Sharma
Shri Satish Chandra
ness Advisory Committee
iecond Reportpresented”

CoLumns

257260
261—266
266—269
269—272
272—274
2742718
278284
284

284



LOK SABHA DEBATES

LOK SABHA

Wednesday, June 9, 1971[Jyaistha 19,
1893 (SAKA)

The Lok Sabha met at Eleven
of the Clock

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Export of Jute Goods

*362. SHRI N, K SANGHI: Wil
the Minister of FOREIGN TRADE
be pleased to state :

(a) whether export of jute goods in 1970
is slumped to an all time low ;

(b) the measures being taken to increase
the export earnings ; and

(c) the target of export during the
:urrent financial year ?

THE MINISTER OF FOREIGN
IRADE (SHRIL, N. MISHRA) : (a) to
c). A statement is laid on the Table of the
Jouse,

Statement
(%) Yes, Sir,

(b) The moasures taken (0 maximize
xports include following :—

(i) ingreasing yider cultivag
Q'M&hﬁﬂmﬂemmh

(i1) raising production of jute goods
from an average monthly output of
90,000 tons to 110,000 tons,

(iii) reducing domestic consumption of
sacking

(iv) products development and diverse
fication

(v) export promotional efforts and

(vi) restraint on speculative activities in
hessian

(c) Export target has been stepped up
to 7.4 tonne value at Rs, 250 crores approxi-
mately.

SHRI N, K. SANGHI : The Minister
has accepted in his reply that the export has
been the lowest in the year 1970. In the
backdrop of the happenings in Bangladesh,
I think this is the time when wo should
rejuvenate our export, Now 80 many
workers are thrown out of employment
because of the closure of jute mills, On the
Ist of June the Minister stated that efforts
are being made to reopen the mills to halp
the poor workers and on the 2nd June six
more jute mills have closed down. May |
know what he is going to do to get the
closed mills reopened ?

SHRI L. N. MISHRA : In West Bengal
there are a number of jute mills which aré
very much out-dated and old. Even though,
we would be happy if the mills started
working and the labour get emiploymeat, the
main problem in West Bengal is the
modernisation of the jute mills. In that
1 have not been getting the hecessary or
expected co-operation from the jute mill
owners, Though there is provision for
financing it and some funds have been.
utilized for that, they have not taken
sppreciable sigps to modernise their wills.
Bo fsr as the mills referred to in this
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question are concerned 1 will look into each
individual case myself and see what can be
done. If finance is necessary, we will see
that the Industrial Finance Corporation
helps them. But the real problem in West
Bengal is that the jute mills are very much
outdated and some of them obsolete.

SHRI N, K, SANGHI : May 1 know
whether the Mihister would lay down
responsibility in the Ministry on those who
had not gone ahead with the purchase of
raw jute from Thailand, which has resulted
in great 'oss to this country ? Would he also
cosure that the opening of new jute mills
will be only in Bengal and not outside
because of its export potentiality,

SHRI L. N, MISHRA : We had a
proposal to purchase jute from Thailand
gince our internal production was short by
7 lakhs to 8 Jakhs tons. But the prices
prevailing in Thailand were exhorbitant and
8o that deal was not economical. Though
we had asked the STC to make these
purchases, because of the high prices
prevailing there we did not make these
purchases, About the mills in Bengal there
was a discussion in this Heuse only two
daxys back and a number of hon. Members
Have asked for diversification of industry,
S0, in fairness to the States new industries
and mills should be opened in the back-
ward States of Bihar, Orlssa, Tripura and
Andhra, Therefore, 1 cannot give this
ascurance that no new mills would be
opened or started in any other State
except Bengal.

ot e . Fag A wgar
g & aoft & e & Y e wry §
I H Y frad 07 agd Eor g fam
W FT TR R, THET WOR A gy
w27 Sy g 7

W wghea it g el 8
QT ST ST qwe o

SHRI JAGADISH BHATTACHARYYA:
My T Know from the hon. Ministe whether
we purcbase finished jute products from
foreigh coutttries and, if 30, to what extent 2
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SHRI L. N. MISHRA : To the best of
my knowledge, we do not purchase finished
products, Perhaps, there may be some
negligible purchases here and there,

st vw W ait AT aeft oft
Aot qarar fs gz fsl &t sdew
T §UT §, WA agd QI § W
w0 fos o= § ) & ST g g &
W o 1 gfe § @y go fs ofewra
wit wTeE ¥ orgt 9% qFEGYE ¥1 ww g,
aTT $EINA §, WAy Sff #yr qEw ¥
I fael & X # fas 7 |7 §,
foad aqd gFaqIE w7 agrar Iy A% 7

MR, SPEAKER :
that.

He has replied to

SHRI L. N, MISHRA : It is a fact that
next year is going to be a better year for
jute exports, At least that is our expecta-
tion. The indigenous production of jute
this year would be more as compared to last
year. On taking advantage of the situation
I will only say that we arc trying to re-
capture the US market which we lost as a
result of competition from Pakistan, because
Pakistan mills are very modern mills,
Their quality of jute was also good and we
were almost at the point of losing the world
market, But the time has come when we
should take advantage of the situation and
regain the markets, especially when there
are signs of improvememt in the world
market, so far as jute is coacerned,

oft gu. e gt & gt ot
qeTr g E e farar gz R ag ww
waE A ar @y ? o fad ax A
Nagag grda g owrgary ?

fow. o faw: A waw ¥
xXm® & srar v ) QN aw ayt &
fe gz qgr o arev Qar i agt A
trfers dE R E R o wr ¢
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SHRI INDRAJIT GUPTA
statement it is stated that one of the
measures taken to maximise exports is to
increase tho area under the cultivation of
raw jute. May I know from the Minister
whether recently the Government has decid-
ed to ask the raw jute cultivators to increase
their cultivation by about 25 per cent and,
if so, 1n view of the fact that the anticipated
jute crop this year is going to be a very
good one, what measures will the govern-
ment take to guard against a glut of raw
jute which may lead to a scrious fall in
prices and thereby harm the int~rests of the
cultivators.

SHRIL. N, MISHRA : Till now we
have ecxperienced shortage of jute, The
trends of the world jute market show that
there would not be a glut of jute in the
world market. In fact, we will have a
bigger demand from the market. We will
sec to it that there is no glut and the
growers do not suffer. As the hon. Member
knows, we have sct up the Jute Corporation
and it will be the main function of the Jute
Corporation to make purchase of jute. So,
whenever there is any fall in price of jute
the Corporation will enter the market and
make purchases from the jute growers,

Drop in Indlan Share of Tea Trade in
British Market

*365. SHRI SAROJ MUKHERIJEE :
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) the causes for a drop of 16 per
cent Indian share of tea trade in the
British market in the past 30 years ;

(b) whether African share of tea has
increased from 3.8 to 21.2 per cent under
similar conditions ; and

(¢) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE): (a)to (¢). A state-
ment is laid on the Table of the House.

Statement

(8) The decline in India's share of tea
In'thé Biftish merkdt is duo to the gradual
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In the inroads made by Ceylon,
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Africa and
other teas.

(b) The share of African teas in the
British market has gone up from 4.6% in
1940 to0 21.3% in 1970,

(c) (i) Emergence of African coun=
tries as new tea producing
countries and their steady in-
crease in production with a
much lower cost of production
compared to India ;

African tea is cheaper than
Indian Tea,

(i)

Because of low internal
consumption in East African
countries, they are exporting
as much as they can irres-
pective of any price consi-
deration., On the other hand
high internal consumption in
India which accounts for 50%
of the total crop makes
Indian tea dearer,

(1ii)

(iv) The seasonal patterm of pro-
duction in India as against
year round production in
East Africa together with

advantages of a shorter lead.

SHRI SARQJ MUKHERJEE: The
hon. Minister has evaded the real question.
He has accepted that India’s share of tea in
the British market has declined but he has
not mentioned the percentage. My questiom
was whether there is a drop of 16 per cent
in the share of Indian tea in the British
market in the past few years and he has
evaded the question by simply saying that
there is a decline. Nor has he mentioned
in his reply what steps he is goiny to take
rectify the position. He has simply referred
to the inroads made by Ceylon, African
and other teas, Ourtea used to have a
very good market in the world and we used
to earn quite a big amount of foreign
exchange which we badly need for building

our ccopomy. Now this Ministry, is not
doing what it should do to compete with
other countries in the world tea market,
He has pot sid anything about them,
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MR. SPEAKER : Let him come to the
questicn,

SHRI SAROJ MUKHERJEE : Why is
it that the Ministry has not taken any
measures to compete with the other coun-
tries in the world tea market so that the
decline in our share can be checked ? It is
not as if remedies are not there to this
situation. The remedies are there but the
Government have not taken them. Will the
Minister tell us what he has done to
increase the production of teg in our country?
He has mentioned here that internal con-
sumption of tea has increased. It is good.
But what steps has he taken to increase
production of tea for export ?

SHRI A. C. GEORGE : The question
is specifically about the export to UK. We
have said that there is keep competition
from African tea where the cost of pro-
duction is low and the internal consumption
is alio low : so, they are in a better position
to export. They only method to counter
this is to reduce the cost of our tea pro-
duction and to make promotional pro-
grammes. We are making real headway
in our promotional programmes and, at
the same time, to reduce the cost of
production we are allowing liberal grants for
replantation and improved methods of

production.

SHRI SAROJ MUKHERIJEE : My
second question is with regard to the mea-
sures for competing in world market Yester-
day he said that in the export of textiles
we are being handicapped because of the
British moves, Here again, today in tea we
are finding that because of British moves our
export of tea is also declining, People will
think that this Ministry has taken up the
job of liquidating forcign trade. We need
foreign exchange so0 much and in textiles,
tea, everything, our exports are declining.
What is the Ministry doing to compete with
other countries ? Will the Minister tell us
what measures have been taken regarding it ?

THE MINISTER OF FOREIGN
TRADE (SHRI L.N. MISHRA): The
petfcrmance of the Foreign Trade Ministry,
if you will permit me to say, this year
has been perhaps a record one. We had
increased our exports more than our target ;
that is, instead of 7 per cemt wo reaghed
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8} per cent, Therefore, it is mot fair to
say that we are liquidating foreign trade.

About tea, the hon, Member may care
to go through the papers if he has any,
Year before last was a very bad year for
tea, Last year was a much befter year.
As you know, there is an organisation,
called the FAO, which looks into world
contracts of tea. Of course, we have lost
some percentage of the market in the UK,
But, as my colleague pointed out, this is
mainly because of cheaper variety of tea
coming from African countries and also
from Ceylon. But the export of tea from
our country this year has been better.
There is every reason to say that our per-
formance has been satisfactory.

SHRI § M. KRISHNA : United
Kingdom is a small country, So, may I
suggest to the Government that if they are
contemplating to explore the possibilities of
exporting our tea to the other countries,
probably there would be lesser competition
from African and other tea producing
nations? 1 would like to know if the
the Government have any specific programme
to explore the possibilities of exporting tea
to countries other than the United Kingdom.

SHRI L. N. MISHRA: Today we
export a good quantity of tea to USA,
Recently, in the new trade pact we have
a provision for exporting tea to USSR.
We are exporting tea to a number of
countries, UK is one of the buyers—of
course, it is the main buyer—-of our tea.

MR SPEAKER : The question relates
to the British market only.

SHRI P. VENKATASUBBAIAH :
In view of the fact that the African coun-
triecs as well as Ceylon are having keen
competition with our country, may I know
whether Government can initiate discussions
with these countries to have a consortium
of tea producing countries 30 that they may
not cut at each other and also hit the trade ?

MR. SPEAKER : This is too farfetched
a question,

SHRI PILOO MODY :
form cartels, a monopoly,

. SHRI L. N, MISHRA ; There Is a
committen ¢t wp by the FAQ which

They want to
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regularises export and also ths quantity of
export from each country. Recontly, we
had & mesting of this committee in India
and some decisions have been taken, As you
know, two years back a decision was taken
to withdraw 90 mullion 1lbs. of tea in the
world market bescause there was a
glut in the market of tea, This year, I
say, the allotment is not unfavourable to
us,

ot wew fagrdt Tl @ #4798 §W
EfF frdw & qror # wTg w1 ART AN
23 W Aril & gra ¥ ¥fma § AR 99
N Aonh wInIN oA § fiF W
%) 39 &7 Ifwe fgeay a8 faear ? am
daAy 3 g gfeein 9 @ faWe
fear 7

stow, @w. faw . ag am QR
#YT gasY werar 110 af quat § 1 -
qq & §6 Y dga ¥ gg NI af
@) gEE ¥ g Sl A ag foig
firar & fx wrg & ddfan ga FIT | A
arad § fe agr Yaew & amm JA A
21 oma ¥ Sv ¥ GBT AT FT A 9T

iaw AR agw TREw qWE g A
& QA T w1 fawre fegr g sk
qg q¥fo gw waY agt W d
fawmg & ara ¥ o M ¥ gw &
7g 17 § 3T WY AR A @i

SHRI1 INDRAJIT GUPTA : When are
you going to do it 7 For the last two years
we are hearing it.

SHRI L. N. MISHRA : I have not been
here for two years.

SHRI PRABODH CHANDRA : Is the
Minister aware of the fact that there have
been conmsistent complaints about the quality
of tea that hms béea exported ?

SHRI L, N, MISHRA ;: 1 have not
tectived any complpint as regards the
Quality, .

‘have pre-shipmont fmpection and we have
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the quality of our tea is concerndd, wa hive
not received any complaint from the UK,

Declaration of Birth Anniversary of Dr.
Ambedkar as Public Holiday

* 368, SHRI 5. M, BANERJEE : Wwill
the. PRIME MINISTER be pleased ta
state ©

(a) whether several organisations in tha
country have demanded public holiday on
the birth Ann'versary of Late Dr. B. R.
Ambedkar ; and

(b) if so, the reasons for not declaring
this as a public holiday ?

THE MINISTER OF STATE IN THE
MINISTRY OF' HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) ;: (a) and
(b). The peri»d of our struggle for national
revival and frecdom produced men and
women of eminence 1o diverse fields of
politics, art, literature, religion, etc. Dr.
B R Ambedkar was one of them. Govern-
ment feel that a more creative and construc-
tive way of honouring the memory of these
great men and women should be found
rather than declarlng public holidays. 1In
our country the number of such holidays is
already large, even though, in pursuance
of the recommendations of the Sscond Pay
Commission, the number of public holidays
was reduced from 23 to 16 in 1960. Govern-
ment also feel 1hat when our countsy ought
to make every cffort to develop and to face
the present d fliculties, increasing public
holhidays would not be the best way of
honouring the great men of the past or of
promoling na'ional interests.

SHRI 8. M, BANERJEE : Before I put
my question I may make it clear that my
questions are not invariably meant for
Central Government employees.  Always
the hon. Minister gets the idea that I ask
only about Central Government employees.
I may clarify that it should cover all
employees, whether working in the pubiic
sector or in the private scctor. The Pay
Commission does not apply to the private
sector, That should be clear.

Now I wish to know from the hoa,
Minisier whether it is a fagt that for the
last so many ycars two demands have been
made by the Ropublican Party aad thosp
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who believe in Dr. Ambedkar and hold him
in high esieem, not becauss he championed
the cause of harijans but also because he
champioped the cause of parliamentary
democracy. The two demands were to have
a portrait of Dr. Ambedkar in the Central
Hall and to declare his birthday as a public
hdliday. Paublic holiday means actually
showing respect to somecone so that his
creation and work could be popularised
among the people on that particular day.
1 would like to know why none of the
demands has been conceded by Govern-
ment.

SHRI RAM NIWAS MIRDHA : There
is no doubt about Dr. Ambedkar's eminence
®s a constitutional lawyer and as a great
public man of this country. But, as I said
in my answer, declaring public holidays
is really not the best and the fittest way of
honouring the memory of a great man like
Dr. Ambedkar, A lot of requests have
come to the Government from time to time
from various organisations that Dr.
Ambedkar's memory should be honoured
by declaring a public holiday, But for the
taasons stated by me in my answer, it has
not been possible to accede to that request,
As a matter of fact, except for Mahaima
Gandhi’s birthday, there is no national
leader whose birthday has been included
in the list of pubiic holidays,

SHRI 5. M. BANERJEE : Apart from
not declaring a public holiday in the larger
national intrest, [ would like to know what
other measures have been taken to have a
proper memorial for Dr., Ambedkar in the
country,

SHRI RAM NIWAS MIRDHA : The
Question is specifically about declaring a
holiday. As regards honouring Dr.
Ambedkar many statues have coms up all
around the country and a number of
institutions have been named after him.
The Government always gives importance
'to the contribution that he has made in
our national life,

SHRI K. G. DESHMUKH : May I
know whether the Maharashtra Government
has made a request 1o the Central Govemn-
ment for declaring the birth anniversary of
Dr. Ambedkar as a public holiday ?

JUNE Y, M1
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SHRI RAM NIWAS MIHRDHA t Yes,
Sir., The Maharashtra Gowernment did
make a representation in this rospect
supporting other organisations.

SHRI SANJEEVI RAO : We are having
the maximum number of public holidays.
Is the Government contemplating to reduce
the number of public holidays.

SHRI RAM NIWAS MIRDHA: As 1
stated, in pursuance of the recommendations
of the Second Pay Commission, the number
of public holidays was reduced from 23 to
16 in 1960, wo arc awaiting the recommen-
dations of the Third Pay Commission which
is still working and we will give due consi-
deration to whatever recommendations they
make.

Export drive for Automobile Ancillary

*369. SHRI P. GANGADEB : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government are working
out a proposal for a dynamic export drive
in respect of automobile ancillary to
achieve the target of Rs, 100 crores an-
nually ; and

(b) if so, the measures Government
propose to take to achieve the same ?

THE MINISTER OF FOREIGN
TRADE (SHRI L, N, MISHRA) : (a) Yes,
Sir. It is proposed to raise the exports of
autemobile ancillaries from Rs, 7.00 crores
in 1970-71 to Rs. 10.00 crores in 1971-72,

(b) A statement is laid on the Table of
the House,

Statement

In addition to the existing expost
assistance including advance and replenish-
ment licences, compensatary spppert, duty
drawbacks, customs bonading, freight re-
ductions gtc. the recently established
Trade Development Authority

ha '
entrusied with the task of dml?ﬁ
production and export of .
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socilades. Thé ¥ride  Dovélopment
Autharity is ongaged in the following
activities ;

(@) [Identifying the specific items
of antomobile ancillaries with com-
parative advantage and promoting
export to both the original equip-
ment and spare part markets ;

(b) Locating international long-
term buyers of ancillaries both as
original equipment and as spare
parts, and put them i touch with
competent Indian manufacturers
for start up of negotiations and
conclusion of contracts ;

(c) Locating the specific areas of
capacity constraints and processing
proposals for expansion or creation
of capacity for export production.

Considerable work has since been done
in this direction and a number of enquiries
roceived from international firms for a
range of ancillaries are at different stages of
processing.

SHRI P. GANGADEB : The reply to
para ‘b’ of the statement is not satisfactory,
May I know the countries from where these
enquiries have been received and how long
will it take to process them ?

SHRI L, N. MISHRA: The main count=-
ries to which we export thess ancillaries are
the developing countries. Racently, we have
received enquiries from  countries like
Japan, Western Burope and U.K. also. The
orders are being processed and, I believe,
the avtomobile ancillary industry will be in
& position to meet the demand.

SHRI P, GANGADEB : May [ know
the tihe tdken for processing these applica-
tions sive their receipt 7

SHRI L. N. MISHRA : Till recently, a
lot of complafnts were 'réveived that we take
R long time to take a decision on giving
export licences, In the last Import-Export
ligepwing poticy issued by the Gowerament,
& time-table has been fised. My suggestion
tothe C.C. I & E is that any decision on
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the issue of a’licence should be takdn withid
three months® time, oither reject & or
accept it. So, we are having a time-table
for it. I think, we will bk able t& process
them in three months’ time,

SHRI P GANJADEB: May I know
the type of a.ci l.r.es for which there is
demand from international market ?

SHRI L, N, MISHRA : The items of
export include fuel injection equipment
and paris, elements for spark plugs,
piston assemblies and parts, radiators,
brake and clutch  linings, shock
absorbers, leal springs, engine valves,
bus bodies and electrical equipments for
afitomobiles.

AW zE WG yfaxar A wew wATEw
oxfat w1 os fAamm & qfcafon
fear anat

*370 iﬁmm#ﬁ:ntw
A gaem WA 9 TwW & e
5 fF:

(w) #a1 stfea et sAanEY qu-
T 9 A g { wgAw fear § fe
dq zez W% Ifveqr, garefew = 4w
gfogay WX fergeara awiaTd, @wT
wTedt et gaTere gefant wY gF fr
& & ¥ qa9 faay andr; T

(=) afs g1, aF 3ad%s farm & v
a% qaTd I ¥ qron § 7

gun I wETow ®ewrsa § Teg-
woht (shmit afeht wwedt) @ (%)
FIIT B NITEhT waarf wrercdw &
154 mfvs wigdor & qifca e
uw wfy Pl 8, foredf defty otere ¥
ag tyQ frar dai g feae @& arf
o g . k. & s o o wifefire
frm & gearafa e ¥ foig wed
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Y 1| f@gEE g aeT NN
wrelt wure gafedt & et # o
fafir garer a8t &1

(&) waer faaroda §

off wew ww qid: ¥ o@aT ¥ &
AT T@ sAIH FY I3 9T IS0
AT W & FAUT o7 H I
oufqal & dAwyr A wwehd) gAF
i 9 frw a® & dnv@ §ug ad
fafea 3 1 s wE AW ¥ = fawre
2} § A< S $r gaard adt Ot B
ot wrer F & v wrgar g e owa
a% g% famw T, fxar sqroor ?

sitwelt afreht wowdt © gt T
¥ ganT Wt A fggem @R
YaR Femw qur § 1 Afer ag qE
dr, .o N g A . FaRA§ )
u* foq gd o T@ @ 1AM
a qXfgat € ¥ au gfeddz qafaat § 1
IAH FAT YUpIX o a1 grg 7 § e
GTHIT qg & % (% gu dar w7 AT
TET 4 0

;AW WA : AT ZEA FATH FEAT
g wigs §?

oft waw fagrdl ek ; qiz W W

argw At & B 3g o0 A 0 Ay
& 1 &9 qar v At €T qad |

W UR g wa ;T AHam A
s § f5 ag ser farodw G 6
A g § fv qawl wa aw fewro-
7 vy argmr 7w aw ww 9L wfaw
frda & foar aramr arfes /it &1 w0
Y § 8%
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st afelt weawt : xa ¥ ¥ ag
T Tl Iz § O TgW WAty qew X
Izrav g i wgt @ N, & o, A Y. O
ar. ¥ foqg STotww T N am d,
Wh AR ¥ 8 ey & fs ag sia%
wfegaa & v gn et & ot wifing
w0 g fog §g w0 &

ot woor wew ot & orAar Srgan
g & ag o=t w7 gar @l ? ot
1 g @ar aidt o @ 7 g A ad
sretan fear smar g fe 9=t g wem)
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SHRI 5. M. BANERIJEE : It appears
from the statement of the hon. Minister
that the Government have still to agree
1o convert the PTI and other news agencies
into a Corporation. I would like to know
whether several irregularities, misappropria-
tion and other charges have been brought
to her notice, Theso have been brought
against the PTI management and the
mansggement of Samachar Bharti. # want to
know about this, If so, before this decision
should be finally taken what steps have
been taken by the Government to investi-
gato into those charges ?

SHRIMATI NANDINI SATPATHY :
Just mow I don't have the information
about the charges brought against PTI or
UNI or any other news agency. But, & the
hon, Member has said some charges have
been brought against these nows agencies. We
are definitely lpoking into it to see what
Government can do in the matter,

SHRI S. M. BANERJEE : We asked
this in this very house when Mr, Gojeal
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was the Minister dealing with this Miaistry.
We referred to cerfain charges and discussed
in Parliament then. Are all thése washed
away or expunged 7 We have boen told that
charges have been framed against the PTI
managemént, Now the Minister says she
has not received.

SHRIMATI NANDINI SATPATHY ¢
1 have not said I have not recaived. I said
I do not have the information with me but
if there are any charges definitely we will
look into them and see what Government
can do in the matter,

SHRI AN, VIDYALANKAR : Isit
not—fact that these are not indepondent
because these agencies are controlled by the
newspaper editors who are under the big
industrialists ?

SHRIMATI NANDINI SATPATHY :
Yes, Sir. We know that some of the big
newspapers are share-holders and directors
in these ncws agencies.

SHRI ANANTRAO PATIL;: May I
know from the Minister whether it is a fact
that the Members of the Board of Directors
consisting of mainly the tycoons of the
news-papers are only looking after the wel-
fare of their papers and whether it is also a
fact that the subscription of the PTI is
prohibitive for small and medium news-
papers ?

MR. SPEAKER : You need not give
information ; you may just ask a question,

SHRIMATI NANDINI SATPATHY :
I could not follow the second part.

SHRI ANANTRAO' PATIL : 1 asked
whether the subscription of PTI is pro-
hibitive for small and medium news-papers.

SHRIMATI NANDINI SATPATHY :
Just now 1 do not have information as to
what is the aubscription for small and
medium news-papers.

_SHRL R, K. SINHA : PTI and UNI
have monopoly in the matters of news
coveragoe and thoy don't give correct Bews.
mwm the view of the poaple of the
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countrv, I would like t0 know whether we
could take immediate steps to convert them
into independent Corporation coatrolied by
eminent journalists etc, so that'the people
are fed with objective, reliable snd correct
news.

SHRIMATI NANDINI SATPATHY :
This question of converting them into
statutory corporation is under the consider
ation of the Government. That is what I
said in the beginning. While taking this
into consideration, we will certainly keep
in mind the suggestion made by the hon,
Member,

fave o wat ¥ oy oifraton 3% s
vy ¥ wreftm qigt @ srweear
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Setting mip of Publit Agemey ‘it Calcsttn
for Weighing and Measuriag
ﬂﬂﬂcﬂn

373, SHRI INDRAJT GUPTA:
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether the Calcutta Licensed
Measures Organisation, which has been
dping weighing and measuring export cargo
such as tea and guanies, has recently been
closed down

(b) if so, the reasons for the closure
and whether Government’s prior approval
was given ;

(¢) whether such weighing and measur-
ing operations are essential in the interests
of the country’s foreign trade ; and

(d) if so, whether Government have set
up a suitable public agency to do this
work ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (a)to
(d). A statement is laid on the Table of
the House,

Statement
(a) and (¢). Yes, Sir.

(b) and (d), Due 1o recurring losses
incurred for the following reasons :—

(i) Withdrawal of measurement of jute
carpet backing cloth by the ship-
ping companies ; and

(i) frequent cancellation of the firm’s
services by  stovederss/steamer
agents to [facilitate expeditious

« loading of cargoes,

At a Tripartite meeting held by the
Usion Minisiry of Labour, Employment and
iRehabilitatien held in May, 1971, a settle-
aiept for resuming the work of the organisa-
tion was arrived at under Section 1203y of
Industrial Dispute Act, 1947 which injer
y m;:ﬂdm fos . reorganieation

wy
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SHRT INDRAJIT GUPTA : In' fepiy
to part (c) the answer given is yes, by which
1 understand that the Minister agrees that the
weighing and .measuring operations are
essontial in the interest of the courtry’s
forcign trade. If this is so, I Went to know

.why the: Government has not taken =dy

steps to ensure that in all the thajor pems
of our country some organisation is set up
preferably 1n the public sector to ensure that
proper weighng and measuring of export
cargoes is done, instead of leaving it as in
Calcutta, to some private agency ?

SHRI L, N, MISHRA : Privato agencies
aro slowly disappearing and in Calcutta
also it will disappear,

SHRI INDRAIJIT QUPTA ¢ aid
like to know whether the Calkutts Licensed
Measures Organisation is functioning as
agents of the two chambers of commerce,
Bengal Chamber of Commerce ahd Indian
Chamber of Commerce and Government
have nothing to do with it. I want to kmow
whether it is a fact that exporters are not
under any compulsion to have their cargo
weighed and measurad with the result that
under-invoicing and over-invoicing is going
on. I want to know what steps the
Government is thinking of, to piug  these
loopholes. What steps are taken to soe
that these weighing and measuring opera-
tions are carried out by a public organisation
at these ports ?

SHRI L. N. MISHRA : Unger-inyojcing
and over-invoicing relates to Ministey of
Finance. So far as the taking quer of the
cargo relating to foreign trade is- coneerned;
we have got an organisation. But it bad
not been elﬂ'ectivgly functioning. We want
to strengthen that organisation at ail parts
including Calcutta, At the moment it is. in
private hands and there have been lot ~Ff
complaints against that.

SHRI ERASMO DE SEQUERA :
Many of these export contracts specifly that
the final payment shal be niade on the but-
turn report not only at the Indjan pori;- but
at the’ port 'of destination.. Just nQw, ihe
hon, Ministor has said that be (ptends, -be
have intensivé’ checking s our .ot of
émbarkation, "Miy'l n-&l,‘g&mm  Whethes
any artangements are propased whereby the
outtdrn’ report’ &t thé port ‘of destipation
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will also be supervised by the Indian weigh-
ing ‘mmimlon ?

SHRI L. N. MISHRA ; To begin with,
we are having only pre-shipment checking
or inspection. What the hon, Member has
paid is a suggestion, and if it is necessary,
we shall into look it.

Tea chests lying in Warchouses of
Calcutta Part Commissioa

*376, SHRI DASARATHA DEB:
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government are aware that
some 35,000 chests containing tea worth
about Rs. 12 crores have been lying in the
public warehouses of Calcutta Port Commis-
sion since Januay, 1971 ;

(b) whether Government have any plan
to take over all private warchouses in
Calcutta ;

{c) whether Government are considering
a plan #o guarantee the minimum quota of
chests for the public warechouses ; and

(d) if so, the salient features of the
plan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) Conseguent on the
declaration of closure of Public Tea Ware-
houses in Calcutta by Messrs Balmer Lawric
#ad Co., on 19th January, 1971 a total of
3.80 lakhs Tea chests worth about Rs, 13.5
croros was Jocked up. Closure was however
lifted from 30.h April, 1971. The current
stock of Tea in Public warehouses is reported
to be about 2.3 lakhs chests.

(b) No, Sir,

{c) No, Sir.
{d) Docs not arise,

SHRI DASARATHA DEB: In early
Fobruary, the hon. Minister for Foreign
Trade, Shri L. N. Mishra himsolf said that
he was seized of the situation. How js it
that even afier four months, the matter bas
#ot boen vettled 7 May I also know whay,
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steps arc being taken to improve the
situation ?

THE MINISTER OF FOREIGN
TRADE (SHRI L., N. MISHRA): The
Balmer Lawrie Warchousing Corporation
have decided to close down, and we want
to take over, and we are in correspondence
with the Ministiry of Transport, The real
problem is to take over all these people
who were engaged in this warchousing
organisation, We are impressing upon the
Ministry of Transport that those who were
working in this organisation should not
have their services dispensed with but they
shouid be provided with jobs, because they
have got experience of the job and also
because of the difficult situation in regard
to getting experienced men in this field in
Calcutta

Changes in Administrative set-up of
Government

*330. SHRI D. D. DESAI will
the Minister of HOME AFFAIRS be
pleased to state the steps taken in pursuance
of the Reports of the Administrative
Reforms Commission in regard to speeding
up the disposal of cases and the redressal of
public grievances, making the adminis-
tration more responsive to the people’s
needs and aspiration and for checking
corruption ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : Govern-
ment hope that the progressive implemen-
tation of the recommendations of the ARC
will improve public administration, of which
the quick disposal of cases, the redressal of
public grievances and responsiveness to
popular needs are important aspects, A
major step in the direction of redressing
public grievances and checking corruption
was the introduction of a bill in Pariiament
to setting up the institution of Lokpal and
Lokayuktas at the Centre. This bill was
based on the decisions taken by the Govern-
ment on the report of the Commission on
‘ Probloms of rodress pf citizens” grie-
m!l

SHARI D, D, DESAL ; Are Oovernient
sware that during the last' two comsecutive
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years, therc has been a shorifall in imple=
menting the Plan targets 7 This has been
the result of delays at Government level,
What steps have been taken to see that
things are expedited ? In view of the
increase in the Plan targets and Plan inputs,
what sort of steps are being contemplated
to see that the cases in hand are disposed
of quickly ?

SHRI RAM NIWAS MIRDHA : The
shortfall in Plan expenditure, to which
reference has been made by the hon.
Member, is due to a variety of reasons, But
so far as the delay in Government decisions
is concerned, every effort is made to see
that decisions are taken as expeditiously as
possible, A< I said earlier, the various
recommendations of the ARC as contained
m their reports would as a whole make the
Government more efficient and would result
in quick disposal of cases.

As regards the specific schemes that can
be taken for quicker disposal of cases, it
is very difficult to enumerate all of them.
As a matter of fact, the whole process of
Government, their procedures, their method
of work, delegation of powers etc. are
involved, about which there is always a
continuous thinking. [Efforts are made
through various orders and practices to sec
that the disposal of cases and particularly
where policy decisions are concerned, is
expedited.

SHRI D. D. DESAI : Since Govern+
ment have not proposed any reduction in
expenditure in the budget, will Government
consider reduction in time so that the work
could be undertaken within half the time
or within some sort of targetted time?
Have Government anything of that kind in
view, that is, reducing the total time for
disposal of the outstanding cases by setting
some sort of time-limit, whether it be thres
days or one week or fifteen days or some-
thing of that nature ?

SHRI'RAM NIWAS MIRDHA : There
arc procedures snd certain procedures alsg
confemplate some time-limit, whether it be
for sanction of & licence or for disposgl of
a Case gt a pariicolar Rvel in :ha

. So, wherever possible, some
tlm-ﬁmk is styays lid down, and an
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effort is made to see that cases are disposed
of expeditiously, but where a lot of con-
sultation between difforent Ministries is
involved, it does take some time to dispose
of cases, but there also inter-Ministerial
committees have been set up and they sit
together and discuss the important cases
and try to expedite them instead of the file
being sent round and long notings being
made. What I mean to say is that this
question of expeditious disposal of Govern~
ment work is continously under review and
it is always before the Government how
these procedures can be improved,

SHRI N. K, SINHA : The hon.
Minister has referred to the institutions
of Lok Pal and Lok Ayukt. What pro-
gress has been made in  the States
with regard to these institutions because
the actual implementation of most of
our Plans takes place in the States and
1 do not think that much progress is being
made there ?

SHRI RAM NIWAS MIRDHA : I am
not aware of which States have taken steps
for establishing institutions of this nature.
But so far as our own Lok Pal and Lok
Ayukt Bill is concerned, that Bill was
passed by Lok Sabha and it was pending in
the Rajya Sabha, but when the Lok Sabha
was dissolved, that Bill lapsed. The

Government propose to re-intréduce the
Bill at a suitable opportunity,
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SHRI P, VENKATASUBBAIAH :
Apart fromh fnormal administrative delays,
the delay in responding to public grievances
is due to delay in taking responsibility of
decisions, Has Government come to any
decision as to fixing up responsibility for
implementing decisions at the Secretary

lwlu;lnon?

SARI RAM NIWAS MIRIJHA : He
probably wants to koow at what lovel the
decisions or récommendations of the Com-
méssion are being implemented,

SHRI P. VENKATASUBBAIAH : No,
fixing up responsibility on the officer
concerned to implement decisions,

SHRI RAM NIWAS MIRDHA : In the
governmental hierarchy, cases are disposed
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of at various levels, Many cases do not
g0 to the BSecretaryatall, [ think it isa
thisconception some hon. members have
that every case goes through the Secretary
or Minister, That is not so. Thereis
substantial delegation of power in regard
to secretariat work : officers at various levels
dispose of various cases. So it is not
possible to say who is responsible for delay,
but whoever is responsible to dispose of
cases at a particular lovel is certainly res-
ponsible if there is delay.

Democratic set-np for Chandigarh
Menicipal Administration

*381. SHRI A. N. VIDYALANKAR :
Will the Minister of HOME AFFAIRS be
pleased to state :

() whether Government have considered
the desirability of mtroducing Municipal
Administration on democratic lines in
Chandigarh ; and

(b) if not, whether Government propose
to introduce at least some democratic
element in the Chandigarh Municipal Adm:-
nistration ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT): (a) and (b). It is not
considered adviseble at this  stage to
introduce an elected body to look afier civic
affairs in Chandigarh,

SHRI A. N. VIDYALANKAR : The
Minister has not assigned any reason, Is
it not advisable to listen to the representa-
tives of ecnlightcned people living in
Chandigarh, instead of denying them pamci-
pation in municipal administration ?

SHRI K. C. PANT : There is no
question of having a municipal body in
Chandigarh. One reason is that the status
of Chandigarh as a Unjon Territory is itself
a transitional arrangement. As the House
knows, certain decisions have beed takea
with regard to the future of Chandigarh,
The entire expenditure is borme by. the
Central Government. It comes to aimost
Rs. 100 per capita per annum for civic
amenities, If there were to be a
municipal body, it would have to levy
municipal taxes ; otherwise, there is little

inllnlmrhgmha body if the Contre

to continue to bear all the oxpensos,
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matters stand, an assurance was given by
the erstwhile Punjab Government that no
municipal texes would be imposed for a
period of 25 years in the interest of the
spoedy development of the town. These are
the main reasons which have prompled us
to take this decision.

SHRI A. N. VIDYALANKAR : Does
the Minister feel the time is ripe now to
reconsider the whole position and revise the
present status of Chandigarh so far as
municipal administration i concerned.

SHRI K. C. PANT : The matter has
also been gone into thrice, twice in the
Home Minister’'s Advisory Committee and
once in the Chief Commissioner’s Advisory
Committee. On all these occasions, the
ultimate decision was not to proceed with it.

Closure of Tea gardens in Darjeeling
ares (West Bengal)

*382. SHRI GADADHAR SAHA :
Will the Mmister of FOREIGN TRADE
be pleased to state :

(a) whether Government are aware that
a large number of tea gardens have been
closed down in Darjeeling arca, West
Bengal ;

(b) if so, their number and the reasons
therefor ; and

(c) whether Government are nroviding
short-term capita! to these tea gardens for
reopening them ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA): (n) and
(6). A Statement is:laid on the Table of the
House,

_ (c) There is no scheme under considera-
tion for providing short«term capital to re-
open the closed tea garden.

sragm’fm
(s) and (b). Three tes gardens in Danjcer
ling were closed down during the 5 yeam
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ending 1969. Onec tea garden was closed
down due to uneconomic working ; another
tea garden was requisitioned for defence
purposes and the third garden which was
closed down due to uneconomic working
had been resumed by the West Bengal
Government under the Estates Acquisition
Act.

SHRI GADADHAR SAHA : Is it a
fact that a large number of tea gardens
have been closed in the Darjeeling hill area ?
If so, what is the number, whiat are the
causes for the closure and what remedial
measures have been taken to reopen them ?

SHRI L. N. MISHRA : As | stated in
the main answer, three gardens have been
closed, the main reason in the case of two
being uneconomic working and in the other
cdse, it was taken over for defence purpokes.
There is no proposal at the moment {0 open
any of them.

Per Capita Development expenditure
in States during Fourth Plan

, "378. SHRI SHYAMNANDAN
MISHRA : Will the Minister of PLAN-
NING be pleased to state :

(a) how would the per capita develop-
ment expenditure in States vary during the
Fourth Plan ; and

(b) the comparative figures during the
earlier Plan periods? '

: )

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). A
statesont indicating per capila plan eutlays
during the Fourth.Plan period and compar-
stive Hgures of per cepits expenditure dur-
ing the earlier periods, is laid-on the Table
of the House,
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Statement
(Tn Rupees)
Annual Annual Annual Fourth
State First Second Third Plan Plan Plan Plan
Plan Plan Plan 19667 1967-8 19689 1969.74
1. Andhra Pradesh ki 52 91 2 16 13 94
2. Assam 2 51T 103 19 22 19 161
3. Bihar 25 40 67 14 13 12 89
4, Gujarat 58 76 108 25 27 32 165
5. Haryana -_— — — 25 29 36 214
6. Jammu and Kashmir 3 7T 166 45 52 55 sgs
7. Kerala 3 49 101 23 25 25 117
8. Madhya Pradesh 34 43 84 15 14 15 93
9. Maharashira 37 57 103 26 26 3 174
10. Mysore 46 62 100 21 23 25 116
11. Nagaland —_ — . 280 130 136 132 903
12, Orisss 56 54 120 22 2 17 9
13. Punjab 104 87 126 24 34 32 191
14, Rajasthan 39 53 97 21 16 19 1
15. Temil Nadu 12 57 98 22 24 24 129
16. Uttar Pradesh 25 32 7 18 18 17 103
17, West Bengal 54 43 80 13 12 13 69
All States average. 3 51 91 20 20 2 1}

SHRI SHYAMNANDAN MISHRA :
After some steps had aircady been taken
by the Planning Commission to help the
weaker Stales, are there any other pro-
posals for the same purpose ? Earlier, it
was tdecided that 10 per cent of the total
that would be made available to the States
would be for the weaker States 7 What is
tho position now 7 Is the Planning Com-
mission thinking of any further measures in
this direction 7

SHRE MOHAN DHARIA: The NDC
m,&'men this aspect into comsideration,
According to the decisin taken in 1968,
'the podl from the Fourth Plan was provided
for the requirements of Astam, Jammu and

Kashmir and Nagaland. As for the other
States, some criteria have been laid down
by the NDC ; 60 percent amount goes on
the basis of population, 10 per cent gees
on the basis of tax effort, 10 per cent for
such States whose per capita average income
is lower than the national averape and 10
per cent for continuing schemes which are
spili-over schemes, So this care has been
taken, It is for the Ststes to try 10 mobilise
their own resources in their own areas,

SHRI SHYAMNANDAN MISHRA :
Has any special request been made by the
QGovernment of Bibar for help in & special

way 7
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SHRI MOHAN DHARIA : Requests
are being made by all States, even those
whose per capita average income is more
than the national average. The question is,
having regard to various problems of
various States, to what extent the Central
pool could be allocated. For this purpose,
the criteria have been laid down after
consulting all Chief Ministers. 1t is their
decision. That is the only decision having
regard to the present set up of the country,

WRITTEN ANSWERS TO
QUESTIONS

Indo-Soviet agreement for exporting
Coir Products to U.S.S.R.

*36], SHRI JYOTIRMOY BOSU:
Will the Minister of FOREIGN TRADE
be pleased to siate :

(a) whether any agreement has been
signed between India and Soviet Union
recently for exporting coir products to the
Soviet Union ;

(b) the salient points of the agreement ;
and

(c) the steps Government are taking to
increase the export of coir products to the
Soviet Unpion ?

THE MINISTER OF FOREIGN
TRADE (SHRI L.N, MISHRA) : (a) and
(b). No agreement as such betweesn Govern-
ment of India and Government of USSR
has been signed specifically for exporting
coir products to the USSR. Howewer, in
the Long Term Trade Agroemeat signed
between the two Governments in December
1970 *“Coir Goods” is one of the items for
export from India to USSR,

(c) Bxports of coir goods to USSR have
been progressing satisfactorily and there
has been no need to adopt special measures
for incressing exports of these goodsy (o
the USSR’
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S.T.C. Unity in States for Liaison with
Exporters

*363. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
FOREIGN TRADE be pleased to state :

(a) whether the State Trading Corpora-
tion has decided to set up units in the
States to maintain liaison with the ex-
porters of the States :

(b) if so, when the scheme will be put
into action ; and

(c) the share of warious States for
exports per year through the State Trading
Corporation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHR1 A.C. GEORGE) : (a) No, Sit.

(b) Does not arise,

(¢) No shares have been fixed.

wewte gra fafus gt & s
wite frgfe sgrqie et aoR g
& foar wren

* 364, st w1 WTW Wy ¥
frtw sy &N ag Taw A waT
534 s :
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waR grg ¥ fear §; W

(w) = 1971-72 & <Xaa FTETL

w1 fawre firr aege & snam wie frafa
sgrare wY Wy wfawc P wr 7
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Alleged entry by Armed men in
Gurdwara Sisgan), Dethi

*366. SHRI K. LAKKAPPA :
SHRI V. N, P. SINGH :

will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether 35 armed men forcibly
entered into the Gurdwara Sisganj, Delhi on
the 6th May, 1971 after overpowering the
armed Scwadar at the gate ;

(b) if so, the facts of the case ; and

() what action has been taken by
Government in this matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C.PANT): (a)to (c). According to
the Delhi Administration, 41 persons includ-
ing some women and a child locked them-
sclves inside Gurdwara Sisganj on 6th May,
1971, after forcibly evicting the Sewadars
from the Gurdwara. A case under the
appropriate provisions of law was registered
by the Police on the report of the Secretary
of the then Gurdwara Prabandhak Commit-
tee, Delhi. The Police arrested them on
20th May, 197! and produced them before
8 Magistrate. Action is being taken under
the relevant provisions of the law.

Crisis in Cigarette Industry

“367. SHRI M. K. KRISHNAN : Will
the Miniser of FOREIGN TRADE o)
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pleased to state :

(a) whether the U, K, Tobacco impor-

ters ard enjoying special priviieges dud fo
the devaluation of the rupee :

(b) whether Governmeont are awaro that
Indian Cigarette Industry is facing a serious
crisis due to the privileges enjoyed by the
foreign tobacco importers ; and

(c) if so, the steps taken by the
Government to save the industry ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) and (b). No, Sir,

(c) Does not arise.

Demmand for Indian ready-made Garments
in U.S.A. and Western European
Countries

#372. SHRI N. SHIVAPPA : Will the
Minister of FOREIGN TRADE be pleased
to state ;

(a) whether Indian ready-made garments
arc very popular in the USA, and in
Western Eurepean countries ;

(b) if so, the amount of foreign
exchange carned during the last year ; and

(c) the steps Government propose to
take to popularise these garments in more
countrics and encourage for the expansion
and modernisation of the Indian garments
industry ?

THE MINISTER OF FOREBIGN
TRADE (SHRI L. N. MISHRA) : (a) Our
garmients are gaining popularity in USA and
West Buropean markets,

(b) Rs. 187.4 lakhs.

(c) Exhibitions, fairs and fashions
shows are being arranged in foreign
countries and due publicity is being given
to promate exports. Most of the garments
manufacturing units are in  small-scale
sector. Imports of machinery is being
arranged on  hive-purchase basis thro

National Small Industrigs Corporation.
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industry has been allowed the (facility of
import of special varieties of fabrics for use
in making of garments for exports, The
provision of manufacture-in~bond for exporis
would facilitate expanded export production.

Fixation of rates of Government
Advertisoments to News-papers

*374, SHR1 S. R. DAMANI: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the policy followed for giving ad-
vertisements to news-papers and periodicals ;

(b) the criteria laid down for fixing
rates ; and

(c) the machinery which reviews the
rates from time to time and the extent of
discretionary powers exercised by it in
disposing of requests for enhanced rates ?

e g —

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) A statement is laid on
the Table of the House,

(b) News-papers/periodicals  have full
freedom to fix their own advertisement
tariffs but the Dircctor of Advertising and
Visual Publicity makes use of only those
news-papers/periodicals whose rates are
found acceptable from the point of view of
publicity requirements,

(c) Advertisement rates may be revised
from time to time by the D.A V.P, at the
request of the publisher or otherwise, on the
basis of a sizeable change in effective circu-
Iation,

Statement

The consideration kept in view while
releasing advertisements to news-papers are
to secure the widest possible coverage within
the limited funds available by a judicious
proosss of eelection of pnewsspapers and
periodicals 30 as to reach the class of reader~
ship required to be catered for and the
masses in different Walks of life. Subjeet tg
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this general consideration, it is the policy of
Government to make increasing uvse of
medium and small news-papers for Govern-
ment advertisement,

2. While sclecting news-papers and
periodicals for the release of Government
advertisements the following factors are
taken into account :—

(i) Effective circulation (normally,
papers having a paid circulation
of below 1000 are not used) ;

(ii) Regularity in publication (a period
of six months of uninterrupted
publication is essential) ;

(iii) Class of readership ;

(iv) Adherence to accepted standards of
journalistic ethics ;

(v) Other factors such as production
standards, the language and areas
intended to be covered within the
available funds ; and

(vi) Advertisements rates which are
considered suitable and acceptable
for Government publicity require-
ments,

3. Advertisements ar withheld from
such nows.papers and periodicals which
habitually indulge in virulent p~paganda
inciting communal passions or preaching
violence, or offend socially accepted conven.
tions of public decency and morals thus
undermining the basic national intersets., The
political affiliation of a mews-paper is, how-
ever, not taken into consideration whilo
releasing advertisements.

Allocation of Foreign Exchange
to Calcutta News-papers

¢375, SHRI DINESH JOARDER !
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the estimated amount of foreign
exchange made available to the newspapers
published from Calcutta separately during
the inst threg years for the import of
printing and composing machinery ; and
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(b) whether Government are having
any proposal to cut down the foreign
exchange expenditure of the monoplistic
riews-papers in order to give encouragement
the small news-papers 80 as to enable them
to compete with the big news-papers ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) A staiement containing
the requisite information is laid on the
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Table of the House,

(b) Foreign oxchange for import of
equipment from abroad is gramted to big
newspapers including those belonging to
the large common ownership units, oaly
for the purpose of replacement of worn-out
machipery and in order only to maintain
and not to augment the productive capacity
of the machinery which are to be replaced.
The demands of all small and medium
newspapers for foreign cxchange have been
met in full every year.

Statement
Year Total value Big Medium Small
(Rs) Value Percentage Value Percentage Value Percentage
(Rs.) (Rs.) (Rs.)
1968-69 39,80,897 35,05,880 88.07 3,39,517 8.53 1,35,500 3.40
1969-70 Nil Nil Nil Nil Nil Nil Nil
1970-71 10,44,970 2,80,463 2684 Nil Nil 7,64,507 73.16
Demand by Bihar Government for and the C. R.P. forcc has been made

C. R. P. Battalions

*§77 SHRI R. KADANAPALLI :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether in April, 1971 the Bihar
Government had asked the Central Govern-
ment for more Battalions of the C, R, P,
for combating the activities of Naxalites
in the State ; and

(b) if so, the steps taken by Govern-
ment in this regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) and (b). No, Sir.
However in April, 1971 the Bihar Govern-
ment adked for two additional Battalions
of C. R, P., in connection with their prog-
ramme of imparting refrosher training to
their Armed Police to improve their pro-
fessional efficiency.

The State Government hdve asked the
Centre frem time (0 time for the deputation
of the C, R. P,, Units in aid to civil power

available to the extent possible,

Memorandum by M. Ps. for formation of a
seporated state for Telangana

*379. SHRIM. M. JOSEPH: Will
the Minister of HOME AFFAIRS be
pleased to state ;

(2) whether any memorandum was
submitted to the Prime Minister by the
Telangana Praja Samiti Mcmbers of Parlia-
ment urging immediate decision for the

formation of a separate State for Telangana:
and

(b) if so, the salient features thereof
and the steps taken by Government in this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) A deputation of
Telangana Praja Samiti Members of Parlja-
ment met the Prime Migister but did not
give any memorandum,

(b) Does not arise,



4 Written Answers
T. V. For States Bordering Pakistan

#3835, SHRI P, K. DEO : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state 1

(a) whether Government propose to
instal TV Stations in the Border States to

counter Pakistan’s slanderous TV propa-
ganda ;

(b) if so, the decision taken by Govern-
ment in this respect ; and

(c) the period likely to be taken in
the implementation of the scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) to (¢c), Of the TV
stations in Pakistan the one whose prog-
rammes spill over into India is located at
Lahore, Its programmes can be viewed in
certain areas of Punjab and J&K. The
question of setting up of TV Stations in
the Punjab is under Govrrnment's consi-
deration,

Revision of prices of Rayon Yarn
and Woollen Fabrics
*384, SHRI H. M. PATEL :
the Minister of FOREIGN
pleased to state :

Wwill
TRADE be

(8) whether Government have revised

the price of rayon yarn and woollen
fabrics ;

(b) if so, the reaction of the industry
to the new prices : and

() whethor the matter has been
discussed by the representatives of the
industry with Goverament and, if so, the
resuits thersof ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (a) There
is 20 statutory control on the prices of
rayon yarn and woollen fabrics. Hence
tho question of revising the prices by
Government does pot  arise.

(o) and (), Do not arise,
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Cufarm of Chief Ministers and Lieutenant
Governors of North-Eastern States
and Union Térriteries

*385. SHRI MUHAMMED SHERIFF )
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether a Conference of the Chief
Ministers and Licutenant Governors of the
North-Eastern States and the United Terri-
tories was held recently to discuss effective
steps to co-ordinate their security arrange-
ments and development programmes ; and

(b) if so, the main poiats discussed ?

THE MINISTER OF STATE IN THE
MINISTRY OF IHHOME AFFAIRS (SHRI
K. C. PANT): (a) and (b). No such
conference has been held. However, P.M,
met the Governor of Assam and Nagaland
and the Lt. Governors of Manipur and
Tripura on 22nd November, 1970 to
discuss matter connected with the north-
eastern region in the context of the Govern-
ment’s decision to grant statehood to
Manipur, Tripura and Meghalaya.

T. V. and Documentary Films oa recent
Influx of Refugees from East Bengal

#386. SHRI SAMAR GUHA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Television and Documen-
tary films of the refugees, coming from
East Bengal after the out-break of freedom
struggle, have been taken ; and

(b) if not, the reasons therefore ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY): (a) Yes, Sir. TV news
films on the subject were taken by the
Delhi Television Centre. TV films wore also
obtained from the stringer cameraman
stationed at Calcutta and from VISNEWS
service,

Newsreel coverages are being made in
the form of )Jpad items in the weekly
editions of Indian News Roview reloased
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by the Films Division since April 9, 1971,
Films Division is now preparing a
documentary film on the sabject.

(b) Does not arise.

Satellite Channels to Strengfhen Tele-
communication net-work

*387 SHRI TEJA SINGH SWAT-
TANTRA : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether India will set up 77
Satellite Channels in 1971 to strengthen the
telecommunication net-work ; and

(b) if so, the main features thereof ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N, BAHUGUNA) : (a)
and (b). On the basis of traffic forecast,
a total of 77 Satellite Channels will be
required during 1971-72, However, taking
into account the equipment available
and already installed, it is expected that
about 50 channels will be working by the
end of 1971-72, Aclion is being taken for
obtaining additional egquipment for pro-
viding channels which may be required in
excess of 50,

2. Since the commencement of opera-
tions through the Satellite Earth Station at
Arvi with effect from the 26th February,
1971, 26 Satellite Channels have already
been instalied and are working with the
following countries :

Australia 1
Bahrain 1
J;pnn 2
Kenya 1
Kuwait 1
Maiaysia 1
Singapors 1
Switzerland 1
United Kingdom 12
U. 8. A, 4
West Germany 1
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The quality of telecommunication
scrvices, particularly telephone servico,
provided through the satellite telecommuni-
cation net-work isof a high standard and
is available for all the twenty-four hours,
at the oxisting rates,

Incregse in Promotion
officers from State

ota of LA.S.
ivil Services

*338. SHRI K. M. MADHUKAR :
Will the PRIME MINISTER be pleased to
state ;

(a) whether Government are considering
to increase the promotion quota of I. A, S.
from 25 per cent to 50 per cent for the
Officers belonging to the State Civil Ser-
vices ; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
(b). The Administrative Reforms Commis-
sion in its Report on Personnel Adminis-
tration has recommended that in order to
provide greater opportunities for the
advancement of talented persons who are
not already in Class 1, the quota of vacancies
in Class 1 to be filled by promotion may be
increased upto a maximum of 40 per cent,
This recommendation covers the Indian
Administrative Service also. The recom-
meadation is under examination,

Film Industry of West Bengal

#389. SHRI P. R. DAS MUNSI : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the condition of film indus-
try in West Bongal is fast deteriorating and
the number of fllms producing units is also
decreasing ; and

(b) if so, the measures Government
propose to take to'save the ilm industry of
West Bengal ?

THE MINISTER OF STATE IN THB
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) The condition of the
film industry in West Bengal has been
deteriorating since independence as partition
of the copntry deprived the flim industry
located in Calcutta of the sizeable market
in Bast Pakistan, But sinco 1969-70, there
has been no significant change in the aum-
ber of film producing units.

(b) The State Government appointed a
Film Enquiry Committee under Justice
K. C. Sen in 1962 and another gd hoc
Committee hcaded by Shri R. Gupta in
1966 to suggest ways and means to arrest
the deterioration in the film industry in
West Bengal. In June 1969, the State
Goveroment constituted a State Film Con-
sultative Committee under the Chairman-
ship of Shri B.N, Sircar, to suggest methods
for implementing the recommendations of
the two previous commirtees, The Sircar
committes has given a report suggesting
various measures for improvement in the
film industry in West Bengal. The report
is now under consideration of the State
Government.

Indo-U. A. R. Aonusl Trade Plan

*390. SHRI T.S. LAKSHMANAN :
SHRI C. CHITTIBABU :

Will the Minister of FOREIGN TRADE
be pleased to stats :

(a) the items which India imports from
the United Arab Republic under the Annual
Trade plan, ending in June, 1971 ;

(b) whether the United Arab Republic
has been asking for diversification of im-
ports from that country ; and

(c) if s0, the proposals made in this
regard ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (a)
India imports mainly raw cotton, rice and
rock phosphate from the U. A. R. under
the-prasent Indo-UAR Trade Arrangsments.

(b) Yes, Sir.
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(c) The U. A. R Government have
been suggesting imports into India straight-
away from the U.A.R, of additional items
like telovision sets, refrigerators, air-condi-
tioners etc., the import of which is bagned.
They have also offered crude oil but oaly for
export after 1972,

E. C. A. F. E. Conference at Manila

1627, SHRI NIHAR LASKAR :
SHRI1 P, GANGADEB :
Will the Minister of FOREIGN

TRADE be pleased to state :

(a) whether India attended the con-
ference of the Eonomic Commission for
Asia and Far East held in Manila on the
20th April, 1971 ;

(b) whether India put forward proposals
at the Conference ;

(c) If so, the number out of them which
were accepted ; and

(d) what were the subjects discussed at
the Conference and the decisions arrived
at ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) to (d). A statement
is laid on the Table of the House,

Statement

The 27th Annual Session of the Econo-
mic Commission for Asia and the Far East
(ECAFE) was held at Manila (Philippines)
from 20th to 30th April, 1971. The 1Indian
Delegation to this mesting was led by the
Minister of Foreign Trads. A copy of the
Agenda adopted at the Seision is laid on
the Table of the House. [Placed in Library.
See. No LT-360/71].

2. In pursuance of the directives of
the Council of Ministers contained in the
Kabul Declaration, attention was directed
towards the need to carry forward the
schomes for regional cooperation, and parti-

larly, those relatipg to the Asian Clearing
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Union and the Trade Expansion Programme
through the adoption of suitable time-table
for action. Efforts were also made to
further the projects in other supporting
fiolds, particularly export promotion, indus-
triatisation, and transport and communi-

cations.

3., The main points urged by the
Indian Delegation were the following :-

() The imperative need to combine
economic growth with social
justice,

(ii) The need to arrest the declining
trend in intra-regional trade and to
stimulate trade oxpansion between
ECAFE developing  countries
through the early adoption of a
mutually beneficial programme of

.. trade expansion supplemented by

other facilitation measures in
accordance with the Kabul Dec-
laration,

(iii) Expeditious follow-up action on
the recommendations of the Pre-
paratory Committes for the esta-
blishment of an Asian Clearmng
Union.

(iv) The need to evolve multi-national
schemes for export credit reinsu-
rance and export credit refinancing
with the active involvement of the
Asian Development Bank,

(v) Strengthening and expaansion of the
scope of the ECAFE Trade Pro-
motion Centre so as to enable it
to function as (a) & co-ordinating
unit for collection and dissemina-
tion of commercial information
on a continuing basis and (b) as
an effective promotional agency to
assist and supplement export efforts
of ECAFE developing countries,
In particular, it was urged that
the Centre should assist doveloping
countries In this region to take
the fullest advantage of the genera-
lised scheme of proferences, avail
of apportunities arising from un-
tying of ald, and prepare for
participation in any scheme for
intza-regional trade expansion.
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(vi) The need to give attention to the
problem of increasing freight costs,
and in this connection, to convens
a moeting of the Working Party on
Shipping and Ocean Freight Rates
in 1971,

(vii) The need to give greater attention
to commodity problems and in
particular, the formulation of
suitable commodity arrangements.

4, These suggestions of the the Indian
Delegation have been fully reflected in the
report of the Commission. The decisions
arrived at the Session are incorporated in
the Resolutions adopted by the Commission.
A set of copies of the Resolutions adopted
at the Manila Session has been placed in the
Parliament Library.

5. An agreement to establish a Pepper
Community was also signed by India,
Indonesia and Malaysia at the time of this
session in Manila.
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Natlonal Plan for Geo-Dynamics Projects

16.9, SHRI SAMINATHAN : Will
the Minister of SCIENCE AND TECHNO-
LOGY be plcased to state :

(a) the salient features of national plan
for goo-dynamics Projects discussed at
the recent two-day conference of Scientists
held in New Delhi during April, 1971 ;
and

(b) the areas chosen for studying the
movemeants taking place in the interior of
the earth ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARMENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : (a) and (b). The Indian
National Committes for Co-operation with
the International Unioa of Geodesy and
Geophysics held a pancl discussion on the
20d asd 3rd April, 1971 19 consider India's

i ia intersational Geody-
mﬂ&am'mw t’;’
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study the solid carth, The following working
Groups were set up to deal with different
aspects of the project.

Subject Coordinator
(i) Seismology Dr. AN, Tandon
(ii) Laboratory stud- Dr, 8, Balakrishna
ies on Physical
properties

(iii) Palacomagaetism Dr. R.K. Verma

(iv) Patrology,
Minerology and
Geochronology

Dr. A. P. Subra-
manism

(v) Surveys Shri J, Chatterjee
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wEY & QI QA G N qoAr &
wqw O a8 1969—71 & =gy € yufy
ggi A9 qwidr of § -

¥t wyar™ w afcemqa war s

(e i %)

fewra =Y g 9% Y gear 1969-70 *970-71 %1

w1 of ey %7 3qq ~atfad =g

1. oy 97 a7 wrimw 254.340 27.350 32.432
2. agwifar agr

wrgaifas, fasa 24.810 6.283 5.126

3. = aur faoreft 66.710 16020 50.680

4. IA AqT wAA 17.790 1.421 1.500

5. sfcqg warEw< 178,040 33.296 50.954

6. T Yang 151.970 38.910 27.110

7. fafaw 0.480 0.018 0.064

oy : 694.140 123.298 167.866
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(3) fedhtg aar wgarh et &

Wl @ off oTw g ot WA yfia o e o w2 et & g et
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(4) vmrgew et G fs
7 srofow damdl & domg aar s
od waeqrer et gfasd SRR &
fag oW agare & feg ow faer drom
darc w1 x@ ¥g uw Fady afafe &
a@EaA ¥ OF guA g3 B a1 9T
fawix fgar ar g &1 o wffe &
TR AT AW ¥ 0% §EA § am
oy ot oF faer afer st T Fiy
wIgya, ArAT wraw & gemgwr< (ST
aar wftw) aqr gvafeg  weEE
(Frdews swT) /2T § |

(5) va fa¥ Hym FAwmE &
QY wrdEE & WA gar oy el
2mr & 50 wdy Ty wfy ug A qAeqT
H& THQ! AT G |

(6) g & # uw qiw faaa vx@
frrw ®1 eqoar w1 wf & ag fw
e ggarw fod oy ey g @ ¥
aw fawd v wEwAl & foq uwr
fawey M1at w1 fogrady weli 9X xR
wt

Exports of Cashewnuis

1631, SHRI K; LAKKAPPA : Wil
the Minister of ROREIGN TRADE be
pleased to stote !

(a) the progress made by Government
to boost the expott of Cashewnuts ;

(b) the, foreign exchange earned as a
resylt of the export of Cashewnuts during
the last threo years, year-wise; and

. &) what are Gowernment’s plan to
mceense the export of Cashewnuits ?

THE DEPUTY MINISTER IN THE
MINISYRY OF FOREIGN TRADE (SHRI
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A. C, GEORGE) : (a) and (c). For export
of Cashew Kernels, we are mostly dependent
on imported nuts, As a long term measure,
therefore, the Ministry Food and Agricuiture
is taking steps to increase indigenous pro-
duction. Simultanecously, we are trying to
explore new markets for which various pro-
motional measures, such as participation in
Trade Fairs, sending out delegations and
arranging apecial promotional measures, sre
being undertaken. The State Trading Cor-
portion has also been asked to promote the
exports of Cashew Kernels, specially to non«
traditional markets,

(b) Exyorts of cashewnuts during 1968-
69, 1969-70 and 1970-71 were of the order
of Rs, 60.92 crores, Rs. 57.42 crores and Rs.
52,03 crores respectively bringing the net
foreign exchange earning to Rs, 29,54 crores
during 1968.69, Rs, 2982 crores during
1969-70 and Rs. 22 78 crores during 1970-71,

defrme # iy ok ar® Fer wfe
TS Fheslee w1 W W QT

waTqT WAl

1632, ot atm foy fosz : wmr
AT AT STETW HA qg TR B §r
s e

(%) w svw afer o giewfieg
7 fa¥ gy Adare & fase s

gt qr 7 fedy wer wuE 9T wqvfad
firar ar @1 §; WX

() afe of, @ aw oow e e
¢ AR TS sy § ?

Fot st seTew wwrea § st
(fr wiefre feg) : (w) s (). wg
glafiex w= asfamare & sy oda
pwrfy, @ et amm AT W ¥
qg wEN | gz s & fag
ANAATR & A FAY GF40® AW &
wfew & wfiew dtw & sandt oo & e
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UG fear (o) if not, whether it attracts any action
m:d o * ¥ T under the Conduct Rules of Government
g1 o«F | Servants ?
Noa-Utllisation of Funds THE MINISTER OF STATE IN THE
allocated to Tripura MINISTRY OF HOME AFFAIRS (SHRI

1633, SHRI DASARATHA DEB;
Will the Minister of HOMg AFFAIR3 be
pleased to state :

(a) whether the Government of Tripura
did not utilise the sum allocsted for the
year 1970-71 under different head of deve-
lopment ; and

(b) if so, the reasons for such savings ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT : (a) The Government of
Tripura have reported that the Piaa Outlay
for 1970-71 could not be fully utilised under
several heads of development ;

(b) The information is being collected
from the Government of Tripura and will
be laid on the Table of the House as early
as possible

of Andaman Timber to Official
Sepply of Grih Mantralaya

1634. SARI HUKAM CHAND
KACHWAI * Will the Minister of HOME
AFFAIRS be pleased to stato :

(s) whether some superior type of
timber was supplied to some high officials
of the Grih Mantralaya by the Andamans
Administration ;

(b) whether the same was brought to
Deihi by train by a teacher who came a8
as escort 10 school children for youth mels
beid in Delhi in the 'year 1970;

. 0) Whether the timber was offered to
the officials as gift or it was on payment
basiy;

(4) whether similar type of timber is

svailable 10 gencral public in Asdamans on

the samo mate as was offerd to above

officials; and

K.C. PANT) : (@) to (d) Small
amounts of wood were sold to two officers
of the Ministry of Home Affairs on pay-
ment at the rates it is available to the
genenal public in the Andmans., In one
case, the quantity of wood was 0.066 cu, m,
costing Rs. 48.05, In the seccond case, the
quantity of wood sold was 0.083 cu, m, and
0.032 cu. m. at a total cost of Rs. 108,55 p.
The wood was sold in the month of
October, 1969 Payment was made by these
officers by cheque and the amounts were
adjusted in Government accounts, The
wood was brought to New Delhi by some
officials who were coming here. Neither
these officials nor the Government were put
to any loss or expenditune on this account,

(¢) Does not arise.
Effect of Speculative Activities on Jute
Industry

1635. THRI TRIDIB CHAUDHURI ;
SHIRI IMDRAJIT GUPTA :

Will the Minister of FOREIGN TRADE
be pleased to state ;

(a) whether there has been any spurt in
speculative activities in the raw Jute market
on account of the fall of jute exports from
East Pakistan after March 25, 1971 as a
result of disturbed cooditions in that
country; and

(b) the steps taken by Government to
ensure that the interests of jute industry
in India may not be adversely affected by
these speculative activities ?

THE DEPUTY MINISTER IN THR
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir. The prices
of raw jute have beenm fluctuating; The
price of the variety juate, commonly known
as Assam Bottom had risea from Rs, 148,70
per guinial on 25th March to Rs. 166.11 per
quintelon I7th April. The pricas declined :
there after the ranged between Rs, 151,38 to
Re, 162.0 per guintsl,
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(b) Crop of jute and mestat in 1971-72
is expected to be very good. With increased
availability during the next crop season,
violent spurt in jute prices is not anticipated.
Constant watch is being kept on prices and
such measures as may be necessary will be
taken from time to time.

Brain Drein to U.S.A.

1637. SHR1 INDRAIJIT GUPTA:
Will the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state ;

(a) whether the [National Science
Foundation of the United States of America
in a report published recently has stated
Indians account for 22 per cent of the total
brajn drain to the United States of America
from developing countries ;

(b)Y whether the measures so far taken
by Government to arrest the brain drain
have proved ineffective ; and

(¢) if so, further steps Government
propose to take in this connection ?

THE MINISTER OF PLANNING,
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (a) Yes, Sir.

(b) The Scientists’ Pool Scheme has
already helped over 3,600 persons fo retumn
and settle down in India. However, the
increase in percentage of immigrants to the
United States in recent years appears to be
due to the new U.S. Immigration Act.

(c) Some of the measures already taken
to facilitate the return of Indian Scientists,
Engineers etc. are given in the Statement
attached. In addition a proposal for
creation of supernumerary posts for absorp-
tion of brilliant Indian Scientists in India,
s0 that they may not have 10 go abroad
for lack of employment opportunities in the
country, is under consideration.

Statement

(A) The following steps have been taken
to facilitate return of scientific and techaical
Personnel to India :

(i) Creation of a Scientists’ Pool to
provide for temporary , placement

JYAISTHA 19, 1893 (SAKA)

W ritten Answers L{ ]

of well-qualified Indian scientists
and technologists returning from
abroad.

(ii) Creation of supernumerary posts in
approved scientifiic  institutions
to which temporary appointments
can be made quickly from among
the scientists working and studying
abroad.

(iii) The Union Public Service Commis-
sion and most of the State Public
Service Commissions have agreed
to treat Indian scientists and
technologists whose particulars
appear in National Register as
‘Personal Contact’ candidates for
all posts advertised by them. The
Union Public Service Commission
have also made arrangements for
interviewing Indian scientists and
technologists abroad for posts in
India,

(iv) Maintenance of a Special Section of
the National Register of Scientific
and Technical Personnel for enrol-
ment of Indian scientists and techno-
logists abroad and for the ciroula-
tion of their names to all Ministers,
Departments of Government of
India, State Governments, Union
and State Public Seivice Commis.
sions, Universities, Public Sector
Industries and large private sector
establishments. The mnames of
such personnel are published in
the monthly Technical Manpower
Bulletin (CSIR) which is distributed
free to about 3000 organisations all
over India.

(v) Provision for payment of travel
grant to scientists, who, on their
selection for appointment in
research institutions in India,
undertake to serve those institutions
for a minimum °period of three
years,

(B) Some of the measures taken to
improve employment opportunities for
#cientists and engineers are givea below :—

(1) Scientists are given merit promotion
and advance increments under the
Merit Promotion Scheme.



59 Written Answers

(2) Merit of scientists from senior
Scientific Assistant onwards to the
level of Scientist ‘C* (Rs. 700-1250)
is assessed once in five years for
promotion to the next higher post,

(3) Fellowships are provided in the
National Laboratories/Institutes and
outside research institutions and
Universities ‘1o encourage scientific
talent in the the country.

(4) Grant-in-aid to Scientists to carry
out research,

Increansed Central Assistance to
Woest Beagal

1638, SHRI B. K. MODAK : Will
Minister of PLANNING be pleased to
state :

{a) whether the per capita plan outlay
and the Central assistance for West Bengal
during the Fourth Plan is the lowest of all
the States of India ; and

(b) if so, whether in view of the growing
unemployment and other economic problems
of thut State, Government are contemplating
an increased allocation for West Bengal ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) West Bengal has
the lowest per capita outlay for the Fourth
Plan. lts per capita Central Assistance is,
however; not the lowest in the country,

(b) Central assistance being pre-
determined according to the formula accept-
ed by the Committee of Chief Ministers set
up by the National Development Council
an increase in the size of the State’s Plan
would be dependent largely on the efforts of
the State to marshall its own resources for
financing the Plan programmes. The Central
assistance for West Bepgal during the
Fourth Plan was ecstimated at Rs, 221 crores
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consisting of the following components ;

(Rs. crores)

(i) 60% on the basis of 159.21
population

(ii) State Income (10%) Nil

(iii) Tax effort (10%) 19.50

(lv) 1rrigation and Power (10%) 6.44
{v) Special problems (10%) 35.85
221,00

It may be observed from the above figures
that West Bengal did not get any Central
assistance under the criterion (ii) mentioned
above of the per capita income of West
Bengal was higher than the National
average (Rs. 498 as against Rs, 422).

As an increase in the Plan outlay would
depoad on the State Governments® capacity
to raise its own resources, the State Govern-
ment has been enabled to channel its addit-
ijonal resources during the Fourth Plan for
developmental purposes by providing a
special accommodation of Rs. 73 crores
to coves its pre-assessed non-Plan gap. In
this context, it may be noted that the State’s
own resources during the Third Plan were
Rs. 145 crore against which the State’s
resources during the Fourth Plan have been
estimated at only Rs. 101.5 crores. If
efforts arc made to raise more Stato's
resources, it may be possible to increase the
Plan outlay of the State during the Fourth
Plan period. It may be added that the
Central Government have provided special
assistance outside the Plan for the following
schemes for West Bengal's accelerated
development :

(i) Calcutta Motro-
politan Develop-
ment District Prog-

ramme Rs, 8 crores

(il) frrigation Projects
(Kangsbati Rs, 2
crores and Minor
Irrigation Projects

Rs, 170 crores) Rs, 5.70 crores
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As the development of the Siate depends
wvery much on the total investment made
during any period of time, # may be
mentioned that the invesiment in West
Bengal of Central industrial projects during
the Fourth Five Year Plan is estimated to
be Rs. 112.2 crores. During the past
18 years (1951 to 1969) an amount of
Rs, 466 croros had been invested in the
State on Central Industrial Projects. This
gives a per capita investment in Central
industrial Projects of Rs. 128 for West
Beogal against the national average of onty
Rs, 57.

Over and above the above schemes, the
following special projects to be financed
entirely by the Centre have already been
started in West Bengal which will have a
favourable impact on the unemployment
situation :

(i) Small Farmers'
Agency :

Development

Darjceling, Hooglly and West Dinajpur
have been selected under the above scheme
with a provision of Rs. 15 crores per
district during the Plan period.

(i) Rural Works Programme :

One project covering the district of
Purulia and another project covering certain
arcas of the two districts of Bankura and
Midoapur have been selected with a
provision of Rs, 1,5 crores for each project
during the Plan period.

(iil) Marginal Farmers’ and Landless
ers ;

Purulia and Bankura districts have been
selected with a provision of Re. 1 crore per
district,

(iv) Rrovision of concessional finanoe

by financial institutions :

The district of Purulia, Darjeeling and
Bankura have boen selected for the scheme
of providing concessional finance by financial
institutions for starting new industries and
eapanding existing industries, The district
of Purulia has been selected under the
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scheme of providing 10% grant for the
establishment of industrial units costing not
more than Rs. 50 lakhs per unit,

(v) Crash Programme for Rural Un-
employment :

The Crash Programme for solving rural
upemployment has also boea initiated in the
State covering all the districts at the rate of
Rs, 10 lakhs per year per district,

Survey Conducted by Allahabad University
Erpoymet gt i
Candidates

1639, SHRIMATI BIBHA GHOSH :
SHRI JAGDISH BHATTA-
CHARYYA :

Will the PRIME MINISTER be pleased
to state :

(a) whether Government's attention has
been drawn to the survey conducted by the
Allahabad University Employment Infor-
mation and Guidance Bureau stating that
all the officers selected for 1.A.S. had
scored poor marks in General Knowjedge ;

(b) if so, tho main features of the survey
made ; and

(c) the reaction of Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) to
(c). Government's attention has been drawn
to the ‘Determinants of I. A. S. Success
Survey’ coaducted in 1969-70 by the Univer-
sity Employmeat, Information and
QGuidance Burcau of the University of
Allahabad, The survey was undertaken to
make a study of factors which are impor-
tant determinants of sucoess at the Indian
Administrative Service examination. The
Burcau addressed in all 92 officers, appointed
to the Indian Adminisirative Service on the
basis of the examination conducted by the
Union Public Service Commission in the
year 1968 and abtained a response from 60,
The data thu. collected was anslysed with a
view to enquiring into the family and edo-
cational  background of the gucoessful
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candidates, the determinants of success at
the compétitive examination and the roi¢ of
University education in this context. One
of the conclusions drawn in this survey is
-that General Knowledge has a poor weight-
age in the examination but there is nothing
disturbing about it,

Government are of the view that it
would not be appropriate to draw any
general conclusions from the limited data
collected by the aforesaid Bur:au in respect
of only some of the successful candidates
in one year’s examination alone and that a
more detailed study will have to be conduc-
ted to draw valid conclusions on the aspects
covered by this survey.

Slow Progress of Work In C.S.1.R.

1640. SHRI B.K. DASCHOWDHURY:
SHR1 BISHWANATH JHUN-
JHUNWALA :

Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state ;

(a) whether, due to constant change
from the purview of one Ministry to another,
the work in the Council of Scientific and
Industrial Research has slowed down to a

great extent ;

(b) since when meeting of the governing
body of the Couancil of Scientific and Indus-
trial Research or meeting of Directors of

rvarjous Laboratories has not been held ; and

(c) the reaction of Government thereto ?

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (a). No, Sir. The
Council of Scientific and Industrial Rescarch
(CSIR) functions as an autonomous orga-
nisation and its link with tho administrative
Ministry is only nominal,

(b) and (c). The Confetence of Directors
of the National Laboratories/Institutes
was held on 4th-5th July, 1970 and the
Governing Body of the CSIR last met on
24th July, 1970. Steps to hold the next
meeting of the Governing Body of the CSIR
‘are 'on hand, The possibitily of holding the
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Directors’ Conference before the mesting
of the Governing Body is also being
explored.

Leave Travel Concession to Central
Government Employees

1641. SHRI M. RAM GOPFAL REDDY:
Will the PRIME MINISTER be pleased to
state ;

(z) whether a leave travel concession
scheme is in force for the benefit of the
Central Government employees ;

(b) if s0, the main features and objec-
tives of this scheme ; and

(¢) how far those objectives have been
achieved ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) to (c).
A statement is attached.

Statement

The Leave Travel Concession Scheme
was introduced on 11th October, 1956 for
the benefit of the Central Government
employees and its salient features are as
follows :-

(a) All regular employeces who have put
in one year's service are eatitled to the
travel concession once in a block of two
calendar years, commencing from 1956-57
for journeys to their home-town and back ;

(b) The concession is admissible not
only to Government servants but also to
their wives, legitimate and step children
residing with and wholly dependent on
them, but not to parents, sisters, brothers,
etc.

(c) The concession is available only
when the Government servant proceeds on
regular leave for not less than 15 days and

_isnot admissible to rilway employees,

members of Defence services and those who
are cligible for any other form of trawl

1]
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(d) For the first 400 kms of outward
and return journey, the aclual fare has to
be borne by the Government servant, In
respect of Class 1V Staff, they will have to
bear the actual fare of the first 160 kms
each way. For the rest of the distance the
Government servant is to be reimbursed in
full by Governmeat, the actual fares cf the
class of accommodation to which he is
entitled

(¢) Industrial and Work-charged Stafl
entitled to regular Jeave are also cntitled to
this concessiyn  with effect from the
block (calendar) years 1960-61 ;

(f) The concession was extended for
journcys between places connected by rail/
partly connected by rail and partly connec-
ted by road/steamer and not connected by
1ail.  In respect of places not connected by
rail, a Government scrvant may travel by
steamer/fair where an alternative means of
travel is cither not available or is more
cxpensive, In such cases, he will bear the
sanie proportion of cost as in the case of
rail journeys and the extent of reimburse-
ment wouid be what would have been
admissible had he travelled by rail in the
entitled class or 100% of actual expenses
whichever is less, The same scale is applied
for journcys by private car (whether the car
belongs to Government servant or not) the
cost of propulsion being borne by Govern-
ment servant ;

(8) In case where the Government ser-
vant is unable to avail of the leave travel
concession in a particular block he is allowed
to carry it forward and avail of it in the
first calendar year of the next block ;

(h) If the family of thc Government
servant remains at the home-town, the
Government servant alone is eligible to avail
of the Leave Travel Concession once a year ;

(i) Pegsons whose home-towas are
within a distance of 160 Kms in the
case of class IV staff and 400 Kms in the
cases of others are not entitled to this con-
cession.

The mdin objective behind the
present Leave Travel Concession is to afford
some financial assistance to Uoverament
servants coming from far off places to
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enable them to maintain their domestic and
social ties with their places of origin and
also to give an all India character to the

Central services, The fact that persons
from all parts of the counify join the
Central Services which carry all India

transfer liability and the fact that Central
Government servants working at distant
places from their home-towns do avail of
the concession, ecstablish that the scheme
has gone a long way in achieving its objec-
tives.

Per Capita Income and Expenditure
and Gross Nationzl Product

1642, SHRI
RLDDY : Will the
be pleased to state :

M. RAM GOPAL
PRIME MINISTER

(a) the per capita income and expendi-
ture and Gross National Product of India
as on 1948 and 1970 ; and

(b) whether any improvement has been
noticed in this regard ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI) : (a) The
figures of per capita national income and
gross national product for the years 248
and 1970 are not available. The estimates
for 1954-55 and 1969-70 prepared according
to revised series at constant (1960-61) prices
are given in the enclosed staiement.

The estimates for per capita expenditure
for the years 1948 and 1970 are also not
available, The average pér capita consumer
expenditure of households according to
National Sample Surveys (NSS) for the
years 1954 55 (8th Round of NSS) and
1964-65 (19th Round of NSS) are given in
the enclosed statemeant,

(b) The increase in per capita nationsl
income in 1969-70 over 1954-55 was 24 per
cent at constant (1960 61) prices. The in-
crease in per cqpita expenditure cannot be
estimated from the NSS figurcs as they are
based on cwrrent prices,
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Statement

1. Per capita national income at con-
stant (1960-61) prices*

1954-55 1969-70 Percentage increase in
(Rs.) (Rs,) 1969-70 over 1954.55
274.7 339.4 24

2. Gross national product at constant
(1960-61) prices.

1954-55 1969-70
(Rs. crores)  (Rs. crores)
11,107 19, 173

3. Per capita consumer expenditure of

households at current prices based on
National Sample Survey,
1954-55 1964-65
(Rs,) (Rs.)
Rural 182.01 323,89
Urban 300,40 441,37

Influx of Population from Rural to
Urban Areas

1643. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of HOME
AFFAIRS be pleased to state ;

(a) whether the latest census indicates
steady increase in the infiux of population
from the rural to urban arcas ;

]

(b) whether Government have considered
the desirability of creating more market
towns/market areas with the amenities of a
town to check this unheahthy influx ; and

(c) if so, what steps have been taken
or propoted to be taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
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MOHSIN) : (a) The data of the 1971 Census
arc yet to be fully processed. Hence the
information on migration trends is not yet
available.

(b) and (c). In view of (a) above do not
arise,

Grant of Indian Citizenship

1644, SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) the number of persons (foreigners)
granted Indian citizenship during the year
1970-71 ; and

(b) the number of such Indian Personnel
who discontinued their Indian citizenship
and settled in foreign countries during the
same period !

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) (a). According to the infor-
mation available, 2448 persons were granted
Indian citizenship during the year ended
31st December 1970,

(b) There is no provision in the Citizen-
ship Act, 1955, requiring Indian citizens to
report to Government on their acquisition
of foreign citizenship, The information is,
therefore, not available,

Financial Assistance for Handloom
Indusiry in Kerala

1645, SHRI C. K. CHANDRAPPAN :
Will the Minister of FOREIGN TRADE
be pleased to state :

(a). whether the Kerala Government
have approached the Centre for financial
assistance to stabilise the handloom, industry
in tbat State ; and

(b) if so, the decision taken by Govern.
ment in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir.

" #These estimates relate to the revised sorion of pational proguct aRd Feiaked agsrogatse

published by the C.S.0.
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(b) Financial assistance for the develop-
ment of the handloom industry in Kerala is
being given as part of the block loans and
grants given to the State Government for
annual plans of the State. A request for
extension of refinancing facilities to Kerala
Handloom Finance Corporation was also
received from the State Government but it
was not found possible to accede to it.

Decislon to particlpate in Algiers Falr

1646. SHRI NIHAR LASKAR :
SHRI P. GANGADEB:

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether India has decided to parti-
cipate in the Algiers Fair to be held in
August, 1971 ;

(b) if so, the items to be displayed at
the Fair ; and

(c) the total expenditure involved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C., GEORGE) : (a) Yes, Sir.

(b) Engineering Goods, textiles of all
kinds, chemicals and pharmaceuticals,
leather manufactures, handicrafts and hand-
looms food stuffs, coir articles etc., are cate-
gories of goods that would be exhibited,
A lJist of important items is attached.

(¢) The estimated expendilure involved
will be Rs. 4,60 lakhs including Rs, 3.80
lakhs in foreign exchange.

Statement

List 9f articles being procured for dis-
pln.y in the Algerian International Trade
Fair, August 27th to September 12, 1971,

1. Diesel Engines of all types.

2. Agricultural Machinery and pump-
sets.

3, Bewing machines and Fans,

4. Typewriters.

5. Refrigerators.
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6. Air-conditioners.
7. Radios, Transistors,
ments.

Sound-equpi-

8. Telecommunication equipment,
9. Aulomobile accessories.
10. Watches and Clocks,
11. Electrical goods and appliances,
12. Jute products.
13. Hardware ilems.
14. Plastic goods.
15. Steol tubes.
16. S'ainless stecl products,
17. Surgical instruments.
18, Consumer goods.
19. Chemicals and pharmaceuticals,
20. Coir products,
21, All types of textiles.
22. Hosiery items.
23. Ready-made garments,
24, Handloom products.
25. Leather goods.
26. Tobacco manufactures,
27, Spices,
28. Apggarbatties and incense sticks,
29. Harna Powder.
30 Handicrafis items etc.

Report of Madan Kishore Commission

1647, SHRI KRISHNA HALDER :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether Government had appointed
a commission, called Madan Kishore Coms-
mission, to inquire into the grievances of
the Extra-Departmental employees in the
Posts and Telegraphs Department ;

(b) whether the Commission has sub-
mitted its report to Government ;

(¢) if 80, the main findings of the Com-
mission thereon ; and
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(d) if the reply to part (b) above be in
the negative, the reason for the inordinate
delay in submitting the report ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H.N. BAHUGUNA): (a) Yes,
A one-man committee headed by Shri
Madan Kishore, retired Member, P& T
Board was set up in October *70 to examine
among other things the basis for remuncra-
ting the services of the Extra Departmental
Agents,

(b) Not yet,
(c) Does not arise.

(d) The Commitlee was required to sub-
mit its report within one year from the date
of its formation. As such report is expected
only by October ‘71,

Extention of Indo-Japan Trade Agree-
ment for Export of Iron ore

1648, SHRI JYOTIRMOQY BOSU:
Will the Ministce of FGREIGN TRADE be
pleased to state :

(a) whether Government's attention has
been drewn to a report in the Economic
Times, Bombay in its 1ssue dated the 27th
April, 1971 cntitled “Iron Ore Export :
Minerals and Metals Trading Corporation
faces mounting losses™ ;

(b) if so, the reaction of Government
thereto ;

() whether a move is about for the
extension of the eight years’ agresment with
Japan for the export of iron ore ; and

(d) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir.

(b) As had already been pointed out
on the 16th December, 1970, in reply to
Unstarred Question No. 4896 by the
Hon'ble Member, the main factor affecting
the .econonvics of iron ore exports is the
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transport cost involved in the procurement
of the ore from areas far away from the
sea ports.

(c) and (d). The particular long-term
contract referred to covers the exports of
lumpy iron ore from Bailadila vig Visakha-
patnam Port. Deliveries against this contract
during 1970-7T1 constitute only about one-
fourth of the total iron ore exports of about
12 million tonnes by the M. M. T. C.. This
contract runs till April, 1980. Hence, the
question of its extension does not arise
at this stage,

Small ané¢ Medium Newspapers

1649, SHRI JYOTIRMOY BOSU :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to refer to
the reply given to Unstarred Question No.

72 on the 1st April, 1971 regarding
monopolies in Newspapers Industry and
state ;

(a) the positive steps taken by Govern-
ment during the last three years to faster
the growth of small and medium news-
papers ; and

(b) the outcome of the steps so for
taken ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR!I DHARAM BIR
SINHA) : (a) and (b). A Statement is
laid on the Table of the House setling out
the steps taken so far by the Ministry to
foster the growth of small and medium
newspapers.

Sratement

Government is fully alive to the daager
of concentration of ownership in the news.
paper industry which may result in
regimentation of thought and opinion and
is anxious to prevent such developments
as far as practicable. Towards this end,
the following steps have been taken :

(i) The Press Registrar makes an
annual review of the owaesship
of newspapers and perjodicals,
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(ii)

(iii)

(iv)

v

and studies the development of
common ownership units and
publishes them in a publicetion
called **Press in India™, so that
the public may become aware of
of the facts relating to the owner-
ship of newspapers.

Under the Registration of News-
papers (Central) Rules, 1956 framed
under the Press and Registration
of Books Act, 1867, it is obligatory
for newspapers to publish annually
in the first issue aftcr the last day
of February information, inter
alia, relating to the individuals
who own the newspaper and part-
ners or shareholders holding more
than one per cent of the total share
capital, Failure to comply with
this statutory obligation is an
offence under the Press and Regis-
tration of Books Act, 1867 which
is punishable with fine which may
extend to Rs, 500/-.

Under the newsprint Ailocation
Policy, additional newsprint is not
issued to a group or chain of
newspapers for bringing out a fresh
publication.

On the recommendation of the
Diwakar Committee, of the total
annual  foreign exchange made
available for printing and compos-
ing machinery 50% is alloted to
small newspapers (up to 15,000
circulation), 35% to medium
newspapers (circulaiion 15,000—
50,000) and only 159% is allotted
to big newspapers (circulation over
50,000).

Government's advertisement policy
aims at staggering and roleasing
advertisements to newspapers in
suitable rotation in order to ensure
the use of as many papers as
possible so that papers with a big
circuldtion do not get a large share
of Government's advertisements,
1t is the policy of Government to
mnake inoreasing use of small and

mediuny sewspapers, particularly
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those Indian

languages.

published in

With a view to obtaining first-hand
and detailed faciual information
regarding the methods of unfair
competition and/or restrictive
practices, if any, adopted by the
lurger newspapers to suppress,
weaken and climinate the smaller
ones about which there are often
compiaints, a sub-committee, set-
up by the Press Council, invited
specific information and instances
by a letter addressed (o nawspapers
and periodicals in all languages
having a paid circulation of 5,000
copies and above. In reply, only
ten dailies and four woeklies
mentioned specific cases of what
they considered restrictive practices
indulged in by bigger papers. The
Council is curiently pursuing the
enquiry by collecting further in-
formation regarding instances of
resitictive practices,

considering the
question of setting up a Newepaper
Finance Corporation to give
financial assistance to small aad
medium newspapers and not to
big newspapers, to holp the healthy
growth of the former.

(viti) (a) Government are of the view that

but for the steps taken by the
Government so far as growth of
big chain newspapers would have
been morec than what it has been.
It is not, however, possible to
estimate the exient to which steps
already taken by Government have
been effective. Government believe
that the best way to check the
growth of big chain newspapers
is to forter the growth of
small and medium nows-
papers which are managed on
healthy lines and follow an
enlightened cditorinl policy keeping
the national interests in view,
Government are confideat that the
steps already taken and the further
steps te be taken in the matter
will effectively foster the growth
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of small and medium newspapers
and thereby check the growth of
big chain newspapers.

(viii) (b) As recommended by the Diwakar
Committeo on Small Newspapers,
Government have started a slow
speed news bulletin over the All
India Radio which purveys impor-
tant news; particularly for use by
small and medium newspapers
who, due to financial reasons, are
not in a position to subscribe to
the service of news agencies.

A departmental study of the ownership
pattern of the companies publishing news-
papers has been instituted by the Department
of Company Affairs.

Crimes commiited in Union Territories

1650. SHRI JYOTIRMOY BOSU :
Will the Minister of HOME AFFAIRS be
pleased to state

(a) the figures of each type of crime
committed during the years from 1968-69
to 1970-71, year-wise and Union Territory-
wise ; and

(b) the share of political murders and
other murders in the total crimes commitied
in each Union Territory from 1968-69 to
1970-71, year-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) and (b). Information is
being collected from various Union Terri-
torries and will be laid on the Table of the
House.

F E earned i Cotton
'oreign Mnde hrough

1651, SHRI B.K. DASCHOWDHURY:
Will the Minister of FOREIGN TRADE
be pleased to state the total foreign exchange
earned through cotton trade during the year

ending September, 1970 ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GBURGE) : Exports of cotton
inclusive of soft and hard waste during the
cotton year September, 1969-—August, 1970
amounted to Rs. 1654 lakhs. Bxports for
September, 1970 are of the order of Rs.
136.19 lakhs,

Supply of Experimental Satellite by U.S.A.

1652. SHRI B.K. DASCHOWDHURY:
Will the Minister of ATOMIC ENERGY be
pleased to state :

(a) whether the United States of
America has agreed to supply “‘Experimental
Satellite” (ATS-F) for TV programmes yig
satellite ; and

(b) how much time is likely to be tuken
in the first experiment ?

THE PRIME MINISTER, MINISTER
OF ATUwa. ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI) : (a) and
(b). An agreoment has been concluded
between India and U, S. A., which will
enable India to utilise, for a period of one
year around 1974, NASA’s HTS-F Satellite.

Communal Riofs in Various States

1653, SHRI B, K. DASCHOWDHURY:
Will the Minister of HOME AFFAIRS be
pleased to state the places State-wise, where
Communal riots broke out during the years
1970-71 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM NIWAS MIRDHA): A statement, con.
taining information for the period January
1970 to May 1971 is attached,
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Name of State Name of Place
Statement
Assam (a) Lakhipur (District Goalpara)
(b) Badarpur (District Cachar)
Gujarat (a) Dholka (District Ahmedabad)
(b) Ahmedabad City
(c) Baroda
(d) Talala (District Junagarh)
(¢) Petiad (District Kaira)
(f) Godhra (District Panchmahal)
Mysore (a) Chamarajanagar (District Mysore)
(b) Akki-Alur (District Dharwar)
Bihar (a) Chaibasa
(b) Patratu
(c) Khirma-Pathera
(District Darbhanga)
Kerala Palghat
Madhya Pradesh (2) Bhilai
Information is
(b) Burhanpur not complete.
Maharashtra Bombay Full information
is awaited for
Uttar Pradesh (a) Aligarh State Govern-
ments,
(b) Pilibhit
(¢) Moradabad
Woest Bengal Jaisal (District West Dinajpur).

Information in respect of States of Jammu & Kashmir, Andhra Pradesh, Tamil Nadu,
Orissa and Rajasthan and Union Territories of Delhi and Dadra and Nagar Haveli is
awaited, No, riots took place in the remaining States and Union Territories in the period

January 1970 to May 1971.
Emhq from Commercial Advertisements

1654, SHRI R. R. SINGH DEO:
Wil the Miaister of INFORMATION AND
BROADCASTING be pleased 1o stato :

(2) The details of All India Radio
earnings during the current year from the
commercial advertisetents service,

(b) whether there are plans to widen
advertising service and, if so, the salient
features thereof; and

(c) the addional revenue expected from
this project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI DHARAM BIR
SINHA) : (8) Gross Earnings for the period
January to April, 1971 were of the order of
Rs 1, 24, 65, 000,

(b) and (c). Commercial Service has so far
been introduced at 18 Vividh Bharati centres.
1t will be extended to the remaining ten
centres according to a phased programme,
Market surveys for this purpose are being
conducted. It is not possible at this stuge
to indicate the revenue which will be earncd
from these ten centres.

Steps to improve Competitiveness of
Textile goods

1655. SHRI BISHWANATH JHUN-
JHUNWALA : Will ihe Minister of
FOREIGN TRADE bz pleased to state :

(a) Whether export of Indian textile
goods is yielding placed to Japan and Hong-
Kong in the same area of competition;

(b) Whether Govern.nent have analysed
the causcs that have been impeding the
growth of competitiveness of Indian textile
goods in the foreign countries; and

(c) The steps proposed to be taken to
improve the competitiveness of the Indian
textile goods 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) Yes, Sir.

(b) and (c). Inadequate availability and
high prices of demestic cotton voupled with
high cost of conversion due to out-dated
machinery in Textile Industry have affected
adversely competitiveness in foreign markets,
The steps taken include:—

(i) Regulating stringently stocks, credit
control and other trading facilities
1o arrest rise in prices of cotton.

(i) Arranging import of large quantity

of foreign cotton.

Allotment of foreign cotton to
exporting mills,

(il
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(iv) Modernisation of expqriing
mills by arranging soft
loans and allowing import of
machinery.

Seiting Up of Atomic Power Plant

1656. SHHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
ATOMIC ENERGY be pleased to state ;

(a) Whether Government have approved
the setting up of an atomic power plant in
Madras;

(b) the extent to which this plant will
be independent of foreign supplies of
material and know-how;

(c) whether Government have envisaged
setting up of an Atomic power plants which
will be wholly indigenous; and

{d) The programme of setting up such
plants in other states ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCAST-
ING (SHRIMATI INDIRA GANDHI) :
(a) Yes, Sir.

(b) The Madras Atomic Power Station
is being built entirely by our scientists and
engineers and will have an indigenous content
of about 809%. The station is based on
design and enginecring know-how acquired
from Canada in connection with the Rajas-
than Atomic Power Station.

(c) Efforts are continuing to increase the

indigenous content of Nuclear Power
Station.
(d) The Profile for development of

Atomiic Energy during the current decade
envisages the addition by 1980 of 1700 MW
installed nuclear power, apart from the
stations currently under construction, New
Nuclear power stations are proposed to be
set up in Norh, west and south India,
Theit precise focations can be decided only
after the site selection committee ‘appoihted
by the Department submits hs report.
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Export of Engineering Goods
SHRI K. LAKKAPPA :

SHRI MUKHTIAR
MALIK :

1658,
SINGH

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government propose to
boost the export of Engineering goods during
the year 1971-72 ;

(b) if so,
proposal ; and

the main features of the

(©) the extra foreign exchange likely to
be earned as a result thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (a) to (c). Annual
Plan for export ol engineering goods for
1971-72 has been fixed at Rs, 165 crores as
against actual export of Rs. 115,20 crores
during 1970-71 which envisages an additional
earning of Rs. 50 crores in foreign exchange.

Government have a number of continu-
ing schemes to help exporters to increase
production and their marketing capabilities,
A statement of some of such schemes in
force is attached.

Statement

SCHEME FOR BUILD UP OF EXPORT
PRODUCTION AND EXPORT
CAPABILITY

1. The Scheme to
production include—

increase export

{a) Provision of imported raw material
to registered exporters under a reptenish-
ment lidencing scheme,

(b) Supply of indigeneous raw material
like steel and aluminium on priority.

(¢) Asystem of ‘On Account’ import
licences 1o registered manufacturers/exporters,
having & minimum expbrt petformance of
Re. 104 lakhs of miots durig the year
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1969-70 in respect of non-traditiongl goods,
Alongwith this facility the facilities of
advance and imprest licences enable securing
of raw materials for export production.

(d) A provision of preferential treatment
to export oriented units in the matter af
licensing of expanded capacity, improve-
ment in installed capacity and also for
imports from preferred sources.

(¢) The grant of licences to export
oriented units for import of machinery
required for expansion, modernisation,
diversification of production facilities as well
as for research and development, against
specially allocated foreign exchange.

(f) Organicsing of bulk imports of
certain raw materials by public sector
agencies, The Industria] Raw  Material
Assistance Centre of STC and similar cells
of other agencies nominated for bulk
imports will cnable registered exporiers to
obtain supplies off-tho shelf as and when
they are required, on surrender of replenish-
ment licence,

(g) Foreign collaboration in the case of
export oriented units will be accorded
special comsideration. The existing agree-
ments providing for restrictions on export
franchise are expected to be suitably revised
when due for renewal. Foreign collgboration
in trading activities can also be cons Jered
on merits, if such collaboration' is for
export.

(h) A provision has been made for
grant of mport facilities to eligible
merchandising export houses to facilitate
production according to export needs.

(i) Units in the small scale sector who
export more than 25% or more of their
production are made eligible to receive
allocation from free foreign exchange are
for their import needs, !

(i) Recently established Trade Deveiop-
ment Authority has been entrusted with the
task of promoting export production and
overseas marketing of certain selected
commodities, in the first instange, This
organisation has already underisken valuable
work in this direction,
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2. For increasing export marketing
capabilities important schemes in forco are
as under :—

(a) Compensatory support is allowed on
exports of selected product to develop
marketing competence and to ncutralise the
disadvantages inherent in the present stage
of development of the economy.

(b) Trade agreements provide for export
of non-traditional goods.

(¢) Under a scheme of assistance from
the M.D.F, financial assistance is provided
to exporters for export activities like market
surveys sales-teams, publicity, participation
in exhibition and fairs etc. This assistance
is given to recognised export houses and
other approved organisations.

(d) Tax relief and concessions are
pravided on expenditure connect with
exports like overseas publicity, foreign
office(s) abroad, support of technical know-
how and other services,

(¢) Drawback of customs and Central
Excise dutics as also concessional railways
freight is allowed on a number of export
products,

() A scheme of registration of contracts
insulates the registered exporters against
disadvantageous changes in the pattern of
assistance subsequent to their dates of
contracts.

(g) Export finance is made available at
a concessional rate of 7%. E,C.G.C. cover is
available for different export requirements.
The IDBI participates alongwith other
approved commercial banks in the provision
of deferred payment facilities.

3. Several priority industries have been
sclecied and placed under export obligation,
Ad-hoc obligations have also been placed on
a number of units,

4, In process quality control has been
introduced in several industrics.

3. A wholly owned subsidiary of the
State Trading Corporation has been set up
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to specialise in exports of large ventures
and turnkey projects by participating in
global tenders in the field of :

(a) Railway systems—rolling stock,
locomotives, track and signalling equip-
ments ;

(b) Public utilities ;

(c) Castings and Forgiogs, ancillary
equipment for big International manufac-
turing concerns such as Automobile Industry
etc.

(d) Complete Industrial Plants
Projects,

and

Eradication of Poverty in India

1659, SHRI M. K. KRISHNAN :
SHRI MUHAMMED SHERIFF
SHRI B. N. REDDY :

Will the Minister of PLANNING be
pleased to state :

(a) whether Government have made any
siudy on the basic causes of growing
poverty of the people in our country ;

(b) if so, the findings thercon ; and

(c) the steps being taken by Government
to eradicate poverty in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). Economic
conditions in the country are under constaot
study of the Government. In the four year
period from 1966-67 to 1969-70, the index
number of per capita national product
(1960-61 ==100) has risen from 1005 to
110.8. This should indicate improvement
in the economic condition of the country.
The Government, however, recognise that,
on account of vast disparties of income and
wealth, large numbers do not shafe in the
benefits of deve'opment, The Government,
therefore, take the view that poverty has to
bo eradicated by vigorously pursuing both
sustained growth and greater equality of
income snd wealth,

(¢) The ecradication of poverty s
necessarily &  longterm problem, The
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Government are seoking a basic solution to
this problem by promoting growth with
social justice through appropriate develop-
ment strategy, institutional charge and
economic and social policies. Besides
general policies, some measures directed
specifically to the improvement of the lot of
the poor have been initiated or thought out
in recent years, Some of the important
ones are listed below : —

1. special package schemes for small
and marginal farmers and agricul-
tural workers and programmes of
animal husbandry to support their
economy ;

2. crash programme for rural employ-
ment ;

3. encouragement (o States for
speedier enactment and implemen-
tation of land reform measures
aimed at completing the abolition
of intermediary rights, reducing
rents, providing security of tenure,
lowering coilings, restricting exemp-
tions and distributing the surplus
land ;

4, attention to improvement of rural
housing, allotment of building sites
10 landless workers, conferment of
homestead rights and grant of
assistance to building habitable
dwellings ;

3. emphasis on the need to extend
the new technology in agriculture
to dry farming arcas, other new
areas and 10 new crops ;

6. administration of forestry schemes
to benefit contiguous rural areas
and forest labourers and dwellers ;

7. infreased emphasis on welfare and

dovelopment of backward classes
and areas ;

§. nationalisation of banking, promo-
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for productive purposes to classes
and areas that have been noglected
in the past ;

9. added emphasis on clearance and
improvement of slums and rehabili-
tation of slum dwellers ;

10. redistributive taxation and pursuit
of other socio-economic measures
to reduce disparities ;

11. long-term programmes of rehabili-
tation and development on a viable
basis of individual rural industries ;

12, vigorous promotion of family
planning ;

13, the provision in the 1971-72 Budget
for the benefit of the educated un-
employed ;

14, encouragement of industrial activi-
ties in backward areas ; and

15. reappraisal of the Fourth Five Year
Plan, to be undertaken shortly, to
determine, among others, what
further measures could be under-
taken to benefit the poor,

Percentage of Imports throogh Public Sector

1660. SHRI BALATHANDAYUTHAM:
Will the Minister of FOREIGN TRADE be
ploased to state the percentage of import
handied by the public sector in 1967-68,
1968-69 and 1969-70 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GBORGE): A statement showing
the items canalised through public sector
agencies from 1967-68 to 1969-70 is attached,
Calculation of the exact figures of impor-
tation through public sector agencies during
various past years would involve an amount
of labour which may not be commensurate
with the results achieved,

Statement

I. List of itoms canalised for imports
during 1967-68,

1, Astificial §ilk Yarn and Thread
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Remarks UPS.C. en Government,
2. Mercary failors to futimote wacanciés n advance
3 mm Phosphat,  Phosphate 1661. SHRI S, M, KRISHNA
SHRI P. GANGADEB:
4. Muriate of Potash (Potassium SHRI MUHAMMED SHERIFF:
Chloride)
S, Buliiae of Asals Will the PRIME MINISTER be pleased

I,

List of fresh items canalised for
imports during 1968-69.

35, mm Raw Stock, (whether
black or white or colour) exclud-
ing Sound Negative,

X Ray Film
Sodium Niterate (Chilean Nitrate).
Sulphate of Potash

Wool Raw and Wool hops includ-
ing wool waste, Shoddy wool or
woollen rags.

All Synthetic non-cellulose fibres
including polyster fibre,

List of further items canalised for
imports during 1969-70

1.
2.

10.

11,

Copra

Hops

Mutton Tallow
Soyabean oil
Palm oil

Nylon Yarn and thread other than
Industrial Nylon yarn.

Ammoniom  Nitrate (technical

grade)
Cresylic Acid

Non-processed  elemental/oon-re-
fined recovered sulphur

Titanium Dioxide

Cork wood.

to state :

(a) whether the Union Public Service
Commission has criticised Government on
its failure to inform in advance about the
exact number of vacancies, to avoid delay
on the part of the Union Public Service
Commission in the declaration of results
of the competilive examinalions ;

(b) whether it has also pointed out
certain other lapses ; and

©
thereto ?

if so, the reaction of Government

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) In
their 20th Annual Report the Union
Public Service Commission have observed
that ‘in spite of the instructions of the
Ministry of Home Affairs in this behalf,
which were reiterated in July 1967, March,
1969 and October, 1969, cases continue to
occur where the Ministries / Departments
do not intimate their requirements, even
approximately for being notified for the
information of prospective candidates’, and
that ‘on certain occasions, even the declara-
tion of the result had to be delayed owing
to non-receipt of information regarding the
exact number of the vacancies from some
of the Ministries/Departments concerned.,’

(b) Some of the more important
observations of the Commission in this
regard in the 20th Report, are—

(i) Competitive examinations should
he held regularly, as failare to do
so detracts from proper maintenance
of the efficiency of the adminis-
tration ;
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(i) The recrsitment pattern to the
Services/posts should follow closely
the methods prescribed in the
Recruitment Rules, In certain
cuses there had been jow intake
of direct recruits thus creating
imbalance in cadre structure. In
the case of Engincering Szrvices,
lower intake had affecied adversely
employment  opportunities of
Engineering Graduates,

(c) As observed by the Commission
itself, instructions have already been issued
from time to time in this matter. The atten-
tion of the Ministries/Departments is being
drawn again to the observations of the
Commission so that there is no repetition
of such lapses in future.

Recovery of Chinese made Arms from
Refugees coming from East Bengal

1662 SHRI 8. M, KRISHNA :

SHRI P. GANGADEB :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Government are aware
that Chinese made arms particularly revol-
vers and other type of arms have been
recovered from the refugees crossing inio
India from East Bengal ;

(b) if so, the particulars thereof ;
and

(c) what steps are being taksn to sec
that Chinese arms do not go in the hands
of bad elements in India and that no
disorder is created in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a) to (c).
The required information is being collected
and will be lid on the Table of the Sabha,

Adequate vigilance is being exercised
by Government over the sale, receipt and
Potsession of illicit "arms of Tocal or
foreign origla,
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Disabilities suffered by P and T
Employees participaling in 1968 Strike

1663.
the Minister of
be pleased tn state :

SHRI S, M. BANERJEE: Will
COMMUNICATIONS

(a) whether the P and T employees,
who participated in the strike of 1968,
are still suffering from some disabilities
in the matter of promotions because of
certain orders ; and

(b) if so, the steps taken by Govern-
ment to remove the same ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H, N. BAHUGUNA) : (a)
The disabilities in the matter of promotions
of strikers were removed by the general
orders issued by the D:pariment of Per-
sonnel on 3-3-70. These orders have
been made applicable in toto to Pand T
employees also.

(b) The question does not arise.

Changes in Structure and Functioning of
Administrative Machinery

1664, SHRI P, GANGADEB : Will
the Minisser of HOME AFFAIRS be pleased
to state :

(a) whether the All India Confederation
of Officers Association has welcome] and
demanded immediate implementation of
Government's proposal to accelerate changes
in this structure and functioning of the
administrative apparatus in order to expedite
decision making delegation of powers and
responsibilities and streamlining Financial
procedure; and

(b) If so, Government’s reaction there
to ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) Yes,
Sir. ' '

(b) Government's policy as announced
by the president in his address to Parliatent
on March 23, 1971 is to accelerate changes
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in the structure and functioning of adminis-
trative apparatus, expedite decision making,
casure effective delegation of powers and
responsibilities and streamline financial
procedures.  Every effort is being made by
the Government to achieve these objectives
as expeditiously as possible,
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- Radie Station in Harysna Statement
1668, SHRI YAMUNA  PRASAD The number of posts of various cate-

MANDAL : Will the Minister of INRFOR-
MATION AND BROADCASTING be
pleased to state :

(a) the time by which Radio Station in
Haryana will be set up; and

(b) the financial implications thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) During 1973-74.

(b) Rs. 54, 72 lakhs approximately.

1. A. S. Posts in Union Territory Cadre

1669. SHRI PRABODH CHANDRA :
WM the Minister of HOME AFFAIRS be
pleased to state :

(a) the number of posts of various
categories in the Union Territory cadre of
Indian Administrative Service;

(b) The number of selection Grade posts
in that cadre;

(¢c) The number of vacancies in the
Selection Grade of the U, T. Grade of L. A,
S. and reasons why these vacancies have not
yel been filled up ; and

(d) The steps, if any, being taken to fill
up these vacancies ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) A statement is attached.

(b) Eleven

(¢) and (d). According to the present
calculations, there are two vacancies and
these vacancies will be filled up when Cadre
Officers with requisite merit and sufficient
seniority become available.

gories included in the authorised strength of
the 1. A. S. Cadre of the Union territories
and North East Frontier Agency is as
follows =

1. Senior posts in the Union
territories T

2, Central Deputation  Reserve
@ 409, of 1 above 29

3, Poststo be filled by promotion
and sclection under rule 8 of the
1. A, S. (Recruitment) Rules,
1954 @ 259 of 1 and 2 ubove. 25

4, Posts to be filled by Direct
Recruitment 1 plus 2 minus
3 above 76

5* Deputation Reserve @ 20%; of

4 above 36*

6. Leave Reserve « 5% of 4 above 4

7. Junior posts @ 20.60% of
4 above 16
8. Training Reserve @ 10.59% of
4 above, 8
Direct Recruitment posts 140
Promotion posts 25
Total Authorised Strength 165

*Includes 21 posts in excess of 209%,0f 4
above.

Show-rooms /Sales Depots in Foreign
Countries to popularies Indlan

1670. SHRI PRABODH CHANDRA :
Will the Minister of FOREIGN TRADE be
plessed to state :

(8) whether Government have apenod
and show-rooms/sales depo's in U. 8, A,
Canada, England and Germany for the
popularisation of indian products ; and
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(b) if so, when they were opened and
profits or loss made by each one of them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). As rcgards
Showrooms, we opened one in New York
in June, 1949 which was closed on 1-1-65
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achizved. As the showroom was opened
with the object of creating interest abroad
in our products through visual publicity and
trade information and no retail sale was
allowed through the showroom, the question
of profit and loss does not arise.

As regards Sales Depots and their pro-

since 1t was considered that the initial fit and loss account, a Statement is
objective for which it was set up had been  attached.
Statemnent

Sales Depots in Foreign Countries :

. U.S A Daie of opening Praofit and loss
By Il H E, C.
(1) Sona Shop, New York June, 1965 1965-66 (4 ) Rs. 0.63 Lakhs
19¢6-67 ({) Rs, 3.29 ,,
1967-68 (-! ) Rs. 4.53 ,
1968-69 (-t ) Rs. 892
1969-70 (4 ) Rs. 1.65 ,,
1970-71 () Rs. 409 ,,
(i) Sona Shop, Boston, July, 1968 1968-69 (- ) Rs. 132
1969-70 () Rs. 0.61 ,,
1970-71 (<4 ) Rs. 0,40 ,,
2. Canada ( In Canadian $ )
ByS. T.C.
(1) Bonded Warchouse .cum-Siles 1965 1967-68 (1) $ 008 Lakhs

Depot, Montreal,

(It was later on converted into STC
of India (Canada) Ltd, with effect
from 13-4-66, Its retail operations
closed in April, 1970 and whole-sale
business in Handicrafis and Hand-
Jlooms discontinued in December,
1970,

England

4 Germany
Byll. H E. C.

No

(i) Carpet Warehousing Depot,
Hamburg,

(The cprpet warchousing depot was
opened for providing facilities to a
consortium of leading Indian Carpet
exporters for sorting their carpets in
West Germany for sale to West
Germany buyers, for which it
receives a commission from the
members of the consortium. Details
of the nett expenditure incurred are
siven.)

Does not arise.

1968-69 (-{) 8§ 024
1969-70 (—) § 0.30 ,,

Does not arise,

Nett expenditure

(Rs.)
April, 1965,
1965-66 0.67 Lakhs
1966-67 087 ,.
1967-68 1.2t
1968-69 0.68 ,,
1969-70 0.8 ,,
1970-71 286 ,,
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Mass fast by ANl India Radio Technical
Employces

1671. SHR1 SHASHI BHUSHAN :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether the technical employees of
All India Radio went on a mass fast on the
29th December, 1970 demanding implemen-
tation of the recommendations of the
Betterment Committee ;

the main features of the
Betterment

(b) if so,
recommendations of the
Committee ; and

(c) the recomm ndations which have
gince been implemoanted and the reasons for
those which have not so far been implemen-
ted ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) Theyv staged a demonsira-
tion in front of the house of {(he former
Minister of State,

(b) The recommendations of the Depart-
mental Committee (referred to as Beter-
ment Committee) broadly fall uynder the
following two categories :-

(i) Re-designation of posts and revi-
sion of reciuiment ruleg,

(ii) Improvement of pay scales of
technical employees of All India
Radio.

(¢) (i) The recommendation to integrate
and redesignate certain technical
posts has been accepted and steps
are under way to implement this
decision in consultation with other
Departments of Government of
India.

(i) The question of improvement of
pay scales will have to await the
recommendations of the pay
Commission,
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Complaints regarding unhappy atmosphere
created by Hipples

1672, SHRI N. SHIVAPPA : Will the
Minister of HOME AFFAIRS be pleased Lo
state :

(a) whether Government have received
complaints regarding the unhappy atmos-
phere created by the Hippies in the Capital
and in other impottant cities ; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFTAIRS (SHRI
K. C, PANT) : (a). No, Sir,

(b) Docs not arise,

Meeting of High Power Review Committee
on Telangans

1673, SHRI P, VENKATASUBBAIAH:
Will the Minister of HOME AFFAIRS be
pleascd to state :

(a) whether the High Power Review
Committee on Telangana had met recently
under the Chairmanship of the Prime
Minister ;

(b) whether any report has been sub-
mitted by the Andhra Pradesh Government
with regard to the progress made in accor-
dance with 8-point Development Programme
suggested by the Prime Minister ; snd

(c) whether any decision has been taken

with regard to the integration of service of
both the regions ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT): (a) to (c). At the last
Review meeting held on 11th May 1971, the
implementation of the eight-paint prog-
ramme was reviewed in the light of the
information furnisbed by the Aadhra
Piadesh Government. The progress made
in the integration of services is given in the
statement lrid on the Table of the House
in reply to Unstarred Question No. 1072 on
2-6.1971, The State Government have
been advised (0 expedit action on the pend-
ing cases, ' :
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Use of Reglonal Languages as Medla for
U.P.S.C. Examinatlons

1674, SHRI P, VENKATASUBBAIAH :
Will the PRIME MINISTER be pleased to
stale :

(a) whether the decision of Government
to allow the use of regional languages
besides English as the media for Union
Public Service Commission examipations is
being implemented by the Union Public
Service Commission ; and

(b) if not, when this decision will be
implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PFRSONNEL (SHRI
RAM NIWAS MIRDHA): (a) and (b).
A beginning in the use of regional languages
was made in 1969, when candidates appear-
ing at the Combined Competitive Examina-
tion for recruitment to the Indian Adminis-
trative Service etc, were given the option
to write their answers in two of the compul-
sory subjects-- Essay and General Know-
lcdge—in any of the languages mcntioned
in the Eigth Schedule to the Constitution,
besides English.

Furiher, Hindi has been permitted as an
alternative medium, besides English, for
writing the Essay and General Knowledge
papers at the Assistants’ Grade Examination
conducted since 1964 ; also at the Steno-
graphers’ Examination to be conducted in
1971 the candidates will have the option
to answer the General Knowledge paper
and to take shorthand tests, ¢ither in Hindi
or in Engtlish,

The question of exiending the option
to use the regional languages to other
subjects in the Combined Competitive
Lxamination for recruitment to the Indian
Administrative Service otc., and to other
€Xaminations is under consideration in the
light of the experience gained.

Procurement of Pakistani Raw Jule

1675. SHRI INDRAJIT GUPTA : Will

the Minister of FOREIGN TRADE b
pleased io siate-:
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(a) whether some Indian jute mill-
owners and fraders have been procuring
Pakistani raw jute from across the border in
tha chaotic situation prevailing since the
Bangla Dcsh events began ;

(b) if so, whether Government propose
to make arrangements to purchase directly,
available stocks, from the Bungla Desh jute
growers ;

(c) whether Indian cultivators are being
asked to step up sowing of jute acreage by
25 per cent over last year's level ;

(d) whether there is likely to be a glut
of raw jute next scason, leading to fall in
prices for the growers ; and

(e) if so, Government’s reaction in the
matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) It has come to the
notice of the Government that some Jute
Mills have been purchasing jute coming from
Eas: Bengal through their own purchasing
agents at various points on the borders.

(b) No, Sir. The State Trading Corpo-
ration is in constant touch with Industry
regarding this maiter,

(v) Vigorovs efforts are being made for
increasing raw jute production by expansion
of arca and improving yields per hectare,

(d) No, Sir. In view of the present
situation in East Bengal the production of
jute goods in India is being increased and
this will require total domestic production of
raw jute and mesta.

(¢) Does not arise,

Boosting Indian Jute Exports

1676. SHRI INDRAJIT GUPTA : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether competition of Pakistani
Jute Msaufactures with the Indisa Jute
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goods in the overseas markets has consider-
ably diminished due to the recent events in
Bangla Desh ;

(b) whether Pakistani output of both
jute goods and raw jute has been drastically
affected by the war situation there ; and

(c) if so, the steps being taken to utilise
this opportunity to boust Indian Jule exports
abroad ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRANE (SIIRI
A. C. GEORGI) : (a) and (b), Yes, Sir,

() The Ministry of Agriculture in
consultation with the Siate Governments
concerned have taken steps to increase the
production of jute and mesia in 1971272,
As regards the jute goods, the industry has
also planned increased production from a
monthly average of 90,000 tonnes te
110,000 tonnes.

MMTC Officers’ visits Abroad

1677. SHRI S R. DAMANI :
the Minister of FOREIGN
pleased to staie :

Wil
TRADE be

(a) how many Officers of the Minerals
and Mectals Tiading Corporation have under-
taken trips abroad during 1970 71, to which
countries, the expenses incurred and how they
compare with figures of the previous two
years ; and

(b) the business procured by them as a
result of their foreign visits ?

THE DFPUTY MINISTER IN THE
MINISTRY OE FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Five officers of the
MMTC went abroad on business trips in
1970-71. The countries visited were Czecho-
slovakia, Poland, Hungry, Bulgaria, USSR,
Switzerland, France, the U.K., Belgium,
Japan, Democratic People's Republic of
Korea and Republic of Korea, Canada and
the US.A. An expenditure of approxi-
mately Rs. 1,06,000 (inclusive of Rs, 31,000

in foreign exchange) was incurred on these
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tripg  in  1970-71 as compared with
Rs 1,85000 and Rs. 1,58,000 in 1969-70 and
1968-0Y, respectively.

(b) As a result of these business trips in
1970-71, export orders of the value of
approximately Rs. 16 5 crores were secured.

Export Sales of Small Entreprencurs and
self-employed through S.T.C.

1678, SHRI 8. R. DAMANI : Wil|
the Minister of FOREIGN TRADFE bo
pleased to state :

(a) whether the State Trading Corpora-
tion has been successful in  organizing
export sa'es of small en‘reprencurs and self-
cmployed persons

(b) the nature and manner of assistance
actually offcred ;

(c) in how many cases they have helped
and what are the items exported ; and

(d) how much profit the State Trading
Corporation is making on such deals ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GLORGEL) ;: (a) Yes, Sir.

(b) The Corporation is assisting them
on the following lines :

(i) exploring possibilities of exporting
their products to various countries ;

(ii) helping them with credit facilities ;

(i) helping them in product develop-

ment and arranging attractive
packing :

(iv) assisting them in the matter of
shipping ; and

(v) helping them in marketing their
products abroad.

() The Corporation is assisting a
large number of entrepreneurs and self-
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emloyed persons in exporting their products,
The items exported are as follows :

Fresh fruits, vegetables, drugs and
pharmaceuticals, sanilary bath room fittings,
duplicators, cycle parts, human hair products,
tea chests, cotton wool, fountain pens,
punching machines, pressur¢ machines,
pressure stoves, spectacle frames, sports
goods, leather footwear, footwear com-
ponents, leather and leather goods,
woolen and mixed knitwear, woolen rumals
and shawls etc,

(d) The Corporation charges a nominal
service charge depending upon o number of
factors like international prices and internal
cosls,

Free trade zone in Haldia Port Area

1679. SHRI DINESH JOARDER : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government have any plan
to develop Haldia area in West Bengal as
a fres trade zone; and

(b) if so, what economic bencfit are
expected from this measure ?

THE DEPUTY MINISTER IN TIEC
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). Suguections
have been received by Government for the
sotting up of Fre¢ Trade Zones at various
ports including Haldia. Government con-
sider that it m ght be advantageous Lo waich
the progress of the Free Trade Zone at
Kandla for some more time before setting
up other Free Trade Zones,

Alrconditioned warehouses for Rubber
Stocks

1680. SHRI A. K. GOPALAN : Will
the Minister of FOREIGN TRADE be
pleased tosstate &

(a) whether Government will build air
conditioned warehouses for keeping rubber
stock for more than two years ; and

(b) if so, the main features of the
scheme 7

JYAISTHA 19,1893 (SAKA)

Written Answers 106

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). The Rubber
Board has been asked recently to submit a
detailed scheme for having the scientific
warchouses for storing rubber.

Selting up of 12w post Offices in Tripura

1681, SHRI DASARATHA DEB : Will
the Minister of COMMUNICATIONS be
pleased to siate :

(a) the number of petitions waiting for
consideration fur starting ncew post offices
in Tripura ;

(b) whether with heavy influx ol Dis-
placed Persons in Tripura, cxtension of
Postal Services in rural arcas of Tripura has
become long over due ; and

() if so, the steps proposed to be taken
in the matter ?

THE MINISTCR OF COMMUNI-
CATIONS (SHR! H. N. BAHUGUNA) : (a)
As on 31-5-71, twenty represcntations are
pending consideration for opening of new
post offices 1n  Tripura, Of these, 13 are
for opening of extra departmental branch
post offices and 2 for deparim ‘ntal sub post
offices.

(b) and (v). No proposal has so far
beea received from any quarter for extension
of postal facilities 1n Tripura due to heavy
influx of displaced persons,

Scparate P & T Circle for Tripura

1682 SHRI DASARATHA DEB : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether due to absence of easy com-
munications. it has become difficult for the
Post and Telegraphs Department, Tripura
to fuaction under the Assam Circle with the
Hoad-Quarter at Shillong ; and

(b) if so, whether Government propose
to start a separate Circle for Tripura ?
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THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA): (a)
No, Sir,

(b) Does not arise,

Increase in charges for Telephone
Holders in Tripara

1683. SHRI1 DASARATHA DFB : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) the annual rental and other charges
fixed for Telephone holders in Tripura ;

(b) whether the charges have been

increased recently ; and

(c) if so, whether Government propose
to bring it down to former rate ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA):
(a) Rentals and call charges of tclephone
connections depend wupon whether  the
exchange falls under the category of
Measured Rate System or Flat Rate System.
There arc no charges fixed exclusively for
Tripura and only & uniform rate is applied
for all measured rate exchanges other than
Calcutta, Bombay, Delhi and Madras /. e.
Rs. 300/- per annum within the *‘local
area”. In such systems 150 local calls in
a quarter are allowed free of charge, next
600 calls charged at 15 P. per call and there-
after at 20 P. per call. In respect of flat
rate exchanges providing 24 hours service, a
rental of Rs. 340/- per annum is charged
and for local calls in suwh systems no
separate charge is leviable.

(b) and (c). The rentals for telephones
were last revised in 1969 and they are still
current. However, in this year's budget
proposals it has been proposed to inerease
the flat rate rental from Rs, 340/- per
anoum to Rs. 400/- per annum and the
measured rate rental in each system of less
than 10,000 lines equipped capacity, from
300 per annum to 320/- per annum.

cphone Service with Forelgn Countries
Tel via Satellite

1608. SHRI R. KADANAPALLI :
Will the Minister of COMMUNICATIONS
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be pleased to state :

(a) the names of couniries with which
India has a direct telephone service via
satellite upto May, 1971 ; and

(b) the names of countries under
consideration with which India 1s going to
have the same service in future ?

THE MINISTER OF COMMUNICA-
TIONS. (SHRI H. N. BAHUGUNA) : (a)
Australia, Babrain, Japan, Kenya, Kuwait

Malaysia, Singapore, Switzerland, UK,
USA and West Germany,
(b) the countries which are being

considered are :—

Belgium, Canada, France, Indoncsia,
Italy, Hongkony, Lebanon and Thailand,
Four couniries out of these eight will be
selected depending on co-ordimation and
traffic demands.

* Recommendations by U. P. S. C. Regarding

Emolaments and Service Conditions
of its Members

1685. SHRI R. KADANAPALLIL:
Will the PRIME MINISTER be pleased
to state :

(a) Whether the Union Public Service
Commission had complained to the centre
against the non-acceptance of its recom-
mendations regarding emoluments and
service conditions of its members;

(b) if so, what were the recommenda-
tions; and

(c) The reasons for non-acgeptance of
the recommendations ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) ; (a) Yes,
Sir.
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(b) and (¢) . The recommendations
made by the commission were :—

(i) The emoluments aof the Chair-
man and the Members of the
Commission should appropriately
be placed on par with those of
Chief Justice and Judges of a
High Court respectively and such
parity should be maintawned in
assigning  positions in the
Warrant of Precedence also,

Pension should be admissible
to all ‘non-official’ members and
should not be restricted only 10
those who have completed three
years of sorvice as members; and
additional pension should be
allowed to ‘official’ members
for the service rendered «s8 such
in the Commission as in the
casc of Judges of the High Court
and Comptroller and Audiior
General of India.

(i)

The condition of service of
Members of the Commission
should be regulated by suitable
Parhamentary legislation instead
of through the regulation-
making procedure.

(iii)

The recommendations were carefully
considered but Government were not able
to accept them for the following reasons—

Emoluments : The Chairman of the
U.P, S.C. is entitled to a pay or Rs,
3,500 and the other members to a pay of
Rs. 3,000 per month. Besides, an officer
of the Iadian Civil Service or an officer who
at the date of his appointment to the
Commission is in the service of the Gover-
ment of India and is entitled, under the
rules applicable to him immediately before
his appeintment, to rececive pay at pre-1931
rates, is entitled in addition to a personal
pay of Rs, 500 per month on appointment
to the Commission. In view of financial
stringency it is the general policy of Govern-
ment to avoid, as far as possible, upward
fevisions of higher salaries, and it was
thorefore decided that the question of
enhancement -of the salaries of the Chairman
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and Members of the Commission need not
be taken up for the time being.

Pension * A member of the Commission
who at the date of his appointment as such
was not in the service of the Central or a
State Government, a local body or any
other body whelly or substantially owned
or controlled by Guvernment is entitled to,
on his ceasing 10 hold office as such member
to pension at the folling rates, namely :--

(i) In the case of the Chairman
Rs. 0,600 per annoum if he has
compleled six years of service;
and

(i) In the case of a member
Rs, 6,000 per annum if he has
completed six years of service.

Entitlement to pension is subject to the
condition that v member concerned should
have completed not less than three years
of service fur pension as such member and
that where the service rendered s for a
period of three years or more but less than
six years the amount of pension shall be
determined in accordance with the formula,
pamely, that completed years of service for
pension shall be multiplied by the amount
of the maximum pension admissible and
shall be devided by six.

The commission's suggestions for
removal of mmimum qualifying service of
three yearr for non-official members and for
grant of additional pension to official
members could not be accepted in view of
the principles applicable to the grant of
pensions in general and other relevant
considerations relating to conditions of
service in the commission as compared to
the conditions in other bodies.

Regulation of Conditions of Service
by Parliamentary Legislation Instead of
Through Regulation Making Procedure :
Article 318 of the Constilution empowers
the President to make regulations as to the
conditions of service of Members of the
Commission. The U.PS.C, (Members)
Regulations, 1969, were accordingly notified
on October 11, 1969,
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Fi on Depuly Superintendent of Railway
ring P%Ilee'.ﬂl-lownh

1¢86. SHRI R. KADANAPALLI :
SHRI P. K, DEO :

Will the Minister of HOME AFFAIRS
be pleased to state :

{a) whether any arrests were made in
connection with firing on the Deputy Super-
intendent of Railway Police, Howrah on the
10th April, 1971; and

(b) if so, the action taken by Govern-
men against the culprits ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) and (b). The Govern-
ment of West Bengal have intimated that
four persons have been arrested and inves-
tigation of the case 1s in progress,

Conversions to Christianity

1687. SHRI G. Y. KRISHNAN : Will
the Minister of HOME AFFAIR be pleased
to state the number of Adivasis, Scheduled
Castes and Scheduled Tribes State-wisc con-
verted into Christianity during 1970 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AIFAIRS (SHRI
K. C. PANT) : The information 1s not re-
adily available, While, at the census, in-
formation has becn collected in regard to
the members of the Scheduled Tribes, who
are Christians, informations has not been
collected regarding conversions in 1970 of
members of Scheduled Castes or Tribes as
Christians.

Report of Netajl Enquiry Commission

1688, SHRI M. M, JOSFPH : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether the enquiry has been com-
pleted by the Netaji Enquiry Commission ;

(b) if so, the findings thereof ; and
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(c) if not, the time by which it is likely
to be completed and the report laid on the
Table of the House 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) No, Sir.

(b) Does not arise.

(c) The tenure of the Commission is be-
ing extended upto the 31st December, 1971
and the Commission is expecled to complete
its inquiry and make its report by that date,

Celling on Quota Licences to Importers

1689, SURI M. M. JOSIPH : Will the
Minister of 'OREIGN TRADE be pleased
to state :

(a) whether recently any ceiling was
fixed on quota licences to imporiers sn the
country; and

(b) if so, what is the ceiling ?

THI. DFPUTY MINISTER IN THR
MINISTRY OF FORLIGN TRADE (SHIR]
A. C. GEORGELE): (a) Yes, Sir.

(b) A cciling of Rs. four lukhs has been
fixed for a quota lwence to be issued to an
established importer for the penod Apnil
1971-March, 1972, This restrichion does not
however, apply 1o quota licences in respect
of books, drugs and medicines and rubber
contraceplives,

Foreign Trips by Chairman of S.T.C.

1690, SHRI D.D. DFSAl: Will the

Minister of FOREIGN TRADE be pleased
to state !

(a) the number of foreign trips made
by Shri P.L. Tandon, Chairman, Siate Trad-
ing Corporation, during 1970, names of the
countries visited, purpose for which visits
were made and cost 10 Government includ-

ing air-fair and forcign exchange involved ;
and

(b) the benefits that accrued from these
trips in terms of export business ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C, GEORGE) : (a) During 1970, Shri
P.L. Tandon, Chairman of the State Trading
Corporation, made one private visit abroad
and one official trip connected with S.T.C.’s
export business. During the latter trip he
visited Kenya, Tanzania, Zambia, Malawi,
Uganda, Congo, Nigeria, France, the
Federal Republic of Germany, Belgium,
Hollund, the U.K. and the USSR. The
purpose of the visit to these countries was
to study their ecconomies and the present
and future role of their State trading institu-
tions with a view 1o evolving an operational
strategy for STC and its foreign offices. The
cost of the trip was Rs. 25,364/ made up of
air fare amounting to Rs. 16,409/- and
foreign exchange expenditure of Rs 8,954.90.

(b) This trip resulicd in the building
up of direct contacts with buying rgencies
in the countrics visited, which are expected
to help in building up exports of Indian
goods o those countries.
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Disturbances in Mysore over implementation
of Mahajan Commission Report

1694, SHRI P. K. DEO : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether there were serious distur-
bances in certain parts of Karnatak in
Mysore State over implemen'ation of the
Mahajan Commission report ;

(b) whether Government had sent the
Central Reserve Police in the disturbed areas
without consulting the State Government ;
and

(c) whether the State Chief Minister
protested to Government against interference

in the State autonomy ?

THE MINISTER OQF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) There were disturbances
in some northern districts of Mysore in
December, 1970,

{b) No, Sir,

(c) As a normal precautionary measure,
some army officers were detailed by the
Southern Comand to establish liaison with
the civil officials ait the State apnd the
district levels. The position was explained
to the Chief Minister, Mysore, who had
written 10 the Prime Minister and the De-
fence Minister,
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InteMigence report about Hijacking of
L A. C. Plane

1695, SHRI P. K. DEO: Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether Government had definite
information through its Intelligence agencies
about Pakistan's hijacking of the Indian
Airlines plane and that the Central executive
agencies ignored these reports ;

(b) if so, the reasons therefor ; and

(c) what steps were taken by Govern-
ment to check the hijacking and what was
the reason for its failure to have an effcctive

check ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) to (c). The entirc matter
is being inguired into by a Committee set
up for the purpose,

Decline in export of Qilcuke

1696. SHRI P. K. DEO : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether the attention of Government
has been invited to a report in the Econo-

mic Times of 9th April, 1971 regarding
export of oilcake ;
(b) if so, whether country is losing

foreign exchange as a resujt of decline in
the quantum of oilcake exports ; and

(c) if 80, what is the amount of loss ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yen, Sir,

(b) and (¢). The Indian
been faceing great difficulty in booking
export orders for U. K, and Western
Europe because of high freight rate and
frequent changes in the rate, The matter
was taken up with the India U, K, Con-
ference Lines. So far no final decision
has been taken. The Government is fully
conscious of the problem and the matter is
recelving urgent consideration,

shipper has
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Posting of hus band and wife at one
station

1697. SHRIMATI MUKUL BANER-
JEE : Will the PRIME MINISTER be
pleased to state whether Goverament have
issued orders or instructions that in cases
where the husband and wife are Central
Government employees, both of them
should, as far as practiable, posted in the
same town ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHR1I RAM NIWAS MIRDHA) : No,
Sir. Bach case is decided on merits by
the competent authorities keeping in view
the administrative requirements,

Branches of Tea Board opened Aboard

1698. SHRI JAGADISII BHATTA-
CHARYYA : Will the Minister of
FORIIIGN TRADE be pleascd to state ;

(a) the total number of Markeling
Development Officers stationed abroad, for
opening Tea Board branches ;

(b) the names of countries where they
are stationed ;

(c) the total expens<es incurred for open-
ing these branches ; and

{d) the net result of this export promo-
tion of tea in 1969-1970 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GLORGE) : (a) and (b), There are
five Directors of Tea Promotion stationed
in United Kingdom, Belgium, U.S. A,
U.A.R, and Austiralia entrusted with under-
taking promotion of Indian tea.

(c) The following expenditure was
incurred on the functioning of these five
offices of the Director of Tea Promotion
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during the 3 years 1967-68, 1968-69, and
1969-7v :-
(Figures in Rs. lakhs)

1967-68 1968-69 1969-70

1. UK. 10.2 14.6 18.4
2, Belgium 11.1 11,97 12.7
3. USA. 2.2 il 5.6
4. UA.R. 22 31 29
5. Australia 98 1.5 123

(d) It is difficult to assess the effective-
ness of export promotion in terms of export
fipures in-as-much as exports in a given
year fluctute due to variation in imports
resulting from normal cconomic process of
stocking and destocking and also other
short term market conditions like produc-
tion and supplies from other countries. How-
ever, as a result of promotion undertaken
by Tea Board's five overseas offices, in-
creasing awareness about the quality of
Indian Tea was noficed during 1969-70
among foreign packers and tea distributors
which led to the marketing of a number of
pure and predominantly Indian tea blends,
In U. A, R. Indian tea in consumer packets
were imported for the first time in
November, 1969. Consequent on their
decision to increase the percentage of Indian
tea from 45% to 759, in the blend Messrs,
J. Lyons and Company redecsigned and
ren. med their established ‘Quick Brew’ as
‘Quick Brew Indian Blend' in U, K. in
December, 1969 Similarly in U, S, A,
two reputed firms of food distributors
marketed a pack of hundred percent Indian
tea bags and a brand of Instant tea manu-
factured and exporied from India. Sales
of a pumber of pure Indian packs marketed
by the local packers on the continent of
Europe continued with the active advet-
rising support by the Tea Board. Ia
Ausirilia Tea Board's publicity conti-
nued to aim at increasing the awareness of
Indian tea.

Popularising Use of Hindi Names by
Government Departments

1699. SHRI MUHAMMED SHERIFF :
Will the Minister of HOME AFFAIRS be
pleased to state

(a) whether Government have issued
any instructions to their various Depart-
ments for popularising the use of their
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Hindi names in official correspondence ;
and

(b) if so, what are the instructions and

the progress achieved in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHR1 RAM NIWAS MIRDHA); (a). Yes,
Sir. Such instructions have been issued from
time to time,

(b) A sct of instructions issued so far
is laid on the Table of the House. |Placed
in Library. See No. LT-361/71}. In the
very nature of things, it is not possible to
make any quantitative assessment of pro-
gress in this behalf,

Aid to Maaritins for Broadcasting
Fucilities and Film Lodustry

1700. SHRI MUHAMMED SHERIFF :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether India has agreed to aid

Mauritius in expanding its film Industry and
broadcasting facilities ; and

(b) if so, the salient features thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) and (b). All India Radio is
supplying to Mauritius Broadcasting Cor-
poration different types of broadcast/TV
programmes. An officer of Hindi Unit of
M B.C. is to be given training in AIR, An
officer has been deputed as an Adviser to
M.B.C. In regard to film industry, the
following proposals are being examined by
the appropriate Ministries concerned :

Setting up of studio and film
laboratories in Mauritjus by Indian
businessmen ;

(1

(2) Joint film production schemes ;

Training of personnel from Mauri-
tius in film techniques

3
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(4) Increasing the export of Indian
feature films to Mauritius ; and

(5) Sub-titling of Indian films in French
for exhibition in Mauritius,

F.A.O. Meeting on Quantum of Tea for
World Market

1701. SHRI MUHAMMED SHERIFF :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether any meeting was held by
the representatives of leading Tea producing
countries in Rome in April, 1971 under the
auspices of the Food and Agriculture Or-
ganisation to decide on the quantum of tea
that should be placed in the world market
during the year ; and

(b) if so, the decision arrived at ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (S11RI
A.C. GEORGE) : (a). Yes, Sir.

(b) It was decidcd at the meeting that
therc should be a 15 month quota period
running from Ist January, 1971 to ?lst
March, 1972, TFor the calendar year 1971,
the Global export quota would be 594,8
thousand metric fonnes being the same as
agreed at Mauritius for the 1970 arrange-
ment., The quota for the full 15 months
period would be decided at a review session
of the group to be held about the second
half of September, 1971,

st ¥ (98 v /AT ST
wrgtem

1702, =t QATET  WTEQIE : ¥qT
weY 7Y 9g qai ¥ gw w4y

(%) #ar shwmaee § 383 ors Ja4r
srFafgg T &7 Y TH & faaw §
W FfEarg w1 GTaAr ST qgar &



121 Written Answers

(=) a1 WX 71w JA0 ET FAWT
wSA F1 yEaE Ta 10 a0t § faaradia

g

(7) #a71 XoF Tw Jar & AT
& fog @A oF @7 shmETR @@
T4t AT qeeg q1x ¥ IA%! arfer w3 faar
T ar ; AT

(=) afz ad, q1 gt @Y TF AT
FT FUTAT T @1 14 H Fa7 wOT &7

aare @ (s wEa) AXA agTn):
(%) o 7 @ a1 faEww smarT
¥ gert ers wdimg & gaw ax faat
adl FT@n

(=) o gr 1 gz v smfET &
g & agd 2 &Y af &) s9gEm €@
39T A A F FY TF SATST 7 AN
F & TG [Fa7 4

() v g1

(%) =¥ w7 & U9 ITZHA AT
9@ T QA F FIU GITE UF w1
A AT FT FH T TET

N 0 wne ¥ swnaT) & €@ eaear

1703, st gqenene WTEQTH . T
qua it wErew 7o gg @A R FAT
T fir

(%) w1 sdvfamac & swaan
¥ e ¥ fg o gere ST
g g iz

JYAISTHA 19, 1893 (SAKA)

Written Answers 122

(=) afz gf, aY &8 T/ & GIHIT
A fauig faar § 7

guAT 6T FOnW weArwa ¥ I9-
weat (st e fag) @ (F) 9, gty

(7) Hear 2wa aamaz fadr
qrang ¥ warfyg s &1 ST g |

Delay in Construction of School Building
in P. and 1. Colony, Paina

1704, SHRI RAMAVATAR SHASTRI:
Will the Mimister of COMMUNICATIONS
be pleased to state :

(a) whether the consuiuction work for
a School building in the P and T Colony
Kidwaipuri, Pautna for which the foundation
stone was laid by the then Minister of
Information and Broadcasting and Commu-
nications, Shri Satya Narayan Sinha, has not
yel been started despite sanction of Project
Lstimates and detailed estimates ;

{b) il so, the rcasons for this delay ;
and

(c) when the construction work will
commence and the School  building
completed ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N, BAHUGUNA):
(8) Yes, construcuon work has still to start.

(b) There arc several procedural require-
ments between the stage of making a
proposal and commencement of the building
work at site, vjz.; preparation of preliminary
drawings, framing of preliminary estimates,
according ol administrative approval and ex-
pendiure sanction and preparatidon of work-
ing/detailed drawingss, detailed estimate,
calling of tendets etc, afier due publcity,
which consume time. Being within Circle's
powers of sanction, project and preliminary
estimates were sanctioned by the PMG,
Patna, in December, 1970. Detailed estimate
is sanctioned by Superintending Fngineer,
who has finalised the same, Notice inviting
tenders is under compilation. Therefore,
there has not been inordinate delay.
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(¢) The work is likely to commence by
July, 1971 and is expected to be completed
by the end of 1972,

Misutilisation of Post Cards by big
Businessmen

1705. SHRI RAMAVATAR SHASTRI :
Will the Minister of COMMUNICATIONS
be pleased to state :

-

(a) whether Post Cards are being used
by the Big Businessmen for advertisement,
sending communications n printed forms
prepagating the business intcrests and there-
by misutilising the Cards which are other-
wise meant for poor public to use it as the
cheapest means of communication ;

(b) whether the Posts and Telegraphs
Trade Unions have proposed to charge more
to printed Post Cards or allow munuscript
only and thereby save the uncalled for loss
to the Department ; and *

(c) if so, the action taken by Govern-
ment in the matter ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI Hl. N BAHUGUNA):
(a) Yes, Sir. Postcards are being used by
businessmen for sending printed communi-
cations.

(b) No such suggestion appears to have
been reccived from the Trade Unions.
However, similar suggestions have been
received from other sources,

(c) The suggestion to ban printed
communications on postcards was examined
in the past but the Law Minisuy was of the
view that an atiempt to ban printed com-
munication was hkely to adversely attract
the provisions of the Constitution,

The question whether a differential
rate comld be adopted for postcards bearing
printed communications is curreatly under
cunsideration of the Government,

Direct Dialling System betwoen Dausa
and Gaogapur (Rajastban)

1706, RAJMATA GAYATRI DEVI:
Will the Minister of COMMUNICATIONS

L Y
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be pleased to state :

(a) whether Government have under
their consideration the scheme to link
through Direct Dial System the citics of
Dausa and Gangapur of Juipur Division of
Rajasthan ; and

(b) if so, when this scheme is going to
take a practical shape ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) :
(a) and (b). No Dausa Jand Gangapur are
at present manual exchanges of 200 lincs
each with very lutle trunk traffic between
them,

New Telephone Exchanges and Post Offices
In Jaipur and Sawai Madopur

1707, RAJMATA GAYATRI DEVI:
Will the Mimister of COMMUNICATIONS
be pleased to state :

(a) whether Government have a scheme
to instal new Telephone Exchanges and to
open new Post Offices in 1971-72 in the
Dustricts of Jaipur and Siwai Madhopur n
Rajasthan ;

(b) if so, the places where these new
Exchanges and Post Officcs are going to be
started ; and

(c) if the reply to part (a) above be in
the negative ; the reasons therefor ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a) to
(€). Yes, Sir. During 1971-72 two new
exchanges and 10 new Post Offices are
expecied to be opened in Jaipur District and
I exchange and 10 post offices in Sawai
Madhopur District.

The exchanges are to be opened at Dudo
and Paota in Jaipur District and Toda
Bhim in Sawai Madhopur District,

The names of places where post offices
are likely to be opened in the above two
Districts during 1971-72 will depend on the
seruitiny and approval of the proposals
received, which conform to the departmental
standards prescribed for opening of post

offices.
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Decline in Export of Tea to Australia

1709. SHRI C. K, CHANDRAPPAN ;
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether India’s tea export to
Ausiralia had fallen sharply during 1970 ;
and

(b) if so, by hew much and the reasons
for this fall ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) There has been a
small decline in export of tea from India to
Australia in 1970,

(b) The export of tea to Australia in
1970 declined by about five percent from
3.9 mkg. in 1969 to 3.7 mkg. in 1970,
The decline was due to usual flucwuations in
International trade.

Exprt of Inferior Quality Goods

1710, SHRI1 C. K, CHANDRAPPAN :
Will the Minister of FOREIGN TRADE
be pleased to say :

(a) whether we are exporting goods
with inferior quality, as the producers are
scuttling the quality control ; and

(b) if so, the steps Government intend
to take to ensure standard quality for goods

exported ?

THE DEPUTY MINISTER IN THE
M[NISTR;Y OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) No, Sir.

(b) Adequate steps to ensure export of
Quality goods have been undertaken by the
Government through a comprehensive
Programme of quality control and pre ship-
Mment inspection of major commodities prior
10 their éxports, under the Export (quality
Cuntrol and Imspection) Act, 1963.
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Another change to Officers of Central
and State Governments to Compete
in I.A.S. Examination

1711, SHRI K. M. MADHUKAR
Will the PRIME MINISTER be pleased to
state :

(a) whether the Administrative Reforms
Commission recommended for giving one
chance of competing at the regular [LA S,
Examination to the Officers of the State
Civil Services who have completed six years
of service and are below 35 years of ago,
even though they have already availed them-
selves of two chances at the regular 1L.A.S,
Examination ; and

(b) whether Government propose to
give one chance of competing at the regular
1LA.S. Examination to all talented persons
employed in Government Services (Central
and State), Universities and elsewhere who
have completed one year or two years of
service and are below 35 years of age ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) ; (a) and
(b). The Administrative Reforms Com-
mission in its Report on Personnel Adminis-
tration has recommended that everyone who
has completed six years of service in
Government and is less than 35 years of
age may bz given one and only one chance
to sit for the open competitive examination
for Class I non-technical services, irrespec-
tive of the chances already taken, provided
that he fulfills conditions relating to
educational qualifications. The scope of
this recommendation is limited to those who
are already in Government Service either
at the Centre or in the States. This recom-
mendation is under the consideration of the
Government.

Changes In composition of Board of
Directors of Cotton Corporation

1712 SHRI DHARAMRAO AFZAL-
PURKAR : Wil the Minister of FOREIGN
TRADE be pleased to state ¢

(a) whether Government have decided
to make certain changes in the cemposition
of the Board of Directors of the Cottoa
Corporation of India ; and
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(b) if so, the terms of services and
facilities extended to them along with the
Chairman and other Managing Directors?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE): (a) No, Sir,

(b) Does not arise.

Automatic Dialling System in Mysore

1713. SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) the names of towns which are
under active consideration for automatic
dialling system in the State of Mysore; and

(b) the time by when the decision is
likely to be taken ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
and (b) 56 manual telecphone exchanges were
working in the State of Mysore as on
3].3.71, Out of these exchanges it is
proposed Lo convert the following exchanges
to automatic local dialling during fourth
plan period.
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SI. Name of Capacity Likely year of

No. exchange in lines automatisation

G —— AT T M R maam

1, Bagalkot 400 1973
2, Belgaum 3300 1974
4. Haveri 300 1974
4, Karwar 300 1974
5. Sirsi 300 1974
Interrupted Programmes over All
India Radio, Mysore

1714. SHRI DHARAMRAO AFZAL-

PURKAR : Will the Munister of IN-

FORMATION AND BROADCASTING
be pleased to state :

(2) whether broadcasts from the Mysore

All India Radio S:ation is interrupted
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dwing its operation because of failure of
electricity or mechanical troubles ;

(b) if so, whether in course of pro-
gramme it is also disrupted due to inter-
ventions of programmes of other Stations ;
and

() if so, the steps Government pro-
pose to tuke in this matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) to (c¢). The All India Radio
centre at Mysore 1s only a studio with
recording facilitics. Progammes which are
recorded there are broadeast from Bangalore
station and arc pot broadeast directly from
Mysore, The question of intetruption of
broadcasts from Mysore station does not,
therefore, arise,

Yuvabani Programme over All (ndia

Radio, Calcutta

1715. SHRI P. R. DAS MUNSI : Wil
the Miister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Yuvabani Programme
of All India Radio broadc:st from Calcutta
Station, has become a regular programme of
a particular socicty or club ;

(b) whether the youth belonging to
other groups or clubs and having talents
are denied chance for broadcasting over the
Yuvabani programme ; and

(¢) if so, the steps taken by Govern-
ment in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) and (b). No, Sir,

(c) Does not arise.

Wastage of Broadcastirg Time Due to
Long Silence Between Pm%nmnm
Broadcast over A. 1. R.

1716, SHR1 T. §. LAKSHMANAN @
Will the Minister of INFORMATION AND
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BROADCASTING be pleased to state :
silence

(a) the average duration of
between the two broadcasts.

(b) whether this inter-item silence is of
late more than the average duration resuliing
in wasle of broadcasting time ; and

() if so, the measures Government have
taken to climinate such silent gaps ?

TIIE DFPUTY MINISTIR IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SIIRL DHARAM BIR
SINITA) : (a) Two to five seconds,

(b) No, Sir.

(¢) Does not arise,

Setting up of Corporation for Hides,
Skins and lLeather Exports

1717 SHRI C. CHITTIBABU : wWill
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether it is proposcd to set up a
separate Hides, Skins and lLeather Lxport
Corpoiation for exporting and augmenting
their exports ; and

(b) the incentives proposed to be given
o Tamil Nadu exporters for the purposc of
export of leather and leather goods ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE) : () No, Sir.

(b) In the matter of export promotion,
uniform export asaislance is granied irres-
pective of the Stalie from which the export
originates, A statement showing the export
as.istance given for promoting the export of
leather and leather goods is laid on the
table of the House.

Statenient

_ The Government have taken the follow-
Ing steps to promote the exports of leather
ind leather goods :=—

(8) In order to increase the unit value
Talisation, export of raw hides and skins
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has bcen a'moest completcly banned except
qucta for goat skins which has alfo been
progressively reduced and by the year
1973-74 the exports urder this i'ems are
likely to stop altogither,

(b) Import of raw hides and skins is
placed on O. G. L. This helps in augmen-
ting the supplics of raw hides and shins in
the country and reduce the pressure on
consumption of superior quality skins leading
to their release for cxport,

(c) Import of wattle bark, wattle
extract, and other tanning bark are also
placed on O, G. L.

(d) Leather Industry has been cate-
gorized as one of the priority industries and
it has thercfore, been eligible for priority
treatment in the matter of allocation of its
requirement(s from preferred sources.

(¢) For meeting the scare material of
imported origin, import replenishment at the
rates of 39, 6% and 107, in respect of E. I.
tanned lather, Chrome Tanned Leather
and Finished Leather respectively has been
allowed, In the case of goods and leather
footwear, import replenishment is allowed
at 15%,.

() The scheme of draw back of duty
on export of lcather and leather products
has been rationalised and the present
general rate is 4.5% on leather foo.wear
and 109, on !eather goods,

(g) Leather footwear and components
thercof and finished leather and leather
goods have been granted air-frcight subsidy
w. e. f. 1.2.1971 at the rate of 50% of air
freight paid but restricted to 10% FOB and
15%, FOB respectively.

Development of Coffec Plantation In
Tamil Nadu

1718. SHRI B. NARAYANAN : Will
the Minister of FOREIGN TRADE be
plcased to state the steps taken by Govern-
ment to develop coffee plantation in Tamil

Nadu ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
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A. C. GEORGE) : (1) Coffce Board has at
the request of State Government surveyed
the hill ranges of Dhanknikottai Taluk in
Tamil Nadu and submitted a technical
report on the suitability of the ranges for
Coflee cultivation,

(2) Coffee Board has also offered
technical comments at the request of State
Government on the feasibilty of starting
coffee planiations in Kolli Hills in Tamil
Nadu.

(3) Technical Officers of the Board are
also participating in the implementation of
the State Government's Scheme for Develop-
ment of Coffee Plantations in Yercaud Hills
in Tamil Nadu,

The Coffee Board is also operating the
following Schemes for development of
Coffee Plantations in the country including
Tamil Nadu :—

(a) Scheme for grant of long-term
loans for intensive cultivation of
small registered coffee holdings |

(b) Scheme for grant of long-term
loans for replanung, open to all
registered estates

(c) Scheme for giant of short-term loans
for yearly working capital, open to
estates nol excecding 100 acres n
extent ; and

(d) Scheme for supply of equipment
and machinery on Hire Purchase

terms open to all registered
estatcs.

Exploring New Avenues for Coffec
Export

1719. SHRI B. NARAYANAN : Will
the Minister of FOREIGN TRADE be
pleased to state the steps taken for exploring
new avenues for coffee exports ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : Exports of coffee from
India are goverened by the provisions of
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the International Coffee Agreement, 1o
which India is a signatory, Under the
Agreement, annual quotas are set
for exports to quotas countries every
year depending upon the world import
requirements, Exports of coffee to these
countries have therefore to be limited to
the annual quotas set by the International
Coffece Organisation for India for each
coffee year (October/September). There is
thus a limitation placed on exporis of cuffee
from India to quota countries,

2. Fxports to non-quota countries
could be made outside the quotas so set and
no speafic mitation: arc fixed for such
exports by the 1. C. (. By progressively
increasing the Trade Plan provisions for
exporis of coflece to non-quota group cf
countries wluch are non-traditional markets,
exports to which are not covercd by the
hmitation imposed by the JCO, there has
been a progressive increase in eaports of
coffee from India to these countries,

3. It is proposed to send a delegation
for the UK. and European countries to
explore possibifiies of increasing our direct
cxports to three foreign exchange markets
and also to ‘ome non quota countries with
which we could possibly incrcased our trade
in coffec,

Eaport sul sidics fer H'des, Skins and
¥ xporters

1720. SHRI SAMINATHAN : Will the
Mimster of FOREIGN TRAD)Y. be pleased
to state :

(n) the steps taken by the Government
to face squarely the method of “unpredic-
table prices and quantam™ adopted by
China to depress the world market prices
of Indian skin and leather ; and

(b) the programme of export subsidies
offered to Indian exporters of hides, skins
and leather 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). With a
view to increasing the export of hides and
skins as well as finished leather and lgat her
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manufactures the government have taken
the following steps :

(1) Two Export Promotion Councils
(i) the leather Export Promotion
Council at Madras and (ii) the

Export Promotion Council for
Finished Leather and Leather
Manufactures at Kanpur, have been
sct up. These two councils under-
take promotional activilies such
as sponsoring trade delcgations and
sales and study teams 1o visit
markets abroad pariicipation in
cxhibitions  abroad, collecting
marhet  intelligence and guiding
new exporters.

(2) Basic raw malterials required for
this industry, such as raw hides
and skins and tanning barks and
extracts, aie permitted for import
under Open General Licence.

(3) “Leather and Lecather goods™ are
one of the 59 priority industres.
Units in this industry can, there-
fore, secure import licences on the
basis of actual consumption.

(4) Import licence is allowed against
exports of wvarious Jeather and
lcather products, to replenish the
import content in such export
products,

(5) There is provision for drawback of
duty on export of Blue Chrome
tanned goat skins aud vegetable
tanned leather,

Inflated Telephone Bills for Trunk Calls
between Delhi and Bombay due
fo Faulty Meters

1721, SHRI FATESINGH RAO

GAFKWAD :
DR. KARNI SINGH :

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(8) whether Government are aware of
the erratic readings of the meters, recording
trupk calls betw en Dethi and Bombay,
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resulting inflated
subscribers ; and

telephone bills of the

(b) if so, the steps taken by Govern-
ment to rectify the same ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
No please.

(b) Does not arise,

TLocation of Calcutta T. V. Station

1722. SHRI SUBODH HANSDA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the land for locating the
Television Siation in Calcutta has been
obtained from the Calcutta Corporation;

(b) if not, whether the project will be
dropped and shifted to somewhere outside
Calcutta ; and

(c) the plan estimate of the project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) Negotiations with Calcutia
Corporation are in progress, Possession of
lJand has not bezn taken as yet,

(b) No Sir.
(c) Rs. 190 59 lakhs,

Meeting of Indlan Council of Institution
of Rubber (London) held in Culcutta

1723. SHRI S. C. SAMANTA : Will
the Minister of FOREIGN .,TRADE be
plqsed to state ;

(a) whether annual general meoting of
the Indian Council of the Iunstitution of the
Rubber (London) was recently held at the
National Test House, Calcutta ;

(b) if so, whether the setting up of an-
other synthetic rubber plant and limitations



135 Writtten Answers

to expansion "and growth of natural rubber
was discussed ;

(c) whether I.R.1I. held a symposium
on control techniques in rubber compound-
ing 3 and

(d) whether rubber technologists who
participated in the symposivm hoped that
the per capita rubber consumption in India
will become largest outside Furope and
North America after a decade ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORYIGN TRADI (SHRI
A.C. GLORGE : ra) to (d)., A Mecting of
the Indian Section of the Institution of
the Rubber Industry (Loundon) is reported
to have been held recently in Calcutta,
Government have, however, no precise in-
formarion about the deliberations of this
meeting.

Re<earch made by Scientists of Tata
Institute of Fundamental Resecarch.

Bombay
1724, SHRI S C. SAMANTA : Will
the Minister of ATOMIC ENIFRGY be

pleased to state :

(a) whether Prof. M. G. K. Menon,
Director of the Tata Institute of Funda-
mental Rescarch, Bombay, said that a
group of «cientists, led by Prof. D. Lal of
the Tala Institute, had found evidence for
the existence of super-heavy elements so far
unknown ;

(b) if so, whether such elements have
been synthesized in the laboratory ; and

(c) what further studies are going to be
taken up in near future ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDIII) : (a) Yes,
Sir, in an examination of extra terrestrial
materials (from meteorite and lunar samples
returned from the Appolle Mssion)
Professor D, Lal and his colleaguos of the
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Tata Institute of Fundamental Research
have found what appears to be good evi-
dence concerning the existence in the past
of super heavy elements much heavier than
uranium and probably with a charge around
115 and mass around 300,

(b) No, Sir, not as yet.

(c) Studies are being continucd in order
to establish in a larger sample and with
better precision the above deduction.

Financial Assistance to Punjab

1725. SHRI MOHINDFR SINGH
GILL : Will the Minister of PLANNING
be pleased to state :

(2) the amount of financial assistance
sought by the Government of Punjab from
the Central Government for the imnlemen-
tation of their schemes duting the current
Five Year Plan ; and

{b) whether the Central Government
have taken any decision about the quantum
of assistance to be provided to the State
Government and if so, the pariiculars
thereof ?

THI MINISTLR OF STATE IN THE
MINISTRY OF PLANNING  (SHRI
MOHAN DIIARIA) : (a) The Government
of Punjab eavisaged Central assistance of
thc order of atleast Rs. 190 crores for
financing the State's Fourth Plan outlay of
Rs, 325 crures as originally proposed,

(b) Central assistance of Rs. 101 crores
has been allocated to finance the approved
Fourth Plan outlay of Rs. 293 56 crores.
This amount has been fixed according to
the formula based on uniformly applied
criteria approved by the Committee of the
National Development Council.

Speclal Facilities for Central Gove;nment
Employees working in Border Areas

1726. SHRI MOHINDER SINGH
GILL ; Will the PRIME MINISTER be
pleased to state

(a) whether Government have under
consideration any scheme to grant ipecial
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facilities to their employees working in the
border areas ;

(b) whether Government are aware
that the Punjab Government have granted
some facilities to its employees working in
the border areas ;

(c) whether Government have received
any representation from any Member of
Parliament in this regard ; and

(d) if so, the action taken thercon ?

THF MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHR1 RAM NIWAS MIRDHA) : (a) No,
Sir. However, proposals for extension to
Central Government employvees of any con-
cession of border area allowance that my
be sanctioned by a State Govornment to
their cmployees are considered as and when
they are received,

(b) Yecs, Sir,
(c) and (d). Yes, Sir. The suggcstions
made by the Hon'ble Mcmber in his letter

dated March 30,1971, to the Finance Minster
are¢ under his consideration,

fzeelt ¥ w@aAl T gaar & WA

ot g aw afgaane:
st wivger sang

1727.
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(w) 1 s=adY, 1971 ¥ 157, 1971
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Automatic Exchanges in Tamil Nadu

1728. SHRI MURASOLI MARAN :
Will the Minister of COMMUNICATIONS
be pleased to state : :

(a) whether there is any proposal to
increase the number of Automatic
Exchanges in Tamil Nadu ; and

(b) if so, the number of Exchanges
that will be brought under automatic

system ?
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THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N, BAHUGUNA) : (a)
Yes. It is proposed to automatise all
local telephone exchanges in the country in
a phased manner in the light of availability
of financial and material resources.

(b) There were 39 Manual Telephone
exchanges working in Tamil Nadu as on
31-3-71. Out of these, the following 10
exchanges are expected to be automatized
by year 197475 :—

1. Ari

2. Dharmapuri

3. Karaikal

4. Ramnad

5. Tiruvannamalai

6. Erode
Pondicherry
Tiruppur

© @ N

Tuticorin
10, Vellore

Shortage of Raw Cashew faced by Cashew
Factories in Tamil Nadu

1729. SHRI MURASOLI MARAN :
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government arc aware
that the Cashew factories in Tamil Nadu
are facing hardships due to the non-avail-
ability of raw cashew ;

(b) whether any request has been made
to get the raw cashew through the Tuticorin
Port instead of the Cochin Port ; and

(¢) if so, the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) No, Sir,

(b) and (). Although no formal request
has been received, this possibility was
examined, but it was found that the require-
ment at Tuticorin being very small, it was
more economical to transport the raw nuts
from Cochin, where the ships are off loaded.
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Connection of Delhi with Madras by
S. T. D. System

1730. SHRI MURASOLI MARAN :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether Delhi will be connected
with Madras by S. T. D. system shortly ;
and

(b) il so, how soon it will be connected ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
and (b), Trunk Automatic Exchanges
(TAXs) have been commissioned at Delhi
and Madras. Work of providing point to
point STI> service between Delhi and
Madras is likely to be taken up soon and
the service is cxpected to be available before
the end of 1972-73,

Introduction of Telex in Salem
(Tamil Nadu)

1731, SHRI MURASOL! MARAN :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether there is any proposal to
introduce Telex facilities in Salem in Tamil
Nadu ; and

(b) if not, the reasons therefor ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
and (b). A 50 line Telex was commissioned
at Salem on 20-3-1971.

Inordinate time {aken for outgoing
Telephone Calls from Bombay

1732, DR. KARNI SINGH : Will the
Minister of COMMUNICATIONS be
pleased to state :

(a) whether Government have received
complaints about the inordinate time being
taken by the ordinary and even the urgent
telephone calls to go from Bombay to other
cities ;

(b) if so, the reasons therefor ;
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(c) whether in view of the Prohibitive
charges of the lightning calls and also in
view of the cgonising delays, Government
will consider to give some concessional
facilities to M.Ps. t0 enable them to dis-
charge their duties more cffectively ; and

(d) if not, the reasons therefor ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H.N. BAHUGUNA): (a) and
(b). Bombay is connected by coaxial cable
on the routes Ahmedabad—Jaipur—Delhi—
Calcutta and Poon—Bangalorc—Madras.
Bombay has also direct subscriber trunk
dialling service with Poona, Surat and
Ahmedabad. On these routes the calls go
through quickly and there are no complaints,
There are, however, delays and complaints
regarding calls from Bombay to Nagpur,
Kalyan and stations in Maharashira and
Madhya Pradesh because these are connected
by open wire circuits liable to faults and
thefis, Coaxial or microwave schemes will
replace the important openwire lines in due
course.

(¢) and (d). The question of any conces-
sional facilites to Members of Parliament
would be a matter for Parliament Secrctariat
to examine,

Commissioning of Bambay-Delhi direct
Dialing system on Permanent basis

DR. KARNI SINGH : Will the
COMMUNICATIONS  be

1733,
Minister of
plcase to state :

(») whether the Bombay.Delhi direct
dialing system has since been put into com-
mission on & permanent basis ; and

(b) if not, the time by which direct
dialing system will be commissioned perma-
nently between the two metropolitan cities ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) ; (a)
Not yet. The performance has not yet
reached the desired standard and further
testing and adjustments are found necesasary,

() Only after the performance on the
routs is found fully satisfactory, It is hoped
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this work will be completed in three to
four months,
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(iv) sk Trad} daEdia
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(@) ¢ grasw

(i) Zara 1975 a%

(i) fozmr 1975 a%
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(iv} ‘fiﬂ’rt 1974 %

(v) gnrE 1974 a%
(vi) giar 1975 a%
(vii) avaTare 1975 a%
(vini) a#¥g 1975 &%
(ix) 7= 1975 a%

(x) "o 1975 T%
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T AT e & Aw i) 2w (b) the break-up of this payment
- TR Ministry-wise;
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Payment by Government to P. T. I. for
News Service

1739. SHRI PAINULT : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state ;

{a) the amount Government pay to the
Press Trust of India for its news service;

(c) the basis of giving this payment; and

(d) whether a periodic evaluation is
made of the news service provided by the
Press Trust of India to ensure that it is
commensurate with the paymont it gets ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) to (d). The information is
being collected and will be laid on the
Table of the House,

Criteria for granting Loans to States

1740. SHRI RAJDFO SINGH : Will
the Minister of PLANNING be pleased to
state thc criteria fixed by the Central
Government for granting loans to various
States for the Fourth Five Year Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : The criterion fixed
was that each State should receive 70 per
cent of the toial Central assistanco as loan
for financing the Fourth Five Year Plan.

Writing of Pro-Mno Slogans on walls of
Supreme Court Building, New Delhi

1741, SHRI RAJDEOQ SINGH : Will
the Minister of HOME AFFAIRS be pleased
to state :

(a) whether some students were caught
red handed while writing pro-Mao slogans
on the walls of the Supreme Court Building,
New Delhi; and

(b) if so, the action taken by Govern-
ment against such activities in Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) and (b). According to
the information reccived from the Dethi
Administration, one student was caught on
28-12-1970 and the case started against him
is pending trial in the court, Strict vigilance
is being maintained In regard to such
activities.
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Postal insured Articles
1742, SHRI SHANKER DAYAL

SINGH : Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) the number of insured articles booked,
the amount of insurance and fee realised
thereon during the year 1969-70;

(b) the average cost in handling such a
single insured article;

(c) the number of loss and frauds
detected in 1969-70 and the total amount
of loss involved; and

(d) the compensation paid during the
same period ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
() Number of Insured articles booked

6,195,000

(ii) Amount of Insurance : Rs. 2,28,
81,00,000

(iii) Fec realised : Rs. 90,17,000

(b) Rs. 1.15 excluding 97.15P, the
estimated cost of the registration service,
which is compulsory in all cases of insurance.

(©) (i) No. of cases : 2,200
(ii) total loss ; Rs, 18,98,673

(d) 6,19,820

Export of Chrome Ore to Japan by

Misrilal Jain
1743. SHRI CHINTAMANI PANI-
GRAH]I : Will the Minister of FOREIGN

TRADE be pleased te state :

(a) whether a private businessman, Shri

Misrilal Jain, has been allowed to export
chrome ore from mines of Orissa to Japan;

and

(b) if so, since when and the guantity
of ore exported so far from his mine ?

Written Answers 152

9, 1971

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) Yes, Sir. Chrome
ore, except of certain specifications, is
licensed freely for export. '

(b) The information is not available as
Slatistics of actual exports are not compiled
cxporter-wise,

Work Study Group on Working Conditions
of Inspectors of Post Offices

1744, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of COMMUNI-
CATIONS be pleased to state :

(*) whether a survey was carried out
by a Work Study Group comprising of emi-
nent personnel of the Posts and Telegraphs
Dircclorate, New Delhi to look into the
working conditions of the Inspectors of Post
Offices;

(b) il so, the main recommendations
of this Work Study Group; and

(c) the steps taken to implement ils
recommendations ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N, BAHUGUNA) (a)
Yes, but the Work Study Group studied the
quantum of work hundled by the Inspectors
of Post Offices.

{(b) Recommendations have been made
by the work study team to the Pand T
Board in relation to the assessing of the
quantum of work of the Inspeciors of Post
Offices.

(c) The recommendations are now under
examination of the P and T Board.

Office Accommodation and Residential
Quarters for [nspectors of Most
Offices in Orissa Circle

1745, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) whether it has come to the notice of
Government that the Inspectors of Post
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Offices of the Orissa Circle are not provided
with quarters and office accommodation
and they arc given only 15 rupees per month
as house rent allowance; and

(b) whether Government propose (o
praovide them with office accommodation
and quarters ?

THE MINISTCR OF COMMUNICA-
TIONS (SHRI H. N BAHUGUNA) : (a)
Yes. Quite a farge number of [. P. OQs. in
QOrissa Circle have not been provided with
Government quartersfoffice accommodation,

Inspector of Post Offices who have not
been provided with quarters are allowed
to draw House Rent Allowance if any
admussible at the station,  Those who hold
then of prices in their own buildings or in
buildings rented by them for their residence
are compensated by payment of rent on the
basis of 1/3rd of the rent paid by them
subjcet to the maximum of Rs, 15~ p. m.

(b) Yes, as far as practicable.

glg Iear} w fraja
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S AT STy A AT A F qUPA ¥
q g 9 qar @ adar fis e Sl
¥ fazra ¥ 7z wgt av @gaw @
g5y § 1

Population of India

1750. SHRI BISWANARAYAN SHAS-
TRI : Will the Minister of HOME AFFAIRS
be pleased to state :

(a) thc total population of the country
according to census conducted 1n April,
1971 ;

(b) the State-wisc figures thereof ;

(c) how does the growth in population
compare with the death rate during the
period of 1961-1971 ; and

(d) what furither steps are proposed to
be taken to curb the growth of population ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOMIL. AFFAIRS (SHRI
MOHSIN) : (a) 546,955,945 (Provisional).

(b) The provisional population figures
for each State’'Union Territory/other Area
are as undcr :

1, Andhra Pradesh 43,394,951
2. Assam 14,857,314
3. Bihar 56,387,296
4. C( ujarat 26,660,929
5. Huryana 9,971,105
6. Himachal Pradesh 3,424,332
7. Jammuand Kashmir 4,615,176
8. Koerala 21,280,397
9. Madhya Pradesh 41,449,729
10. Maharashtra 50,295,081
11, Mysore 29,224,046
12. Nagaland 515,561
13, Crissa 21,934,827
14. Punjab 13,472,972
15. Rajasthan 25,724,142
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16. Tamil Nadu 41,103,125
17. Uttar Pradesh 88,299,453
18. West Bengal 44,440,095
19. A and N islands 115,090
20, Chandigarh 256,979
21, Dadra and Nagar

Haveli 74,165
22. Delhi 4,044,338
23. Goa, Daman and Diu 857,180
24, L. M., and A Islands 31,798
25, Manipur 1,069,555
26. Meghalaya 983,336
27. N.EF.A. 444 744
28, Pondicherry 471,347
29. Tripura 1,556,822

(c) Information regarding death rate
during the period 1961-1971 is not available;
hence, no comparison can be made with
growth of population with death rate during
that period, The relevant information will
be available when 1971 Census schedules are
fully processed.

{d) ft is proposed to curb the growth of
population by implementing  Family
Planning Programme through a nectwork of
urban centres (1,777), Rural Family Wellare
Planning Centres (5,100) and Sub-Centres
(29,933) and other service Centres (9,877)
which ure making available to the people.
Family Planning Service through the accep-
ted and approved methods of sterilization,
TUCD insertions and use of conventional
contraceptives. Some of the new schemes
which haie been sanctioned proposed to be
sanctioned for intensifying Family Planning
Programme in the couniry are :

(i) Extension of the Post Partum
.Prosrammc from 59 to 123 hospitals
where the number of annual deli-
veries are more than 3,000 and
hospitals attached to  Medical
Colleges ;

(ii) Extension of Intensive District-
Programme to 17 districts in
addition to 17 districts taken up in
1969-70, More arcas are being
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added for specially selected projects
for Intensified Family Planning
Work ;

(iii) Extension of Basic Health and
Family Planning Services in dis-
advantaged or difficult areas in the
country ; and

(iv) Integration of Family Planning and
Mcternal and Child Health Services,
and providing immunisation and
nutrition components, thereby
making Family Planning more
acceptable,

gat ik & wew ¥ gfe
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Postal Training Institutes at Darbhonga

1753. SHRI JAGANNATH MISHRA :
Will the Minis'er of COMMUNICATIONS
be pleascd to state :

(a) whether training is being imparted
in the Postal Training Institute at Darbhanga
in Bihar to non-technicians only ;

(b) whether training to techpicians is
being imparted in places other than
Darbhanga ;

(c) wi ether the building in which train-
ing is being given at  Darbhanga was
once the palace of Raja Darbhanga ;

(d) whether it is a suitable place for
jmparting training to technicians also ; and

JUNE 9, 19T
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(e) if so, when Government contemplate
to start this sort of training thcre to suit
the conveniences of technicians ?

THE MINIiSTFR OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA):
(a) Yes.

(b) Yes.
(©) Yes

(d) and (¢). Engincering Wing of the
Pand T Dcpartment has already got a
training cen're at Patna for (raining the
Engincering rersonnel in Bihar, The Postal
Training Cur re at Darbhanga located in the
erstwhile Palce of Maharajn of Darbhanga
is, however, catering to the needs of training
of postal personnel of Assam, Bihar, West
Bengal and Crrissa arcles and has no surplus
space  The CGiovernment have, therefore,
no proposal i'nder consideration for locating
a triining centre at Darbhanga for training
of technical staff,

Micro-wave Telephone Service in Bihar

1754, SHIRI JAGANNATH MISHRA :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) the p'aces in Bihar where Micro-
wave Telephone service is in operation ;

L

(b) whether WNorth  Bihar
deprived of tl.'s privilege ;

is totally

(¢) whether Government  propose  to
start this sort »f a service in some of the
important places. including Darbhanga, in
North Bibar ; and

(d) if so, by what time ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA):
(a) At presenl micro-wave sercice is in
operarion at Dhanbad, Ranchi and Katihar,

(b) Nu, Sr.

(c) Yes, Sr. A micro-wave project for
linking Muzulfarpur with Patna is under
implemeatation, A project for Microwave
communication between the towns of
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Darbhanga and Samastipur has béen drawn
up. Present plans also include linking
Chapra with Patna by a UHF link of
48 channels,

(d) The Muzaffarpur-Patna microwave
project is expected to be completed by the
end of this year. The Darbhanga-Samasti-
pur and Chapra-Patna projects are likely
to be comp'eted by the end of the Fourth
Five Yeur Plan period.

Boundary Commission for Penjab,
He ryara and Himachal Pradesh

1755. SHRI NARAIN CHAND PARA-
SITAR : Will the Minister of HOME
AFFAIRS be pleased to state :

Chicef Ministers of
Himachal Pradesh, Haryana and Punjab
have agrced to the appointment of a
Boundary Commission for sctiling the
boundary dispute among the thiee States ;

(a) whether the

(b) f so, when the Commission is
proposcd to be set up ; and

() if not what alternatives Government
propose for sctiling this dispute ?

THE MINISTFR OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) Government have
already announced their intention to appoint
a Commission but its terms of refcrence
remain (o be settled in consuitstion with
the State Governments concerned,

(b) No decision in this regard has been
laken,

(c) Does not arise.

Deployment of Army in West Bengal

1756. SHRI JYOTIRMOY BOSU :
Will the Minister of HOME AFFAIRS be
Pleased to state :

(2) whether Government have decided to
deploy the Army in West Bengal for an
indefinite period ;

(b) if 50, the reasons therefor ;
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(c) when the Army is going to be with-
drawn ;

(d) the total expenditure incurred in
conaection with deployment of the Army in
West Bengal from April 1970 to OQOctober
1970 and from March 1971 to May, 1971 ;
and

(e¢) whether the Army in West Bengal,
in co-operation with the C.R.P, and West
Bengal Police, are harass ng the innocent
people in the name of combing operations?

STATE IN THE
AFFAIRS (SHRI
(c). The deploy-

THE MINISTER OF
MINISTY OF HOME
K C. PANT): (a) to
ment of the Army or the other armed
Forces of the Union in aid of civil
authority is constantly reviewed, and the
Armed Forces of the Union are so deployed
only where the situation requires such
assistance to be provided.

(d) Information is being collected and
will be laid on the tabl: of the House,

(e) No, Sir.

New Posts and Telegraphs Offices in
Kerala

1757. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of COMMU-
NICATIONS be pleased to state :

(ay whether there is any proposal wunder
consideration of Government to open new
Posts and Telegraphs Offices in Kerala
State this ycar and ; if so, the number
thereof ;

(b) the time by when the new Posts and
Telegraphs Offices would be opened as also
the location thereof ; and

{(c) the number of such Posts and Tele-
graphs Offices to be opened in ‘wrban
as well as in rural areas ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a) It
is proposed to opea 70 new post offices and
83 Telegraph offices in Kerala State duming
the year 1971-72,
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(b) All these post offices and tele- Othellur Lakkidi
graphs offices are likely to be opened before
the close of the current financial year, The Meusathur Nelladu
Jocations of the Post Offices likely to be Elamdeaom Kuzhur
opened Ti!ifde]:nd on “tlhﬂ m:idn? ]:i:: Kanimannur Mattathur
approval of the proposals reccived w
will conform to the departmental standards Paltiport Vellikulangars
prescribed for opening of post offices, Palapilly Kuriachtra
Telegraph offices will be opened at the Nadathara Kaajikode
following places during the year 1971.72 Kumbalam HMT Colony
subject to the availability of stores :— Engineering Palghat Pulapetta
Kadanad College Manhapra
Chemu Kumbalangi Idikki Colony
South Payangadi Kadamkudi Thodupuzha
Manjoor Puranattukara
Kallar Ero
Puramattom napetty
Karuvatta Annmanada
Cheppad .
Medical College () The number of post offices and Tele-
P. O. Alleppey graphs offices proposed to be opened in
Cherianad urban and rural areas during 1971-72 is
Paramthat indicated below :—
Punnayara
b ) Urban Rural"
Kakkodi
Kakkayam Calicut University Post Offices 15 55
Temple Gate S.0. Telegraph Offices 12 71
Tellicherry Vellamunda -
Edarikode Meppayur Unemployed Workers of Burhanpur Tapti
Tirurangadi Bazar  Nilambur R.S.P.O, Mills Ltd.
R . 1758. SHRI G. C. DIXIT : Will the
Payyoli Ramanthali Ministe! of FOREIGN TRADE be pleased
Karaparamba Udma and Kalnad to state :
Pozhuthara Anmdf'h“m (a) whether Government are aware that
Amarambalam Vellayil atout three thousand workers in the
Onkaltcri Patazhi Burhanpur Tepti Mills Ltd, are out of
Marikuanu Pullichira employment since many days ; and
Edacheri Naranganam (b) if so, what steps Government have
Makkaparamba Thevulakara taken to engage them in the said Mills ?
Kadachira Kodumon THE DEPUTY MINISTER IN THE
Mundalur Payyanamon MINISTRY OF FOREIGN TRADE (SHRI
. . . A. C. GEORGE): (a) and (b) The
? .
P::’"" Vel management of the Burhanpur Tant i Mills
gad Adumbanknlam Ltd., Burhanpur has been 1aken over by
Vidyanagar Ezhukone Government under Section 18A of the
Changala Chethackal Indusiries (Devélopment and Regulation)
Edavanna Pappanamcode Act. The mill has restarted working
Nut Street Calicut  Navaikulam partially with effect from 22nd May, 1971
P Kuzhikal and 560 workers have been employed. The
omeri Al number of workers is expected to ipcrease
Trruvambadi Mulavana to 1500 shortly. T
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1759. st wige wWo &F : FqT
QYwar dA 7 FA1A T F1 A3 fw

(%) Far s #4713 wrda wfwey
I gy & fugy grdaq ¥ qg Ieod
femrar f5 Qo & 7% Far H
q: HAIA A9 gATTAFT  FAT
L iEd

(m) afz &, at g7 F=7g & 97 a5
zar gafa g€ & W o7 At ¥ aar afama
fasa & 7

AT Hwrerm ¥ v WA (o WA
aifear) : (%) 10 w5's 1971 &1 gu
ATy aifnsr dqr IS HIA AT &
44 7 Frfgs wfadvm & Sg9rey wew
& qurad At ¥ wex A ¥ JA-AG F
at fe avorar sfear &1 gdgeaied i
&t fear naar

(=) gAfaanz fear sy @r 8
Representation from Rubber Board Workers
for Bonus

1760. SHRIMATI BHARGAYVI THAN-
KAPPAN : Will the Minister of FOREIGN
TRADE be pleased to state :

(a) whether Government had received
any reprosentation from the employees of
the Rubber Board for settling bonus ; and

(b) whether any action has been taken
by Governmeat on the representation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) and (b). No represen-
'ation from the employees of the Rubber
Board regarding bonus has been received.
The implications of payment of bonus to
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employees was considered by the Board at
its meeting held in February 1971 and
Chairman was authorised to obtain legal
opinion. Thereafter the proposal will be
considered at the future meeting of the
Board. Government will, no doubt,
examine on receipt of the proposal from the
Bard.

Actlvities of American Peace Corps
Workers and Junior Diplomats of
American Embassy

1761. SHRI SAROJ MUKHERIJEE :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the activities of the
American Peace Corps workers and Junior
diplomats of American Embassy in India
near the border of West Bengal-Bangla
Desh ;

(b) if so, whether Government have
taken any steps to stop their activities ; and

(c) the reason for their staying in the
sensitive border arca thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a). No, Sir.

(b) and {c). Do not arise,

Overhapling of Plamalng Commission

1762. SHRI K. LAKKAPPA :
SHRIMATI BHARGAVI
THANKAPPAN :

Will the Minister of PLANNING be
pleased to state:

(a) whether thers is any proposal under
consideration of Government to overhaul
the Planning Commission ;

(b) whether in view of the creation of
Ministry of Planning, Planning Commission
will retain its ecarlier status : and

(¢) if so, the nature of changes made
or likely to be made in this yogard ?
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THE MINISTER™ OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) and (c). There
may be changes in membership of the
Pianning Commission. No major change
in the functions of the Planning Commission
is contemplated.

(b) Yes, Sir.

———

12 hrs.

CALLING ATTFNTION TO MATTER
OF URGENT PUBLIC IMPOREANCE

REPORTED UNEARTHING OF A
LONG DISTANCEL CALL
RACKET IN DELHI

st wiw qum (2P feea) -
graer AERA, & W HA & =AW
gfamsadia Me Azeq & fvr fagm
AR famtr sgAr g a1 TR @I
warg 6 3 qymen 3

“fgeeht ¥ x7eg TgTal FY EAET
7T FT HAqY 9T TIT q19 ST *
falg *1 oAy T4 & oA "

"WTe Ay (S gwwe Aaw aggan):
fawm W1 TAIRE ITEATE] ¥ A
fowras faeh Y f6 9% w3z § e 3%-
A wEfEl  # Ais-niz ¥ A
TAFW wrel ¥ gafapa & fvg
w®§1 maw g foema & fasd
9T fawir ¢&@ T ¥7 91 s ¥ feo
afey wrr-qzare ®7ar wrg fw sar
W REra@ R @ 1 feged
faz s & fag 1€ ey a8 fady
¥ awife aRg 5 T N F W
59 TRY OgN §Y HAwfeat § faed

§ g axelt w3 A 0f @
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e & ¥ om & fet =ufed ¥
F9 gt feew g3 fawmr 3 gy ax
frega g oofaa &1 &R swsr qur
AT T FA (do Ao ke ) &
wezray fqQd) fawr &Y sEmar ¥
4 77, 1971 ®! S qF2y & fog oW
fag # sqgeqr Y 7€ | gaF qfowm-
HEET OF FEGARA AT UF WAAGT AT
gafatr &1 aaqz & fau @t g A
T H U FE ANz A5 F 5 F
for EiwIa Iodtaara 1 orday &y oF
FELE agEA U W grd) qFTT W |
werrqre fand) faw & Tw |t w9-
afegr &1 ffuga v & foar 20 =A%
AMAAT T ¥ FIXOE Y qyE R

gzt 9z IevwAlg & fr Ot orerea
Tt F17m & #AT ¢ 7 7 adam 2w
IeNET fasag e FwHAfemr g1
gafuga w14 F@ ¥ fao gowa 2
21 fawm T Wz AT @) wmw
733 & A7 q79r 1 799 o FR
& fair afsa sasa w7 g &)

fawm &t od) oA #Y HdEAT
i ¥ gga feemr B, saifs ea@ fasd
fazia® Iwddar ) yArFEE TEMT 8
AFEATE | EHEAT H eqrAgdE o
¥ & qfigmerer &€ 7w I
we §, fagre & Al qx #TX ww w}
arar s AW g #@fiw wEr )
areal % faau el Y agi ¥ fw
F & &1 a ¥ ggd A 9T Traw
T 6T §, STV Fray g7 #T wfws
Futfear or g &, afs wAY as
9g'w AT ¥feT g g W T
demr ¥ famem gl W W Wl
faar o § & s ¥ IwAET
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gar fear s w@r & fagwn cargE
A ® qreAr {Oy w1 A OF gavr fvar
AT

st oy e @ yez@ aPeE, HAY
wgRT ¥ ® g @At g 5 dwnw
EFAIET ®1 q3@r a1 gARE § WY @uar
d a3 geddee g dfeT fggeim &
faay sdy s FEF AT E, AT
SHTATHIAT I, WIg 92T @laq I
gl, J1g weH |l 1A T I
afgerdy orsg N & S fF 99T Fig qrar
HzA & fFa AT 919 ¥ AT Y
gaFl g JTET § | AT HF gNT 7 AL
geaf § gAar g @ TR o 2 fF TR
a7, Jqrfear, Ws ¥ T AT TS
Pz FT &) AR W1 3T AT H
Argefa F19 Q AT g ) AR ASF T
41, FrE) W FT JAF A TAIGT
feqriirez & foEY oft e @ @1aT § 8K
AT AE AEAL IgFT AFA A Fifw
F A @ qbe £ ¥ ghaea gt § Rgar
Fg Wiwige gfaga gt g 9 fF waw
IR F I K g E AT AN TG
uq & TA 9T 2 € a7 a9 § ¥ gwA-
ZrT gEEU & faers are ¥wa § fF ag
AHAT I §, @R agw fgar o
W ¥ 49 N FTA AT I $GS
srarargd &9 @ W H  faFar
gz W EIN R I9% fug AT g
fasge aral wat § W& & fafe &
o e T@ 1 agl ag, ¥ faes
wifaax & ow TAwIC § fow faar f
qg ATHT ATANT ¥ gAAT § WY §F A
¥ T AW & ofeg gant wad fed §
M gy Al W 53 wew ¥ @A
e ¥ e fawr war ) ¢@ aeg
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WA & OF Qw1 w1 war fxar agr)
a za ferddee & wfce stxadayd fag
qIE JATAAT H1a2T I31F E, T qEHaw
AT gZaw A g, & wigar g @9 ok
9T AYHIT ITT7 417 X WX IA% faers
ar. &y, arg, o g g ot wd
¥ a9 9T agqr 7@z A, oY €@ €
# £3 gfaar Swdt @ e @ fear
WiT mife fwTARTT gAY FrA wT R
T 37 At w1 g 4y o) e amaw
§H SEIFT sAT 1 ST FIF o1 @
& 1 g WqT T & NfEF T T waTrd
# A gAY & A7 IR ALE A@HIC T
erd fasrar o § @fea ag wzer WK
VAT AT ATTIT &H T FT a8 |
TETT GIFIT oA FATE F—ag) &
ATAAT T1gAT £ o

ot FHAAY AT WPAW : Wang
q2#0 1 N ) forar & S0 amon,
TZZ AT Fivg @ Ay o, &
Wt gadr farmr ® agd A afenfed
Fa1 g FfeT TR fawnr & wrg Qar
1% afear At § fe ag Fra A gAT
F1 9% ¥ 9% ¥ fF frg 997 & fag
qg ®19 3% ¢ @1 § wafoy s@fn
Fie fowst qw F4F F40w 8 qa7 Sarar
Qar § Te s ¥, Ig & Ff wradf
#1e §, fFat £ oY 37 F@ w7 qfgwr
g s a7 qg w7ar § oY IEH sl
§ | Sfea a7 ageT AI&T § 99 gRR S
gasar & @A § @a ge afe ganr
fawrT & @ SRS ¥ are forer
w0k o a9a & & gfmfer ¥ g
Xq A ®T qrg IFE § W4 gA
gTe o6t oy ¥ &g fawrw ¥ e
g e k)
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[sit wfir yuw]

wgi 8% ¢® T #1 geaw § fe fedt
gy & WA ¥ @Y wREW &
aw a7, Ffgw g m wad &
am 9x, Ifraw & wgr ¥ fedr
wfes &1 TG ®W W Afy gnd
wg & %X oaas & ag e W@ W,
g 37t w3 fe wif gfae T e
® ®T FW@ AR AUATT AG &
vt | . (saem). ..

PROF. S. L. SAKSENA (Maharajganj) :
I have carefully read the statement given
by the hon. Minister, I am thankful that
he laid a trap to catch some people. But
the reply he has given seems to convey the
impression that he is not aware of the
extent to which this racket prevails; he says
in bis statement ;: ‘no conclusive evidence
was forthcoming to establish such mischief’.
It is entirely incorrect to say so,
Hundreds of complaints come to the
department that calls which they never
made are being entered in their bills and
no action has been taken against the person
concerned. I can give the instance of a
call of my own brother. Dr. Hori Lal
Saksena, Tel. No. 42753. He was given a
bill which included a sum of Rs. 22,50
for making a call to Dehra Dun. When he
complained that he did not make any
call to Dehra Dun the officer wrote
to him that he regretted that there
was a wrong call entered in his bill and
that he was giving him a revised bill, When
the officor said that a wrong call was
entered, did you find out who was the person
who made the wrong eniry? And was he
given an exawsplary punishment ? Did you
also trace the person who had actually made
the call to Dehra Dun and had got it entered
in my brothers bill ? Was he punished ?
'Was his telephone disconnccted T This is
the | ast yos could have done to stop the
racket,

I have another instance which I wish
to bring to ths notice of the House. My
brother received a telephone bill in which
& sum of Rs, 100 was charged for entries
in the Telephons Directory for 1970, My
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brother asked for details for the entries,
but though two months have passed, no
details have been sent, Instead of that, a
wirc was sent to him saying that the Bill
“‘is herewith returned to avoid discomnection
of the phone, and refund, if any, intimated
by the D. O. will be adjusted in the
next bill."”

What is worse still, complaints are not
kept on the file. They are returned and
only the action taken is intimated.

Such instances are happening not only
in Delhi but all over India. For inslance
the Telephone Department in Gorakhpur,
sent me a bill several years ago in which
they charged Rs, 200 for Trunk calls which 1
hed not made. 1 complaincd and they
were corrected, but 1 do not know if any-
thing has happened to the persons concerned.
1 am sorry that some blacksheep in the
department should bring the name of the
stafl’ into disrepute. Although I am a trade
unionist, I have no sympathies for such
black sheep, and they must be dealt with
in a harsh manner. [ also want that such
subscribers whose calls aro thus entered in
others® bills should have their phones
disconnected.

Lakhs of rupees are thus being mis-
appropriated. 1 hope the hon. Minister
who, 1 know, is a very efficient person,
will see to this and clean the whole depari-
ment. He must stop all these wrong things
happening in the department. I hope the
hon, Minister will do it,

SHRI H. N. BAHUGUNA : Sir, 1
am beholden to the hon. Member for giving
me information about these things and about
his telephone. But I am sorry to say that
it would be much better if he sends a letter
in writing, pointing out all these things to
meo.— and 1 shall also be greatful to him,—
so that I may really go into them in fuller
details. Presently, I do not have all the
facts regarding that case with me, because
they do not arise out of this parti-
cular question, Therefore, [ am sorry [
have (0 disappoint him by saying that
preseatly 1 have nothing to comment upon.

MR. SPEAKER : He has just quoted
an instamee ; not an isdividual case but
some instances. S0, you might seply,
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SHRI H. N. BAHUGUNA @ So far as
this is concerned, my hon, friend will agree
with me that this is because of the
instructions given that this particular type
of case has been apprehended. It is I think
about a month now since I have been
in this Ministry. Two instances were
brought to my notice ; one in Jammu and
Kashmir, and the other in Delhi. We
had issued definite instructions as to how
to seal this leakage and how to give a more
efficient and honest service to our customers,
So, a number of steps have been taken
and more are intended to be taken. As
it is, these linesmen, when they go on duty,
they have a pass with them. We propose
to give them now a new style work pass
for that day, for such and such area and
for such and such duty, so that he can
be apprehended, and you can find out if
he was really on duty or was really com-
mitting pilferage.

Similarly, so far as the bills are
concerned, which are not normally correct
bills, because, somebody, if 1 may say so,
pilfered the calls from a particular number,
we always go into the details and if we
are satisfied that the past bills relate to
arrears, it will be indicative which cannot
be otherwise explained, and we do give
some rebate. That might have been the
case of giving a rebate and action taken,

So far as the question of the person
making the entry is concerned, now it is an
automatic entry. The meter notes auto-
matically, and notes down the reading.
Nobody need read it manually. Therefore,
I cannot honestly punish the meter. Some-
body may make the meter run, may be sur-
reptitiously, and it is this particular thing
which is not always known to us, WNow
that we have come to grips with it, and
now that we have arrested these two poople,
1 am more than sure that the cooperation
of this House will give us fuller strength
to meet with the situation.

ot wwe A wraey ;@ (feeelt @ee)
wegwr wgred, # XA weegw fawrr
FURAT H3AT wrgar § 5 oY agw o
¥ 7g Loz wo T 91 IT A TR gwE
v arel & wndAT wqawread ¥ ag

Desh Refugees
e wr @y ot e f q Y & uxe
I & fasr uaee w59 AR ¥ W @®
¥ forg T A qvEs W &Y, 99 & I
fearr ¥ Wi st A8 aY 1 amre
famr widardt w3ar oY qrag ag¥ §
FIFT AT AT T@ & FATAA
wgTT w1 1 AT I FT AAAg0
w4y ?

¥ o fig sl wgar wgar g s
gzt aaqifal &1 ot TN FArwA
far 913 & s e T & for, #ar
T A9 37 #Y ar fear w3 fw ag
TN1EYT wa4mT A X aF, dar v «3g-
g0 ¥ aga A s | wrw v @ § 7

ot yRaet AgA agAn : Asgw o,
9 1 AT ar, a8 & T8 *F qwAr

g1 afew w3 dar Aaga § ogewry
UF T AT |

Wi TF FIRLH F qZT WA wY
arE g, AL faw o g fafas ¥ §
IAY W AW BT N ¥ w4 fw
fre a® & wzzr smifeal ax gw Twe
@ 53 & |

12,16 hrs.

RE: RELIEF MATERIAL FOR
BANGLA DESH REFUGEES

SHRI INDRAJIT GUPTA (Alipore) :
Sir, with your permission, 1 would
like to draw the attention of the
house and the Government t6 a very
serious bit of news which has appeared
in yesterday's  Calcutta papers to the
effect that a very large quantity—several
bundred tonnes —of relief material which
had been received from various foreiga
countries and agencies for the relief of Bangla
Desh refugees, is lying uncleared at the Dum
Dum airport. A photograph also has beed
published, and the report says that from
Denmark, Canady, the Ugited Nations, and
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relief organizations such as the lnternational
Red Cross and so on, a large amount of
material-medicines; drugs, foodstuff, tents
and such like things-has arrived, and it says-
1 may with your permission, read one short
paragraph :

“Despite repeated requests to the
Relief and Rchabilitation Minis-
try, the Relief Department of the
Government of West Bengal and
Red Cross Society, to take delivery
of the goods, none has come
forward...... "

This is a strange thing; that there is no
room there, and if more material kecps on
arriving, there would be no place to stock
them. Some of the stock which had come
from Canada, which they call high protein
cod fish, is lying in a place where it is
exposed to rain and some of it got damaged
also. But there is nobody to clear it. We
have here been told every day that all these
measures ares being taken on an absolutely
emergency and top priority footing., This
is a very alarming piece of news. If this is
the way relief is going to be administered,
I would ask you, and through you 1 would
request the Government, to assure the house
immediately that steps will be taken to see
that timely and prompt clearance of this
relief material is done, and we would also
like to know what is the exact position at
present.

DR. RANEN SEN (Barasat) : In this
connection, 1 may add—

MR, SPEAKER : No, no.

DR, RANEN SEN : Yesterday, [ retur-
ped from Calcutta. and that is why 1 want
to make a submission in this connection.

MR. SPEAKER : Mr. Indrajit Gupta
has aiready stated it. You must give some
previous notice to me.

DR. RANEN SEN : This is the time of
act. It is not merely a question of the
Minister making a statement. Unlgss these
materials are lifted from the airport, they
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may become uscless. The whole airport
is full of these materials, That is the first
poiat.

Secondly, the people outside the airport
are without any shelter; without any foot
and without any medicine. While food and
medicine are being stocked there, they are
not used by anybody. It is a very sad
situation. That is why the Government's
attention is being drawn now, and the
Government has to act now. There is no
question of making a statement and (rying
to satisfy thc Members of this house, The
cholera epidemic is breaking out and more
than 10,000 people are dying, and not
merely that one lakh people are suffering
and are affected by cholera and the whole
of West Bengal is seriously affected by it,
not to speak of Bangla Desh, Tius is
criminal negligence on the part of the author:-
ties, whether it i< the State Government or
it is the Central Government. Now there
is real necsfsity that the Governmcnt should
immediately send an SOS and try to clear
the whole thsng,

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR, KARAN SINGH) :
Government entirely share the distress of
the hon. Members if any delay has taken
place, According to the information that
we have received this morning, after we
learnt of this issue, all the consignments
were cleared immediately, as soon as they
were received.

A consignment of 32 tonnes from
UNICEF which arrived last evening by
Kaledonian Airways was cleared. The only
consignment that remains so far uncleared
‘is the one addressed to Cooch Behar relief
society by mame. We have asked the
Additional Secretary who is there to get in
touch with the society concerned and we are
hopeful that this would bo cleared in the
course of the day. 1 can assure hon.
Members that we have issued cleay instruc-
tions, and we are prepared to issue them
again, that the relief consignments should
be cleared immediately, We are distressed
that the whole of the Dum Dum airport
should be cluttered with these consignments
and we want them to be removed as soom
as possible, All the agencies will do
whatever is necessary to remove them.
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12.22 hrs.
PAPERS LAID ON THE TABLE

BORDER SrcURITY FORCE (AMEND-

MENT RULES  AND

NOTIFI-

CATIONS UNDER ALL INDIA

SERVICES ACT

THE MINISTER OF STATL IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OI° PERSONNEL
(SHRI RAM NIWAS MIRDHA) : 1bsg to
lay on thc Table :—

H

(i) A copy of the Border Sccurity
Force (amcndment) Rules,
1970, published in Notifica-
tion Nu. 8. O, 1362 in Gazette
of India dated the 8th April,
1970 along with its Hindi
version published in Gazette
of India dated the 3rd October,
1970, under sub-section (3) of
section 141 of the Border
Security Force Act, 1968,
[Placed in Library. See.
N. LT-351/71).

(i) A statement (Hindi and
English  versions) showing
rcasons for delay in laying
the above Notification,
|Placed in Library. See.
No. LT-352/71]

() A copy cach of the following

No.ifications (Hindi and English
versions) under sub-section (2) of
Section 3 of the All India Services
Act, 1951 : —

() The Indian Police Service
(Fixation of Cadre Strength)
Fourth Amendment Regula-
tions, 1971, published in
Notification No. G, 8 R. 747
in Gazette of India dated the
22nd May, 1971.

(i) The Third Amendment of

1971 to the Indian Police

Service (Pay) Rules, 1954

published in Notification No.

G.S.R. 748 in Gazstte of

indis dated the 22nd May,

1971, Placed in Library. Sec.
No. LT-353/71).
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RUBBER (AMENDMENT) RULES, COFFEE
(AMENDMENT), RULES NOTIFICATIONS
UNDER ESSENTIAL COMMODITIES
ACT, CERTIFIED ACCOUNTS OF
CARDAMOM BOARD, ERNA-

KULAM  AND ANNUAL
REPORT OF COFFEE BOARD,
1969-70

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : 1 beg to lay on the
Table —

m

@)

3)

A copy of the Rubber (Amend-
ment) Rules, 1971 (Hindi and
English versions) published in
Notification No. G. S. R. 430 in
Gazette of India dated the 27th
March, 1971, under sub-section (3)
of seclion 25 of the Rubber Act,
1947. {Placed in Library. See.
No. LT-354/71],

A copy of the Coflee (Amendment)
Rules, 1971, (Hindi and English
versions) published in Notification
No. GSR 623 in Gazette of India
dated the Ist May, 1971, under
sub-section (3) of scction 48 of the
Coffee Act, 1942, |Placed in
Library. See, No, LT-355(T1]

A copy cach of the following
Notifications (Hindi and English
versions) under sub-section (6) of
sectien 3 of the Essential Commo-
dities Act, 1955 :—

(i) The Textiles (Production by
Knitting, Embroidery, Lace
Making and Printing Machines)
Control Amendment Order,
1971, published in Notifica-
tion No. 8. O, T84 in Gazette
of India dated the 20ih
February, 1971,

(ii) The Textile Machinery (Pro-

duction and Distribution)

Control Amendment Order.

1971, published in Notifica-

tion No. S. Q. 785 in Gazette

of India dated the 20th

February, 1971. [Placed in
Library. See. No, LT-356/T1]
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(4) A copy of the Certified Accounts
(Hindi and English versions) of the
Cardamom Board, Ernakulam for
the year 1969-70 and the Audit
Report thereon, under sub-section
{4) of section 19 of the Cardamom
Act, 1965. [Placed in Library.
See. No, LT-357/11]

(5) A copy of the Annual Report of
the Coffee Board for the year
1969-70. [Placed in Library. See.
No. LT-358/71)

MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, 1 have to report the
following message received from the Sec-
retary of Rajya Sabha :—

“In accordance with the provisions
of rule 127 of the Rules of Pro-
cedure and Conduct of Business
in the Rajya Sabha, [ am directed
to inform the Lok Sabha that the
Rajya Sabha, at its sitting held on
the 7th June, 1971, agreed without
any amendment to the General
Insurance (Emergency Provisions)
Bill, 1971, which was passed by
the Lok Sabha at its sitting held on
the 2nd June, 1971.”

12,23 prs.

GENERAL BUDGET, 1971-72--GENE-
RAL DISCUSSION—Contd.

MR, SPEAKER : The House will now
take up general discussion of the general
budget. We have still 5 hours and 15
miputes, When would the Minster liko
to reply 7

TIIE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN): 1

would like to reply some time
tomorrow, either 3 OClock  or
4 OClock. 4 OClock would suit me

very well. I will take 30 minutes to 1 hour,

MR. SPEAKER : Shri Shivpujan Shastri
will continue his speech,
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Wt foegwm srewt  (frwniw) -
W AEET, @ A% &7 qwe g Uw
€ fawr # aw ¥ w8, 1@ o
fag woft ot awi & arx § 1 ag awe
e 1 afary wfus feafa Y gesghr
#3127 wt anfas feafy aoewd o< g,
wast &y e S sfrma ¥ @
wfas agrd 1 NAfF IeqrzT S wfama
afes agr &, ¥fea foaawr o wifd
FAAT AGY & W T 1 WEFT ;A
100 sfaws sifum gy w@r 21 1950 % 5
®AT 2 97 grarar AIfeq 1971 #
105 F727 g 7gr & |\ T9 a%F 29
2ad § f5 gfy gemaa fav fav ag @
g1 Wl A qoy faatew &7 o zar fr
o7 a¥ & oF waw AN N 97§ Qg
%ed famad & fard @@ ) wd
Rada ¥ afF ¥ gt or oy 53
T T ar At WA darar e
AN # I famg ¥ S wax
¥ w ¥ o oqE # N wa
F far gazd wr sgagre W}
@WE) W W g ¥ kAT Wz Ay
el § #fe @1 H1H aEHr 9T
w4 fas gw 1@ &Y & fr o) foam ow
9T a1 g Y av Yfv F A v
Tg FHTH 2IPT A A& o1 awd §
AT W Ay WY ANTE T v TRy
§) 37 ¥ fa¥ &x R FwRJd W
waara fwar orar wfgdy

wigt aw fogd a9T w1 ware §, w4
TERT I BN A A @A g WA §
o farane we@ § N dard s g &)
JumA ¥ N wlt § ww & fay AN
wgieg fastare aff §1 vu ek 2w
% w9 omrenaT W W oree § oY
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AT ¥ JewrgA & wfg ATEEAr Iweq
F G JTAFAT § | WA § g WY
e or i Nag @ E
for aXdm Af st nar § ) T
Tqeq 9g § | N yrad qqT g af
2 1 ¥ s af v @ ge § Wi ag
9z § & <o A g FT, T o
FLH ITF AT ST AW E | WA
® faars 20 % ¥ av A% STTE®ar
a & fod agdws w7 «ifgd | 7%
gz SO A &, I W ARG
Ageal w w4 & f§ gq 2w H ¥y
AT T8 Jare #X @ & fow § &
ArTaw JOF TAATH T FT qF |

qA BH TY IWE Nearal #1239 |
3fpT I F g W awz R @F g A
faar s a9 F QT NJUFA &
fad 177 #d% & & Esgamy a7 §
"Y1 220 FQ3T "0 %t q12r 1% fgqr wan
1 ¥fET gz 177 ®QT T W ¥
fegwim & fud waTaar g ? WA
TeqE &7 §, a0 d@y € fv ME ) wrgad
7 &1 fw A v @ R, s ag
#3g g7 W qT ST 77 § fAd war
7oy wrfge, foad iy & @m fear |@
frgrea¥a P dow alk oy
B gy 37 AW g A w0 fom & qiw
T e ¥ fF qar @ foar mav
31 SR HT FY 7Y § I ¥ ey
R qrET TIAT 9 SW & fad Tear Tgr
¢ for o) Suer gea g AR o
3w wnrar AT § IW ¥ 7%0T To AW
s)m,arzim T & fod w9 fear
AT Tgr § 1 %ar g9 9T P IF AF N
g wex & fodr AR g¢ #T sA@Ar a0
" &1 atg ¥ =y g A foad
atgta g N Aff vy wwar
fw o o) W W mft o W wifigd
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AR farer 52t off & g wT Sl
7 f et e oo & war aga
TEd

Wg TE YRR qoE SYaa § A7
WY F TS AT @r ¢, WK @ A
MARIMEETISTE | @ IEY
g OO I wifgw wx R € Wi W
I T g A, Afea ag oF O
Al & wvar, 99 ¥ fo¥ gy Al
T wifgd

gt 9% FRGAT F §AE@ §, I3
drgs sfwar @1 uw Naa st ug §
g & NG fagr @argr g fs o
wagy &4 %1 fusar «[fgd, g qw
safsx &) A1 7 qqq< fawar wifgd
g wEa< @t gr o7 frr Sl & qe
NATF AT reT € 3T FITRNA
FUH A w1 ¥ g & o ag @
7§ § | ag facgw oy § 3z mwfas

WY& MRS {1 TH AW ¥ W k@
2 f5 auz & faay gwg § ¥ uw

fagma & wgga &1 O oY1 gawT fraw
¥ §37k fagrm gy smr § T
F g N gmeard w9 §, O N
wifqw SaT #1 9T U3 & gig § c@ar
wrgd § sawr usw Y gw A€ feew W
& fag ¥ amrmd w1 wYer
garg( g9 IW WG W F), UK
w&™ ¥ w17 ®) 997 A8 FAE | g
at dar sy a@rgd § Fag Yoq ¥ 9@Aw
wfid @t g0 avg & fasfoa @7 o
wfwwm < fadr 1 wdw safvq w) ag wfawms
aft Frdar o gEwr ETwT ¥ wWAEY
fadr | g ¥9E § qUAT & wwaT W
% gae fegr mar § 1 qufeq & q@
W awyT e
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SHRI S. S. MOHAPATRA (Balasore) :
Mr. Speaker, Sir, listening for so many
hours to the discussion on the Budget, as a
teacher of political economy for many years
and also as a student, who has read econo-
mics and politics, I can only say in this
House that this Budget cannot be called a
socialist budget but it is a budget which has
processed the fundamentals which will go
to shape the socialist economy of our state
in future, As the Minister, Shri Gapesh,
told us the other day, this only budget
cannot initiate the process of sociulism ;
there will be many more budgets in this
couniry to be propounded and given to the
people by this Government, which will make
the sum total of our socialist realisation,

1 have listened to the arguments of
learned Members in the Opposition who
have said that this is not a socialist budget.
I have my own conviction that it is very
difficult to bring a socialist budget in a
democratic set-up. Unless we have partial
dictatorship, it is very difficult to control
the means of distribution and production in
this country. I believe, Shrimac Indira
Gandhi, who has been given a mandate by
the people to bring socialism to this country
can also act as a partial dictator (Shri
Piloo Mody : She is.) with full cooperation
of the people of this country to bring eco-
nomic resurgence in this sub-continent,

We have heard the budget speeches of
previous ministers in this independent
country. We have heard Shanmugham
Chetty ; we have heard Dr. John Mathai ;
we have heard Shri Deshmukh ; we have
heard Shri Morarji Desai ; but Shri Chavan’s
budget has evoked full throated hopes in
this country and the country expects that in
course of time this budget will be the
forerunner of further socialist budgets.

I must say that nothing more could be
expected in a country which passed through
a non-violent revolution. It is possible for
Soviet Russia to give socialist budgets in
five years' time and it has not been given in
Soviet Russia, We have been hearing
from the SBoviet leaders that free bread will
be available to the Soviet people. The
Bolshevik Revolution came in 1918 and this
is 1971 ; during all these years the Soviet
poople bave not got free bread, So Isay,
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in the present circumstances nothing more
could be expected of this Government,
Probably for the first time in the economic
as well as the political history of India this
Government has aroused hopes and we can
expect that the future budgets will definitely
be according to the liking of the people,

We have heard criticism that additional
taxes have been imposed on cigarettes,
textiles, petrol, telegrams and telephones
and that there has becen a ceciling on
company remuneration. But I must say
that this country has to be roused to a
sense of supreme sacrifice, no country can
achieve socialism, The people of Russia,
China, Hungary, Rumania, Yugoslavia,
Czechoslovakia—all the socialist countries,

whatever, we miy name them--must have
made the supreme sacrifice for bringing
socialism, But we people in our country

do not have that spirit of sociahst reah-

sation and of sacrifice.

We know, the ministers are living a
life of luxury. We kn w even a parliamen-
tarian like myself, who has bcen clected
by the downtrodden pcople, who are unfed
and unclad, leads a life which I should not
lead, At least 50 per cent of remuneration
that I get should go to the people. So 1
say, unless wo are roused to the sense of
supreme sacrifice, nobody can achieve
socialism in this country ; socialism will
be a hyperbolic nonsense and will never be
reality.

The rich agriculturists should have been
taxed more in this budget. In Russia the
rich kulaks were found (o be counter-
revolutionary and  reactionaries.  The
Bolshevik Government tried to control
them there was a revolution against them,
The rich landed peasantry in this country
has closed the door for an agrarian revolu-
tion. There should be distribution of land
and of the national wealth. Then only
the common people, the p:zasants and
workers, may realise that here is a govern-
ment which can give us socialism. This
government is bound to be a workers' and
peasants’ governmen! some day. Then only
we can have socialism, When we will find
that this government has representation of
the workers and peasants—that is what
Pandit Nohru thought of and what late
Guadhiji also aspired to-—then only we can
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feel that the future budgets will be in the
line of popular thinking and popular
desire,

Shri Chavan, the Finance Minister, han
earmarked Rs. 60 crores for Bangla Desh.
Bangla Desh is a great problem not only
for us but for the whole world, It is an
international responsibility.  But people
outside in the country, 55 crores of Indians,
fee! that probably the India Government
could have acted more vigorously, does
not matter if it would have amounted to a
sense of a little aggression across the border.
Rs. 60 crores is nothing. Shri Chavan has
shown his supreme scnse of financial cal-
culation by trying to narrow the balance of
payments gap and all that, thereby trying
to sexure (he economic founda'ion of this
country, But Bangla Desh is a foreign
relation question which is very much tied up
with our foreign policy,

Our foreign policy is a socialist foreign
policy., Long back when Sir Girija Shankar
Bajpai was controlling our forcign relations,
one of our ambassadors met Sir Vincent
Aurcol and talked to him about Indian
foreign relations. Sir Vincent Aureol said,
“] can understand very much about the
first sex and the second sex, but your foreign
policy is the third sex in politics.” For
many Yyears it was so, but Nehru changed
the very courte of Indian foreign policy.
Shrimati Gandhi is today following the
path which was shown by the late Pandiiji,
of non-alignment. The Baingla Desh ques-
tion is bound to be a burning question for
many years to come and not only Rs. 60
crores but it may so happen the finance
Minister has to keep apart Rs. 600 crores
for such questions.

Shri Chavan has earmarked Rs, 25
crores for,the educated unemployed people,
Here I must say that Shri Chavan has not
realised the feelings of the vast muliitude
of unemployed people in this country.
I come from a place where probably 90 per
cent of the people are in hunger. Rs 25
crores is nothing. We assured the people
before the elections that probably from
every family ono one will get a job some-
where who will get his food. If India has
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55 crores of people and there are 4 crores
or 5 crores of families, how are we going
to employ these 5 crores of unemployed
people ?

The unemployed people are becoming
Naxalities, The cream of unversities, people
who topped in universities in West Bengal
are becoming Naxalites, because they are
unemployed. They do not get food to eat ;
they do not have proper clothing ; they
see their fathers dyving of hunger and their
mothers cannot give a morsel of food to
the dying children, What will be their
reaction 7  These educated unemployed
people, who got first division in unversities
brilliant technicians and scientists, do not
get any employment. What will be their
mental reaction 7 The reaction will be the
that they will/turn Into either Naxalies or
militant socialists or anything that you may
call it, You have to think about these
unemployed people and have a crash pro-
gramme. Now, Rs. 12 lakhs have been
given to every district. What will happen ?
In a block, one hundred people are to be
given employment now 1 know thousands
are there who arc not getting food to eat,
We are thinking of giving employment to
only 100 people in a block, It is nothing,
even a collection of pebbles on the sea-
shore. The hon, Finance Minister has to
think on this line,

In conclusion, ] say, the country has
reposed confidence in him, the country has
reposed confidence in the Prime Minis'er
and the country thinks, feels and hopes
very strongly that socialism is around the
corner,

ot i weor Qe (FeAr) ;o waa
wgiza, faw w51 ¥ 1971-72 ¥ fag =)
M7 g% seqa fwar §, & Sq &1 engw
w@r g1 1 wf W fremale
eisalfrs suaver & gy sod afew
geafg sl @nfg & @wq @ A ww
FW F Ffge Far @, O 9T € qar
TFIT & qadsy, farey, s o
fameraY &1 wrwaAT w37 9gar § | fawre-
e Rgl & qwe I ¥ wifaw gl
AT faelw fegf & dgem @3 & fag
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wrairm 9X fedl @ Prdy s
TVH AT T

ag fredarw ®&r o asar R e
guetd O frdw ¥ aptad fed famr
% %X AW A wa-sgaet § faul gwT
# gefa agf §T g | ¥W N § g
T wez wewd) § 6 gard srq-sqaeqr
gAY wear ) ggg  spEEar ¥ 9gW uf
¢ fs faw 5 & foq fan? W @ 38
gy AT IWY T NN F AR 71§
[ A8 9T« APFT ww AvgA AT AR
# W Il 4% Blaw & qq corfes
AN IR 5T YA F W9 AW N
gart WAy fear fe g sw
Forgar & FT aEh

aar wrgw 9gar ¢ fs faw oof far
% ¥ 9w § A ag Mar ¥ diaa-
ZarT # gAR fadig &1 ¥ sarem @
g 1 9ar1 fe A gdasaa 7 wgr d, ag
AFT QI XY yAAT FAT § | I AF W
g ¥ @ & WEar & /1IN, 9 9w
AT wd-sqEn ¥ guIT, AR AW A
safa s g &@TAAr F1 W@ A
g | gF 7@ e § fe ag 7o eamy
) FAAT @ TE w@r §, Afwy A
waR gamr”’ fwd qF Har @
MEY § 1 SAEETY X FAw 3G W
watar 931 § 1 afE W W I ) Sifew
s § f® garer smawew afe
FUMT & AR F A I, AT gW A AN
wavAar 1 ¥ g, JuwY fra gwre gw
A HT TR | TGS VT $CAT Ffoq
g ofer ar w7 g€ exdrar M

s IF 3N smarafer 1w fog
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aft FAGTNIW 9T g NPT AT €T WX
T 1A E, at Iq WY JWT WY FAwyar a
FEHE M AT AF A § )

wgt 7% & w1 gvaey &, fag W=
¥ oF Y X AF T4IFH 9N ATH] K
44 TqEAgeF Aoz dr ¢ ¥
3T ¥ mARFAE | afT § 39§ 3¢
A¥erT AT 91 f6 ag vF ¥ N 1IN
IO ATl § HgET IOIEA-GeT F1
qATY TR J X¥ WA FIT & 919 4
37 L §7 uAQIEd TYS 1 Y g
&, aifs Tha a8 N F1 wA
fagad 1 owd @ woAaga Wl
o 7T §FE & FAT A AN §, I
dz@ namd g F4 g, afew o) qraw-
w9t feAlw, W€ e dmw aam
@ R, ST QL IH  UFATIF SN Ay
g WX S} 639 Qamiey SFd 7 AgEw
ot agY Far qzar @ faw At qgiTe
¥ @y §, wgi faga-wifas #38 wrw@aw
Uy SR e E ) AT A T
T TEAGIH /I AW K1 G
ATEA-YEF H ga 2 wFy §, N & 9
¥ g wiy &WT g % ag 99 9T §gw
QEETET BET Al WIF T &

faw @01 J woA qwE wisw H ag
wivar % § f& ax sy e ¥
FMAQT @A, WEAWST AL | TZ O
aghl wXa B afeTgR Iy AW W

T PN ¢ Fowarma Redw Al
UTd qEIGR MH| €)Y 2206 sqF W

TN ax fsag ¥ o= ¥ & gat
ST ¥ 9€T 8T &% N med 750
AT 1N @ gram o @i
FHad ¥ frory KARrordqu e
Ay g s wgusg ¥ OF AT
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' 2200 w¥ o fawar §, ow fe
AEIUSE & §Q § g W g2 A Q%
TAIEH W 750 WA ¥ FqrAT FA AG
faar sar & 1 S e qg) TvaAn fe
gu iy offrafral &) e w7 oW
2 & 1 ¥ faw 5 § fadg w7 WRAT
gfmag smalv orm € Al & wremd
¥ AT A AW ATHT AGAEAT BT g3
L3l

go N1 Fy faefear N NF 5
w7 afe ga ST 9T 39 wnd, @ &g
g% ¥ s @ & dwr g fe faw w0
¥ gfma =tx wifemdt sifs fogdh
arfaay & =9t & foq ofsew opa) &
gt sfqaa eaw foad a3 § 1 anfs
q T FT AT & qrg TOA F OF woq7
AM FFIW ) GA% § agY wrar fw
e AR A gw ar wifow 5@ §fr
fog® ot & &7 gAR H R ¥ Foay F/av
T W qOEH AT AR @9 q3,
afer wu fnfr @ ard ax gt 2z
faasht #®1 asx =M # Fifgw *+T ar
Y & a6T ¥ @ A ar 1@ @igw
FT sqaYr AT AF T IT H) sq7AT WA
FEATIE | T R N afr gy faenfaar
A AT aTR A J7ATT JT 97 7%
A s wraad ¥ wga, A & qo
faashy wr wex 7g  fasifenr ¥ sizg
fry vy & @Y 98 wu Waw W@ WE

¥ forq it

¥ o ava WY wgar wigar § e ag
War ft awz Aff @ N fe w2 W que
Pigmd g i & wuz mg ate
I ogwdl W g qwrar | x@ ¥ ogd
faah oft m2 Fae Wiy o N gw A

YT site & s wear § fe ag wd e
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Wz M g qwdh I gy W & T ¥
argR § f gEA sur ey g fear ?
g F A A% FEy @, gw A o ¥
TIRT § aqd # | WA 97 g7 WA
IHA § FT@FIT &7 faw wwr wfcrey
¥orm § @ goa qF & afawrgw
fafasr qe3yfa & FTamd FEnf §)
fog g, ¥ g€ wnv, a0 A ar gw
H9A F1 9T W@ §Q OF A9 w5y fax
gIR wferss ¥ ST wrar g 1 otz o
A W T TR 67 Ay oy wferss
Iz AT E A gH 9w H gsprar
feed &, ¥gaar ke E, a7 & wauy
¥ ared frand A &« 9 & R
FT AGAT AT KT FWEI ) qae
T AW B AT W @ § @ gk
sy & fame  awegw AT g
faars dar &1 g¥ g qear § Fr o
AT FIEHEIT WK QAT wrvawe
gIR AR @ET g Ay W X Freawrd
# g=fa & e Y ooy AT qreroy
Wagn i § I¥gww Ifeard far,
WY | qUN aA F fami 2,
Forert &fg ®r dler ot g7 amar w2} ¥ oy
OF QHATE I AT ¥ for o ) gw
Pfaw $T @ § 5 gmiwr 2w evamniy
T | @ ofed ot gwz w2 ¥ ¥ ) Ay
SH U7 gW MEHIfoF Graar I qu
7 & 9% | wrw gH IFAIT & oW ey
e @AY N qW Tg I v e
T g dar wT W S sy
ToQ | #fea qTa Y are 7 W g wrs
w@ar qgar fe hsamwﬁﬁ@
o 1 ofT g At sTERY g varafe
anaAr TN FA | g¥ Prersafaar s
qE | g¥ aw) ¥ Wt AN faokr
§ug frofta &% o¥% 1 W g ag A
& w4 At g Ieie § fe gw w2
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& Tz & Y gu N A w9 AR
gMTC UL WA TFAT |

Kor Q fame weq S & a &
%g 3% gar g1 wew wdm & fawar
su & szy frge et & wfas g=a1,
a1 & @y @EAT ®7 agear ¥ g
ITH AT W & fog I fa<ita @z
gt ¥em gram ¥ gl fewdt agow
a9 wHRATE ary weg 3w & fad §)
weq oW F agT A€ WEA g WA
$1E %99 WY 9 At 7 FAF H} TFRT
¥ e g v ME gE@F ww ¥
A A FT WL I FET F0@r g WY
19 arg 0F ¥ gereA ¥ ot ga fava ¥
am ft ofY ;i & AAFyw A% @ agA
% gmy o dq-wvqer wfaw § wfaw
t 139 ne g9 F 0F §17 "@ra AR
wfg & fa3as qiva fawasmr fr
qeg 929 ¥ €T syiET aw awar 2 fE
I g wrrer & 92 fafmgw qa sfiex
AfE TFE &1 W IWAT FI /TS
g1 97 f& Wi 39 9 fafawT w7 Mz
T Feqar &1 gqawr fear sy oegr g
92 fafegqs w7 #Mz7v & AT Faw 9
fafsar a7 Wiz a9 qE1QT FT IqaNT &7
qar § 737 gfAn & $=0g atee ¥
fadla ggaar agY faed | 7Q sidar
g at wgizy ¥ 5 weg wAG@ &
farary #1 2@ gu, W= wAw A -
|WET Y WY g7, [Sg NAW &7 @fAw
VI agwaT ®1 ) gu Feltg maT &Y
WA 9 N Hfgw ¥ wigs awaar
W ) FITHT

ot ww wq7 (qfeaimn) ov o
wden, & agz ¥ foafay # g aF
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Fgr ARATE 1 g Wy gwea § fe o
Faz ¥ A ¥T32 QrgA QY af § INF faw-
for ¥ gx a@ @ § &5 wifww & af
¢ f& g 7 wY a2 | Afer aT o
E & S 71 a7 ¥ w1 Tz 519 w2,
IRgoaa ¥ w aEd FW AL @
A ¥ ANIT ®) IIAX T TS, A
FI T FI4 KT qrg A # a8 § fww
7z fad W w7 ¥ av g/, g AT FHA
Y QAAAT ATAY 1 AT FHIC HIAA
a7 AaT g & fs g 3@ quT & faw
T@®ANF7A & | A AR g fe ma
fargera & Ay v & 7 9@ g
&I, IX ATT FY F "HFNA T g AT
feqgena 1 wAar wrer FameT TR
IgAE 7q F2W I3A & fEoad 3
Frog & gar g f& ww Avw wifow
®r % 3 AfFw @Y WY wEIW I Y
WA & IF A1F T AT & A,
@faara % arg sqra &) fgar o <@
grfagar wgar g, w7 FAEfE
et gridt } 1 AfsT gmer agTar
AT AT @ W@ R WT AT dT T
gex ¥ ez naardy fageq w90, geast
graaTdy foren <@y a7 a% ofer dwex
FHMA 7Y qFAr | gafq a5 |
TR g 5 12 fawr @, ot feema @
sifaw &7 & g AT F) §9 =T
% 1 WTX g7 T FAT EEAMT @FaTaT AYAT §
f& ofears IR FwgT AN QAE
oy f& wrehe ¥we wwow § ) i ?
wY fr ofeers F%27 ¥faw (et § o
g st sredz YgEx wogwd - fwdt #
war & 1 q@ wifwe o a8, g sawT
AR FUTY &1 gy Y W §, qU IwA?
3w W A7 ¥Q, IgE) WE F@ N
wnad 2 £, IAR! FON GEA & g
KA ag Mmoo R gfe
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7y R ofees  ¥mT ¥ wrwT g
Fw w1 TR AW W wEQ §,
[WH A GFW@ § | T GeF H A€W,
% % Ay W1 gHAY G aF Wq qfenw
IR &Y FeogRd qEE ¥ THEY A
FUT, Ta AF {19 ALY ¥ AN, AAY-
qHN ®) HF A4 wT 1 AA gH 8T
IA N qmye FsWEi1gw N E fw
¥H 7q% FY TH FL AT A FT | A¥ 71
TF a7 9975 § ®W@ Iy ¥ He afr
HATAZAT FTAT 9T S48 AN &7 | FLTS
farzn %1 ga difen & afte qe@T T8
2, difon ¥ g a7 frved § 1 Ddtweuw
faezw a7 gw 99 7€} ATAT 9, T ¥
9T 2%q @& %< IgN gqfe FI RS
§1a fggeam Y graww § wede
YT # gH, G137 fergeama & gra-
aw § dx Ysfafaegaa, wor fggear
! grgw § afses JxT w1 wifer §
7 qoar fggeam ¥ Fasw § asrd A,
feegeara ¥ sTaw § qiideT A1 ) Q-
FEA AT & NI T€ G a7 gy
§, 37 & wmamr =ifgy | @A qaw

wraw WEED @ WY §9 ¥ I weAl
Ty AT T |

13 bars.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
Lunch and four minutes past Fourteen of
the Clock.

[MR. DgpUTY-SPEAKER ia the chair).
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GENERAL BUDGET, 1971.72~-GENERAL
DISCUSSION—contd.

ot waave o fedt eteT o,
WY TR ¥ gy A AW ATHT O
IFE 1@ Twe ¥ @ ot gl
R A FT aHF & 1 AT T TR
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SHRIMATI MUKUL  BANERJEE
(Now Delhi) : Mr. Deputy-Speaker, Sir,
I support the budget proposaly and [ feal
that this is a very progressive budget and
also it is fully to the tuns of our declar.d
policy of a socialist transformation. I do
pot agree with those members who say
that we gave the slogan of Garibi Hatao
and now we are going away from it,
because at that time when our beloved
Prime Minister gave the slogan of Garibi
Hatao, we did not have this national
calamity of Bangla Desh affecting our
nation. As our Prime Minister has said
this is internal affair of India, and I fully
believe, and everybody knows, how it is
taxing our country and what a terrible
burden it is on our country,

We have always seen that our people
are not laggiag bshind in their support
whenever any national calamity comes ;
we bave soen that in many cases of the
contribution of our poor people has been
far more than that of the richer people.
So, when such a burden has come, we know
that our poor people will also be ready to
help and support the cause.

There is another aspect which arises, In
a developing economy, the tax always rises,
But 1 would only like to say that there is
80 much of unemployment in our country.
For that also, to solve that, we need so
much money ; the money will have to
come. If we do not get more and more
money, if we do not have more and more
money to solve this unemployment problem,
actually the educated unemployed will be
very angry as they are getting angry and
they are getting restless. Unless we solve
their problems too, unless we increase
some of the burden on some of the people,
we shall not be able to satisfy them,
Rather, the problems will increase and that
may hit the basic stability of our country.
So. some taxes will have to be raised,
Why should we not take the help of the
poor people for helping and co-operating
in improving the economy of the country?
The poor people are not backing away from
it,

I would now like to give & few sugges-
tions to the hon. Finance Minister for his
comsideration, One is, T fodl that the tax
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on bread should be removed, ' because wieh
the poor people do not stay only in the
villages, There are many, many poor people
in the cities and small towns dlso, add
in small towns and cities the poor peopie
cannot buy coal or even wood for preparing
their chappathies. So, they sometimes
find bread cheaper. The low income group
people also, especially when both husband
and wife are working for a living, they do
not find time to prepare chappathies and
that creates a lot of difficulties. Therefore,
1 feel that it would be better if the hon.
Finance Minister considers this and removes
the tax on maida,

+

Then my second point is this. I would
request the hon. Finance Minister to re-
consider the tax on petrol. I understard
that the lnternational prices of peirol have
increased and the prices of petrol here alse
will increase, But I do not mind if you
tax the private cars-owners or the private
scooter-owners, the private wusers, Butl
do certainly feel that it would be too much
on the people because in the remote places
like Himachal Pradesh or Manipur and
other places, there is no train service and
the people can travel only by buses, and
on those conveyances also the charges will
be too much if the petrol charges go high
up.

THE MINISTER OF FINANCE (SHRI
YESHWANTRAQ CHAVAN) : Those buses
use diesel and not peirol.

SHRIMATI MUKUL BANERJEE :
Still, the people who ply taxis and scooters
in the cities are not rich people. $o if you
have 1o increase the tax on petrol then you
will have to allow the owners of taxis and
scooters to raise their fares proportionately,
Otherwise, they will lose,

Then I come to the impost on pressure
cookers. You may levy a duty, or increase
the existing one, on lipsticks and cosmetics,
But you should not impose any dity.on
prossure cookers which I8 used by even
low income group people. Especially when
the husband and wife are working the
Gooking has -to be donein a huury and so
people are forced to uss pressure.cookers,
8o, this aspect has to be considered,
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Then, coming to ready-made garments,
1 would lke to clear some misunder-
standing. BSome of my friends were saying
4hat all roady-made garments have been
tanpd, Jtis mot so, I am verey happyto
Jkmow from the hon. Finance Minister that
itmx bas not been imposed on all ready-made
cgarmonts but omly on branded qualities.
:The branded qualitics are used only by the
vich.and not by the poor.

Coming to the tax on soap, a majority
of the people in the villages do not use
toilet soaps, The use houschold soaps both

1for bath and for washing their clothes.
Fursher, there is no increase in the rate of
tax on laundry soap.

I am very happy that the hon. Finance
i'Minister has shown concern about the
“heaith of the smokers, Of course, it has
-affacted my houschold also, because my
' husband is a smoker. I would request the
+ Pinance Minister to show the same concern
+ about alcoholic drinks also and tax them

still further,

Finally, 1 would like to say that nothing
has been done to improve the plight of the
Delhi school teachers with the result that
they feel frusirated. Now there is a lot
of disparity between the pay scales of the
principals and the post-graduate teachers
even though their qualifications are the
same, While the basic pay of a principal
stasts from Ra. 700 the maximnm salary
of a post-graduate tcacher is only Rs, 600.
In other service conditions also there is a
lot of disparity, 1 would request the
Finanoe Minister to give & little more
money for the amelioration of the condition
of the Delhi school teachers so that these
discriminations can be removed and the
teachers can feel happy so that our future
generations will get better education.

With these few suggestions, I would
like to congratulate the Finance Minister
' for having praseated this budget.

ot wew fagrdt et (snfas) @
Jursaw wHiny, Asgrafy g §
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waq e wal ¥ fog gl & ffaw
*% gag TIAT @1 91 AfeT ag wvar /9
g gar | O wmA TRTHIT qfed®
dze wiw 2122 FOg w s @S gol
1953 Q¥ | WEHA 47 (69 FAF|

qagT 1@ A 977 wfwT ad g fmar ar

FFT | 9 q9aT 7@ v A% o WS &
fag o war slx ot @ A § T,
IAFT @ $T HTH ATSYA T

o g (Fryv qfaar) & fag 25
®Qg 5947 (@ TYT 97 qafs A9 ©:
e qW AT AT I wqw oy
ad fod gu sy o g & i
Wit & wwte &t feafs 31 sad feu
dax ¥ g feqr av ( Afwa ag aroa
aw v faeer § fe ag 99 @@ w0
WY AEY I5T AET, IAG! WT G €T
W fae ww w92 dw feqr emr
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§ & afys 9@ who o 0 wfe-
wEAL A 2w FwA R | wfemmga
wr gw faReY & wiag w @ § o wie-
FTET fRarE FY wgar Jar r @
afea gfeergge & fog g7 27 sQ¥
TqT T 97 | IFH ¥ I T ad
gaT WX 13 ®AT a9 W | qEAANE
FWHAIT q'F SO 241 §AT @S
T o1 o foar @ Afew 191 sQz
&% fFar viv onw #A7 aw v & 98
R Hggnd § f5 @d ¥ FN @A F
sTe ¥ § 7 ¥R qre Wy o 155 wQw
a1 1|t 497 § 9% ¥ faw 9 WPy
Fgam R g s g wa N g w
fa B stz oo @ RE 1 a A
fag® femra #1 3o T 3G a1 376 qar
st f6 B #F1wRaT & fag faaar
TIqT @t Tq7 97 g ¥« 7@ feay aavy
¥ s gar § 5 o Y aget g
FIWIRAT & H&TAT T FQ qrar g ?
AT AT FIFIT T @ § Ot a0 fog
@ ¥ & T9T A TIAYT FI@ Y NIQ-
war 78 § 1 ffrag ®9 ¥ 97 W wT
FWRAT §! 7% ¥ Fod & g wre-
W fagy At T AT AW TG F
Lo

<arQraY gETHY” ®T AT FAT 97 | qg
& #1E 7t wgar fw oF Twe § Q@ g
S | i T AN g2 A, o wF
¥ ® W A A€ | A T w4 9 §,
&7 ¥ AT HrEA T 9F Y AR FY I
arx 78 § ? s A wgka Y gy W@
HA & gz 3w fFar A1 feerd ot ) &
afg #T D—alal aF & FHT FA W1
9T 11 F0F ™ &1 avs 3w fear o

-y %Y qU ¥ gl W & wy
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Iawr ww NS & qeat 9T A qgar ?
Wi A% qir AN W AW agEr
war § | oy fae WAt wg v ¥ fw 2w
MR T TR =l W afas Iw
fad | ¥few & wfas o feaat 3w
¥ & @y ? oy ElY A d3¥ E, s
XY Mo <fad 5 g 2D
# 37 wr foerar agar, aY dxdy ¥ I
wraY &F wemr @ swfaw gei, frasr
et FifaT § dadt ww Ayl ) oW
FBIN TR7 | /< afeagT qAFW For—
a9® & M N a§ A seadacar
q% WEHY 9T AT S AR q¥ AT
wqT W wied aywr I &) feafy
Hg?

€ a9z § ZT A A JH AGHT A
$T g7 I Fr gew feay § 7 Progwan
vz & for ®tqar F2w JsrAr g ?
gé® T §, JaR @ ] ¥ fou S

TATN ITT-AIHAT 6 g ?

frer &) adaw § €39 w9y q=afo
e wuy # farar 9% & 4 fe
wra-gfg & o § 1 Wt ag fafer arr
2 o o o Gae H gfg 1 Hang
W qea-afy gt § 1 gea-gfa & e
i faed we ¥, ¥ow A A
TR B GEFT AT sMFgfas Teat &
w4 § 1 IgsT afcu™ qedi 9T 9T
faer %ot waw A WoX qwe § AN ¥
ey W §, 31 9% w7 a9 3% fawret
g fe 8 gudl ¥ WwT 10
et a% &l ¥ Qaw WA g oW
W g aax W feafy ¥R g,
foa® w¥ § fawr oot wF f gy wrwr
duromy oy ¢ §, dfer ag I
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a% gAY qfed qiw Ar 4 F azs
AraT § 1

ot gt feg (gaf) : s @z
gea-afg Mo wg @ & wfweT guc
waq & wfea} ¥ gqAeEw ¥ wis FTdwai
R f1g¥e 9= e framl w1 Ram
TR IFTH FATT WY TN qT
TEAT FT T firo 7 gidew § o
o #1 for 39 ger a¢ aTwTI A AW
2 & 1 (voawa)

sit sEw fap qvadaY ¢ garemy
AT, & TE ATH A w1 FqT AT
Flagem aFaw T wWE? agi K
%ZuR § Afr@er g, 9% QU T N
TR § | HIT GTEY & FIIFAT TEIE FT
®@E @ IT 9T GHIAT AT AY )
(www) wAAtT @FTEr § q4r A9
fw ag 791 9T qg9 ) W E—a79w W<
W E & FEAFAE O gNT TG )
WEHT § Sdsaigu gu g &
gt Fiva & sdwated F T qT o
WA ATETE

ot g fag : adly 92T QAT &
fasts qyeiaw ®T g%y €, Hfeq da
sqiqrfedl ¥ wXeIC T g g A
feamt w1 33 & foq aff sg aed &

off e fagrdt awddt . Sareag
RETT, A gzeq qgelt A gyt Wi
€ | w1y T8 g HAr Mfwg o gR @
o W AF-AT A grea aff § 1 o7
gy wdsai T & & 07 s o
q fawr s & fog adl § 1 (wrewm)
g fewral & wfafafe 1 7 ¥ ok
g ard wg ¥ €1 ag W e
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R? vk et e & foag ad
frer &, &Y xF weaan vEAr fge

oft gt fg : &< wgar argar ¢

ot wro fagrd wooRd : gAE &
FTAFAT #T §X §, TZ At AN
faa st sar s & 7@ wam ¢
IR B9 ¥ G G & | TWHL TF
o % gw ¥ o@H g T ag
At A

Surene ARy, Th ¥ § 5 i
AN ¥ J3d M wd 9 ¥ sww N
wifgw #1

W awe ¥ 170 FA¥ 9T & 2% A8
ot §,220 FOT WA & i@ Ad €
wax Usal &1 W@ fgewr wifre w1 fra
A, A 286 FAT TE & AT Aq0
w1 It @ g e A g el
3 f A srwnw Fax & ad Wy
BITHT L&A1 %1 A% Fit AgY aray am
¢ 1 AT wEr AN ARA wT 9™ T
g @ 5 fasm w o, ous
qy syfer & fag Qo< w1 gaww Ha,
Safra ot Al oifqa A sfew nfr @
fewmet® 1 awd, a7 fve wrw wray
qXAE T $ W @fom wfaeg &
faain & fog 7 ¥ woer ¥7 gudq
fegr ST aFar ar) afew dar §F g2
frder fiea ¢, s ot et o ada g
N AoE A ¥\A gll&? ¥ IGfy
yw §, foa®  w1oRz dwes o) o o
femrmar § 1 @ aoe & ay firam gw
¥, foord sfefafe s oo & ago @
T H 43§ ot faaed gre smd Wt
e it e & arge wff fear
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&Y & qn. faendt (3far) : ag anx
Tg & | IAFT T g9 @wrar AT 0

st e fagrdt adal : gw Ao
¥greE g §, ¥ Soiera
Y ufgszm AY w1 wgae fadm ) dix
WAy yuge § weaw a9 & e,
faa o & A, @ o & s, o
dTE JveETg T A O, e e W

6 & ® H g

214

ofFa ger M 39 %z ¥ T T
q®AY | WEME WA @A A 7w @ @
¢ e 225 Fqmr STegrd 228
O iz 1T TTN 7T 7 vk Ww agvAy
qgar | ®ex ¥ AgWE w=wr I, o)
Tl & wAAO W AL W 1 g wiw
AT qeey At ¢ s wgmf wd A
aRar @ wifgq, IR FE & FHAry
g AT AR T ¥ 1 {X fve uw fagw
o% worT, fowr F § faga &1 9Y€ ey
fear§ agi T &

ag %y o asar & fs anfac gw
araw wgt & g2F | WK aoe o 91€ o
JANEAT TY A% WEw @ ol e
gw Asfeqs damedl w1 gwT A R
gy 1 %8 T 9T aofar ¥ fase
fwar arar wifge Be #ar gede avgdeel
%Y frara 78 fear o awar § ot afx
Ao FT IGFT AgY §, @ qror TN
Wl M AT & N ¥ g,
I IT AwF 7T At w7y J9y o7 gwaT
Qi faw sl i W aw § R
T T T fe T2 o A g
w i agwoaner §) SV wiga ¥
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qA ¥ SgEw [ @, A A
R AT g A F faws }E 1N
greafes guawal g, ¥ X AW W
o1 A FORS § | Aiw & A gATH
T @ § | ag AR FIHC & g A
wit A A anfge ? & ¥ 3h q
WEA AT § NS Frgaa w4y TE fzar
wr wnfgy ?

sar fe &3 garn f&ar §, e
AT UF & qrq agfg—wr @ R,
form & ¥ & a7 aQiwt w1 geaa fmar
t, 8 & o fq<TE & 9T 9T g
ot agr feo &, ag wsda @y &
writare a7 tgr §, ¥fes 3o & agfz
q usg @ fomar wor fasar g g,
¥ 7 faar 1 g% a1z § Pe faa o
¥ g WA q, a7 SN XqEAr & O
f aft ga & grEardt ¥ w17 Y fom,
N g mfw, s wifir ¥ age sl
/T ¥ ¥ ¥ $fg F77 717 9T s AR
% 1% staer A8 fear war §

Faffarmar & st ar v g, &
¥ gararaat ¥ qgr & e w1 Agras
® A T fagiv ot § grag & ok
g A w g ¥ faw ¥ o1 S

N FA & fae e 1 D wig
feorsdt T @ af wat fe Faarg & qeay
# gurer &Y o%, ¥ fs oE wT gww
§ uralts ¥ fsa @ a¥ 1 ag vw Ak
frare &7 o WYer weiv d 1 gR AT R
fe fa Y aglam o agi gafeqs ¥
& 37 # wfeart wrar ¢ fe aa ag agt
g9 mg AN I g aw fe 35 3y
wtw St Az § & iy geTar 3 W
¥ w1 Y oA ¥ | ¥fwT 3g ag e
ARy T ¥ gy e ¥ g
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# oY geafer Wi WA st § W
Ig H Y g wy fgear wrfgg | wa &
arafe &1 ag iEr WA TWET A
afge 1 sk wefeg gardr AtT §......
(wwem).....

Q% HTAAIG JOE AR AT W
FQIT AT |

Wt wew fagrd wmwd@ : wsae
Agrea, gR qar A&, 9z agt & ar a1

gaTd g wiv & fe ng @ & FAC
qg T 5 AT qEAT g1 aFar g, gw A
argh f& @i g ™A R @Y, ard
BT &T AEA & FIT AT Y @ HT
IA ATA F*ITIWA 299 [T AT | HAT
ag wvar faniw & =wrar &, 99 &1 =g
ar «1fgt | AT ag 39 A g7 FhTAY
¢, sl %1 fagg w7 & @ 99 a2
@ AR FY Frazqwar gl | AFA gL
ag A ITHIT §Y gy |AAT Y, A
foq dwg 9T faorg & gamm qdTar §
@ 9§ 9 W F FWAT WA g 0
0% ) ¥9 § a19T N i, A gad
T FIEM T FAEATW  q3q7 1 Afww
% gRTaReN § At @ f5 O gy
s la & fag or wfse o
A% v § fou 25 gas w9y @ fsq
7q AT }W § @I FT ATATAIYW GV T
q%ar |

war a0 o o< faer w4 A
wedtear Afeae s e § ag 781 g
] OF SAILZ A% A womATHT § 1 o
froll sTCod W R § wEIR I W
wof ¥t &, 35 wort 3 § st srefaas
U vaf W 1 Tg od & W
¥ {fewt Agd mw w@ w g P
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W saw wf ffdw a9 s
afer gl o widafaw wEd §
%q7 g% &t aff w3 wsd o gdafaw
FTo@TEl ¥ Faar §1 ¥ /@92 9 g
{7 awifedy waT adl, 30 wfawm,
35 ufaga...

§t @iy A (Nww) o wW
T ?
st wEe  fagr@  amdm S

|07 | ag wigar w9g § f5 @w wr-
a A2 ¥ 99 @ §, TE FI@| S
Fqg QeI MNeiaa @ aa
AT A AT awd § | agi F sy
#! g7 @73 § fou giefea far ar
AT & 1 g F°9A FAAT AT a5 § B
®1¢ % &4 e W 7 qOR, Afww
gt g A qgy q@ aEw {F A
N AT ofew Fger wsy it i
ofeqt® JF2T FX FOFT wqeT grar gy
59 ¥ Fg AT W g2 7w §, A s
sAarfeal &, i-gh? T Herd &
gfafafe g4 ®T WCH A ag NewwH
gy AN HY @ RN, IT SrCAV FY
wHAT ¥§, IATEA ¥F, TR W ¥ off ag

qgA® B gFT § 1 1@ 9T iy
Y fauax F@ N gwm

fae st wgea A 3w & ETgA
I A1 @MET F 1 gaw fear §
dguwar g fs 200 & gl®q@m &
gafawre araeas® § AT § ot & W<
& Ty ¥ g ¥ agna § 5 or dkaw
v wdfgx frge §ar anfigg ot
it amel #Fagol & @ et faae
v |
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st awew W W : SEW
TR s o T e 6, SR
# A8

Wt wew fagrd arwqe : ag FAMT
I9 qu W R ST ESAT 1 W A
wig @ N4 wdwAt wr g s

ot amaw Ty wg™ : & g9 v
TR w1 T

st aw fagrdt T : wrw Y
F aff o R E? A [gwa e fdw
sai sT @ E?

AT ag Ehmz F3 fe s w3l
g 44Y gyar wifge fs faad afanh
# gremrgt ¥ w7 gw oA ¥ AN
fema sarar sak wpar wor feafy
7g & f5 s qF  arrgsY grd over wOY
qIAEAT SHTATE @ JA®  WT SFG AHY

49,325 wa¥ AT | ¥fww A< A
areedY I Irw ¥ ITT W@ AT I
WA warar § @Y g% qiw 16,875 WG
wqar | ¥ g g fs faer oo wgne
E7 WiGET ®1 iy &TAG | ST A A
W gy gE ag W TT9 S0 9 oA
g feafa § fw Zaal *) aga ay 9
qT 1Y &) @ & | gAY w0 sl
%Y %9 ARIAT | ET ®IF SHy
are FY AATA |AWT AT § 1 4 ATEN-
T ALY 7 AT | T AT
TEAT AT gwar § o« avw faaAr gw S
Femarama s Q@ § ©F ol &) quw)
A% Tg ¥ 1T FA N ogfr wond
ik gmd ok @ fFomadtd
Y T wE wH HE &Y gorgwd )
& aft wrgar e gawr Tl e -
Afye w9 fwar ik
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u% gufemy w32 at o, gev fawr-
few & 6 q13 ara gaTe wwd a% wrew
dvq o) wwar qr wifge o ofsew
gz ®AA ¥ gud e fE grew
Ivg femile w1 foramr aww, foad
arew, faadt afir @ wneht wy
st & 2vE Y wiw e A W W @
IqAT ¥% E¥g Aef o Af wway
Fdter gy Par § 5w iww W} A
waAY ¥ ge oy § Wi} wiw area and
wfwr @12 v W[ 1Y 9T F W 9rar
st ¥ ag fewmifowr  aftare o o
Trfge i 7@ agER AN ANAG W
Yar waga gy wrr Sifge o feed
¥ wgfaat a faswd g’ 1 oo aw'-
aF W qeg @ fasw oA § @k
WA A wefaat &g wd@ g1 w
R uw v w9 @ FrEN
water Tafer § gAY 5o ayEdy A
wt T 31 fedt &t wga fadh @ ooy
& wrat § 1 =1 w1 wRar § o faw
quam g AR F@r g gwT WA Y
#A9A I ¥ qA17T ¥ g9F OF W A9
%) FEr § @it ow «YRETT #Y oFEr
t1sar gz @ nzadt oF @rgw A
W1 AT &7 gEar § 7! weT TEe
FIT AT HE M AU HATWSY J@
free oy § D nefeui v o
¢ | e fag® w1 ag aier qyr fafer
2 | tHwY aTwT ) graeawar §

fafes IomA & feg 25 w0y
N wra w wrg wH af ) fawdl s
%3 fiF 25 $0% 07 N @H @l
T & aniw @A & Qumd fag
a g 50 WOy Twr war § 3G N AW
frgmay wige i @ «F 9@
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9 fafwa sfefiy Idumd & feg sm
1 ¥fe7 agt fox www q@r g s
ared w7 ¥ o ? faw A wg awd
e & ot @Y w0y Wy @ gwar §, W9
o ared difag

Xq 799 § & frdgy wewr fw gark
W ey @ g1F fag N e wrgdfaae
fefafe & ar aft ? gw ox frtfaa ad
wEAtAT ¥ @R E) &N T uF aafm
¥ wmr &Y, afsxw & s @AY
gvae wiaem & fag ggam & qrer &
Fezwy H1ga faarr qym TW AFK
g wwar g Yfwew usw |goerd
feet Wt faela srqoranr & @F & o
darr 7 21 faw AN g F weA
safer gz # W ag anw sy N @
fie TsT AR SO WICIFY FIA
e g@ gaz § Y IFT @ ay &h
g afsq s NE ST FYHR AR
w §are g ? feufy ag d f& ma g
WY & quZ GIE ¥ AWE § T U Y-
w1 A 19T G ¥ G1gR g oy )
g% armY faara 9T & gArat o favan
1 zufen ag aYar qdar gad § food
% ¥ won fared & ) oo feafa ag
g fadwl & FAT & @r o
g A ¥y et A 1 T
FTEd ¥ sy &7 Sf @w oA )
fan W agiEg €Y qNF gyl ) §
ggi @Nw fisar § W9R ¥9T ATRT
& fe 1970-71 % sgi ® 195 &A¥
zox ) fadrg egmar & 7 Anv AhR-
pige 5 ot o v 1 W A & g
a% %9 ¥ ¥4 14 qEi & 5 fawr wT
260 ®0¥ WA & Wa-FHe foar
wy 7g 99t feg avg & aw fewr wmr
g, w & o 9 dwdw ady e e
qfedtomnni & sqq 9T @ e fom ot
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wr wwar e off anfew gfer & s
fawar aff § ¥fww ¥edla wowrc wong
WH Ao gg 1 s @ AT
frer § fr ¥t gomt a) oY &
ae ¥ dfawa & senT s gwdr @
aréte® 360 ¥ 2T wigifaae R
aifes w3 awdt 81 & oY ofza sour
g §

1f the President is satisfied that a
situation has arisen whereby the financial
stability or credit of India or of any part
of the territory thercof is threatened, he

may by a Proclamation make a declaration
to that effect.

15 hrs.
wr a® sfaer § wgr o

During the period any such Proclamation
as 1s mentioned in clause (1) is in operation
the executive authority of the Union shall
extend to the giving of directions to any
State to observe such canons of financial
propriety as may be specified in  the
directions, and to the giving of such other
directions as the President may deem
necessary and adequate for the purpose,

gt aw g9 A w@ sifawtT w1 IEny
gY fear ) & siwd @ gy ar s o
TIrT frg oty ¥ AT gE e
ol IR W fF ww wEew ¥ fre)
TR widadt A aravgear & Afeq
wWIA a0 a% §WT A aw ag
fogn wodt w7 @
W st wrdifes 360 @
wadtw ft ar gt t ) fw
Tft wgay welzar ¥ fawmr & f
W uedl WY qw avg w1 frdw 23 wr
TIM T awaw gw usdy )
% faefty wqwraa & Y &, dvdha we
Rfﬁaﬂﬁm“m N g Wy
ET 9T N v gy wT ERR )
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Y Y 1@ g ¥ ¥ & @y 61w
a1 T wAAT P AT T AW W
avay AgY § AW a% gl A fawer Y
feqr omqmr o3 & o o o e

ITeRT § I &1 A% A ¥ I9U %3 )

g dts g fm faor s adaa &
wits &1 § fe muw agral, T|- oA
QETART w0 &Y AT T wdE N
G FW1 Nt A § 1 I N gy WA
A IIA W WAWHAT § AT oF $IT
¥R AT awar § v wrdifew 360 &

v a6 e o fed g |

I WD, e Bg ¥ fyay-
fedlt & foq ¥aw 60 $0T ¥ & Wy
W af ) A AN wRaw ewe v
% 60 =7 T &Y WA smandary,
yurafas @R wwda g ) @y ge
w4 ot & w31 a1 e 6, WY A g 180
wOF 59 @ v oFT | qw ag § ¥o
faer &3 @i o< & foan =3 g, w@
AW § WA AR AT WA §
FALCENT FEraaT 9T gw saTar FT A
%) wtr a3 A fadle & wgeme W
wfew & ufew 23 w0F W ¥t wgraar
g¥ e gf & O alnfwaid wo ¥, qw
¥ femli & wg ¥ § ulx ww Ngf & =y
& ¥ Y wfawiw Qvwr g ey gz
98 1 220 0% WA &7 Wrer faw wof
ft ¥ g® @ A Rar i wwd @ ww
NTIMA I3 NH § Pt o
a¥ @ & 5T faer s @ ¥
el Wm, A @A, swely
@M T qg G G @ My
® ead et W@ ol songe
wgtea, wifd® wer arearfawar s qmay
fod Ferr gs mfY foar ar gem X
wifde qrfme ¥ sew o oty Hgw
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n§%7 vqifaa s Q1w ANfe N
¥qT A1HYF qT F W WOfqw FAged
®) aff a%F WHQA, AR WU § gH
srafarar ¥ dfEAT A srasa 1 &
g & fas @0 AP A a7 IR
TG @ A §, §OIR % WrQ agEw
Haqrmarg ...

ot iy A ¥fvg W faw g
gl

ot wew fagr®t wroddt @ gt, qfas
N frw mar § WY s Rfeq ada ¥
DT TqT §

% T weg® WA @A @ar A
e a9 X gAR afis %
wnfas @ & el f) QoA
qU 3 8% AfFT 93 a9 9% dvg g
W a5 @ 7 wF A g qw1 oAa@
¥ oG | INEAE Aed, g ar
60 @1® %7 89 § IUr4g AT qwe q
a% T gar dar wvar §1 60 i@ A
Wiy &g @ g f5 adfwr & ow sl
*giad § fs ow 1§ g@re anvfiT ar §
& ¥ wgA ¢ fs ag 64 faemw wwT
AT &1 g W swfewr Ag 8,
QET T A WAT WEA § | At BT
% ara w7 § 1 gAa agt o Af W
gt gute WeT 867 I¥ gy Lo
U¥ 60 Ew WY &1 YW@ § 1 @iy
YIRS WERY, AY 60 s Ty W
gaiw § fs 08 ¥z AqT g qa
w3 § ot Ay ?

UT 60 1w WA &1 W qr 7€ § A
%77 vg 93 wWw g fv frw oh
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wgeT o wwrw € ) ag N g fw
we 4% ¥ o1 60 m@ wvar Fawrst aut
og few ax § ¥ frwrey am ? qw W
qT ot aw T T wwr aar § ) oag
e wured & fasrada ) A R
ArTAT WEIEY A 60 wTE AT fAwET,
wERIaTl WEIRY A 60 wre w9ar fear, 7
Rz 3¢ & frg qg 7 3 Femn 770 71
W& YT ArgAT §, Tg 3T WIAAT QAT
¢ i @ fawarw & f faw s} agha,
T 9T AqrarEr A9 w3 AT g w®
€A & gHA WA

SHRIMATI JYOTSNA CHANDA
(Cachar) . Sir, in moving to support the
Budget proposals, I deem it my duty to
bring certain points to the notice of the
Government,

1 presonally represent a constituency
which suffers from lack of transport
facilities, unemployment and economic
distress, The geographical position 1s such
that the three s1des are covered by huil arcas
and one side borders Bangla Desh,

The tragic happenings in Bangla Desh
have resulted in the exodus of evacuees
from there for the last two months, Now
the Pak army is entering into our territory
and kilhing our people. Our border security
forces deployed for this purpose are not
sufficiently capable to combat with the Pak
army. Army ‘hould be employed in border
areas for secusity of our people.

1 have no need to mention about the
atrocities being done by Pak army in
Bangla Desh which has been discussed in
this august House, but two things 1 have
got to mention clearly. First, for about
a month, now the Pak army have made it
a point to ditve out the minorities from
Bangla Desh, Secondly, atrocities on
women bave gone beyond the concept of
civilization.

The entive world is keeping thier mouth
shut ; the coiflicting major natons are
apparently one in silence, Should we in India
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bear all the brunt of Pakistan’s migdoings ?
Can we not ask the nations who have
economic interest in our country to come out
it condemnation of Pakistan and suspend all
financial assistance until and unless Pakistan
restores peace in Bangla Desh and takes
back the evacuees by creating a peaceful
selution there ?

For the last 23 years, Pakistan is always
trying to create direct and indirect pressure
on India and we have to suffer each time,

It is high time that Pakistan should be
asked to hand over territory proportionate
for settlement of evacuees forced out from
time to time. The demand must be backed
by the might of our armed strength,

Now, I come to the Communication
question. For us, the Railway track is the
main link. As we are faced today, my
request to the Government 18 that the hill
section portion from Lumding to Badarpur
in N.F. Railway must be given special
attention, Night-running of trains in this
arca should be restored immediately, The
other day, the Chief Minister of Nagaland
had stated that the Naga problem had been
tackled properly ; if so, there should be
no difTiculty in introducing night-running of
trains, will lessen overcrowding.

I would like to mention that un-
employment and economic distress can be
miligated to some extent if the proposed
paper and pulp mill and sugar mill projecis
are implemented immediately in this area.
The Mizo Hills district is rich in mineral
resources, which can be tapped by the
Goverament, Fruits like oranges and pine-
apples are in abundance jn thia area, and
30, & fruit preservation factory cam sasily be
established hore,

The proposed Barak dam project will
help agricultural proposes and would also
provide cheap power. 1 would humbly
request the Contral Government to expedite
this in coosultation with the Manipur
Government,

1 would like to draw the atteation of
the Government and the iouse to the
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and it is under the Gauhati University
where there is no recognition of Bengali at
the university level. A medical college
had been et up in Cacharonly three yedrs
back, though it was expected to be
established there during the Second Plan
period, Even now, it s not properely
looked after ; there is neither proper or
required teaching staff who have been
appointed, nor has a properly equipped
hospital been provided during these three
years, nor have suitable buildings been
completed, The construction work has been
entrusted to a Government-sponsored body
which does not care to a accelerate the
speed of the construction work, The
students of this college will have to appear
examinations in subjects for which they
have not been coached here due to shortage
of teaching staff,

A regional cngineering college was
expected to function here for the last three
years, but 1 understand that before any
construction has been undertaken, a
principal and some teachers have been
appointed, who stay outside Cachar, Is it
not a colossal wastage of money ?

1 would request the Government to
investigate into these matters and take
proper steps to start teaching in the
engineering college and also equip the
Silchar Medical College 10 atiain the proper
standard so that the graduate of this .college
will gel proper acceéptance by the ]nuiam
Medical Touncil, and also to get Bengali
accepted as one of the languages along with
English and Assamese at the university level,

Before I conclude, I would request the
hon, Finance Minister to consider bis
proposals to levy taxes on maida, coarse
and medium cotton textiles and ready-made
garments. All these items ar¢ uged by the
poor and middle class people of our society,
The oxise duty levied on petroleum will
definitely result in rise in transport costs
which will again hit the poor and middle
class people.

We have taken the vow Garibi Hatao.
Does the hon. Minister think that by the
levy of such taxes, poverty will be driven
out 7 Is it not the case that the poor and
middie class people will bo compelled to
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become more and more poor 7 So, I would
humbly request the hon. Minister to with-
draw such taxes and give more attention to
tightening up measures to stop tax evasion,
so that the defict could be met,

With these words, I support the budget.

SHRI B. R. BHAGAT (Shahabad) : The
hon. Finance Minister has done his best of
an almost impossible task that faced him,
It is natural that the Members of the
Opposition should attack him by picking
out certain shortcomings in the budget
proposals as they see it.

Sir, I would submit that the budget is
like a modern art picture or a modern art
gallery, where those who go to see it like
to see the picture as they want it and
criticise it because it does not turn out to
be according to their expectation, That is
the reason why 1 find that there is a curious
similarity in the line of attack on the
budget adopted by Shri  Atal Bihari
Vajpayce on the onc side and Shri Indrajit
Gupta on the other, or for that matter by
the other leading lights of the Opposition.
Each one of them tried to see it as he
wanted to through his own cyes,

For example, Shri Indrajit Gupta who
criticised the budget thought that the
‘Finance Minister would present it in an
ideolegical pattern would build up a socialist
iaciety as he wanted it to be built up, and
iince the budget does not fit in with his
pattern, naturally he attacked the budget.
Similarlv, Shri Atal Bihari Vajpayce has
stitl not forgotten that the Congress Party
has got a massive mandate, and, therefore,
he tried to confuse the picture by saying
that it had been converled into a massive
burden or a massive or rising discontent in
the dountry, There are all the imaginary
illusions that he has tried to create,

The fact of the matter is that here is a
budget presented in the background and in
the light of the most difficult economic
situation In the couniry, The situation is
most difficult not because of the fact that
there i a complexity created by any
policies but becduse of the fact that
ours is a big society consisting of 530 million
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people, a society torn by various pulls and
divisions, and which is at the bottom of
the economic level. There are also
practical difficulties in working within 8
democratic framework with full freedom for
all so that each section of our nation gets
proper representation in the Government
and Parliament. 1tis in this background
that we are trying to change the social
structure of the sociely in a democratic way.
That is the difficulty that we are facing.
So far as Shri Indrajit Gupta is concerned,
it is quite easy for him to accomplish this
task, bccause he has no public opinion to
look to, He can straight-jacket society and
bring about the change. But we have to look
to the people, and, therefore, we have to
interpret their mandate as they have given
it, and we have to interpret it as we see it
in the hght of our commiiments to the
people. But that is not the way that others
interpret it. Therefore, Shri  Atal Bihari
Vajpayee may find that it is not a massive
mandate but it 1s @ massive burden.

But, in fact, what is the actual burden ?
Take the taxation proposals 7 1 do not think
that any Member of the Opposition will
find fault with the big effort that the Finance
Munister has made in raising resources., 'n
one single year, he has sought to raise the
largest amount of resources. 1 do not think
that this position is challenged by any
Member, Actually, hon, Members would
hke that in view of the commitments
that we have made to the couniry,
whether it be the commitment for develop-
ment, or the commitment for accelerating
the rate of growth or the commitment 1o
the unfortunate refugees from Bangla Desh
who have become iu an unpreeedented
number, or the various other commitments,
the Plan outlay has to be siepped up,
Yesterday, Dr. V K.R,V. Rao said that we
had to step up the Plan outlay. 1 think
Shri Indrajit Gupta also would like it to be
stepped up. I think even Shri Ata], Bihari
Vajpayee would Jike the Finance Minister
to find all the resources possible 30 that he
does not leave & gap of Rs. 220 crores
because otherwise it would add to the
burden on the people. But when he actually
tried to raise resources to the tune of
Rs. 177 crores, Members find fault with him,
In my opinion, he could bave done . mose,
but then thers is a.limit in & democragy.
He has to weight the various forces in the
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country. So, when any Member finds fault
with him that he has imposed a massive
burden, the two things do not go together,

I do not want to go into the deiails,
but if you look into the pattern of taxcs,
you will find that he has done an excecllent
job, A peasant that he is, he has seen to
it that the burden does not fall on the poor
people.  With his sturdy commonsense, he
has said that the philosophy behind his tax
proposals could be summed up in three
main principles, Ile wants (o rationalise
the tax structure., [If anvbody wants to do
it at one stroke, it cannot be done. But
he has tried it. Thep he wants to distribute
the burd=n to the more affluent sections of
suciety @ he never claimed that there will
not be a single burden on the middle class
or the common people, There cannot be
any scheme of taxation where the common
people will not have 1o bear any burden.
If the burden is very cquitably distributed,
if the common people also are to bear the
minimum share of the burden and if the
affluent sections are going to pay more, | do
nol think there can be any legitimate ground
for criticism, Thirdly, he has said that he is
trying to distribute the tax burden so as
not to add to the inflationary spiral. He
has squarely faced the issucs and placed
them before us. Judged from these points
of view, the tax proposals come before us
in proper perspective,

Take the wealth tax. For decades there
hava been yearnings in this Housc that
there must be ceiling on wealth, there
should be no windfall wealth in a society
like this. By his wealth tax proposals,
he has almost tried fo achieve a ceiling,
lle could not do it by law, but he has done
1t through the instrumentality of taxation
of wealth, Now if anybody has more than
Rs. 8 lakhs, he will find it not worth it ;
it will be going out of his net assests.

"

Then take the income tax. 1 do not
think his propossl to increase the rate of
Surcharge on inconies above Rs, 15,000 can
be criticised strongly because we have to
¢ that the burden is disiributed as
tquitable as possible.

I'will come to the' price aspect later,
B it js W very significant factor in our
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ccononmy ; we cannot analyse it only in
the light of the tax preposals, 1 wonld
only say fat this stage that the
taxes as they are, whether the wealth
tax or income-tax or the tax on the
corporale sector through the capital gains
tax or the removal of the development
rebate, are not by themselves going to
affect the pricc spiral. 1 am basing this
on facts.

He has rationalised the tax structure so
far as imporl duties are concerned 1 wish
be goes further in that dircction. Instead
of four slabs, there should be two. He has
made a beginning. From all these points
of view, he has done an exccllent job and
it should be commended.

Now I come to the objectives of the
budget. The budget is an important ingtru-
ment of economic change. 1t is an integrated
process over the years ; we cannot achieve
all our objectives in one budget ; economic
change, social change and growth have to
be brought about by a series of budgets.
Let us examine the budget from the point
of view of these objectives. The President
in his Address says that removal of poverty
is the main objective of this Government.
This is the mandate the p.ople have given
us. Before 1 go into details, I can say
without fear of contradiction that no person
here or no sensible person outside believes
that poverty can be removed overnight,
We have to make a big effort for years
together to conquer poverty and usher jn
an affluent society where everybody gets
social and economic justice, But the
direction is important. Are we going in the
correct direction or not ? 1 venture to say
this budget has given the correct direction
and if we follow along this line, sooner
than later we will be able to tackle the
biggest problem the country faces, the
problem of poverty,

In economic ierms, how do we analyse
this problem. There ars four aspects to
to it : that problem of unemployment, the
problem of level of prices, price stability,
then social justice, how the wealth is being
distributed, and of growth. Al these are
inter-reisted,  There cannot be mny
employment without higher rate of growth,
There cannot be growth without price
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stability, With runaway prices, there can-
not be social justice ; under inflationary
conditions, the income of the poorer section
will move towards the richer section. Now
1 would like to offer some suggestions for
his future guidance, which 1 hope he will
consider.

First take growth, Yesterday, my
colleague, Dr. Rao, analysed it, His
conclusion— it is a right conclusion shared
by other members— is that the 5.5 per cent
growth is not enough to give employment
to everybody in the foreseeable future. |
am glad the Planning Minister is having a
reappraisal of the Plan. Let him come
forward with a scheme of orientation of
policies and programmes and prionties
providing for a higher rate of growth. I
think this is possible. 1 must compliment
the Finance Minister on the lucidity of the
Fconomic Survey. He has honestly and
straightforwardly analysed the price situa-
tion, 1f anyone reads through the 2} pages
he has highlighted the tasks ahead. From
this it is clear that we have to go in for a
higher rate of growth than merely 5.5 per
cent. In the Jast two years, we had this
growth but the Finance Minister has put
this in a pregnant line that *‘the economy
is poised for a bigger task', The social
and economic infra-structure is there ; the
administrative structure is there ; the will
of the people is there ; the mandate is the
will of the people. If there is a strong
will in Government and in this House,
I think we can attain a rate of 8-9 per cent
growth, It is the only answer to the
many problems, including the problem of
prices, we are facing. He has pointed out
that he could only provide additionally
Rs. 155 crores for the Plan ; although the
last plan did not achieve its full quantum,
the additional increase is of the order of
Rs, 3000 crores. 1 wish it could have been
more, I kncw th.re is a lIimit to the
physical meaas of raising resources, But there
ere other ways. I wish the Finance Minister
would consider other ways in which re.
sources can be raiscd and the urgent task
of augmenting plan development finapce
met. Once the prioritics are setiled,
fipance can be found, If we want to meet
our stated commitment of providing one
person jp every family with livelthood of
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at least Rs. 100 per month, it means
providing 120 million jobs for 120 families.
Granting that some are employed, you have
to provide at least sixty million jobs. This
cannot be done at the present rate of
growth. That is the size of the problem.
The budget can be a massive burden only
when the obj:ctives with which it has been
framed are not realised, if the growth rate
is not realised, if employment does not
increase and if price stability is not achieved
and if social justice is not carcd for ; only
then it becomes burden, otherwisc not,

Take the question of price stability. We
have the nationalised banking system, The
unfortunate tendency for the money supply
has been to increase at a faster rate ; it has
been unregulated. There is a close link
between the money supply, annual growth
rate and the price increase. If you know
the money supply end the growth rate you
cat predict what will be the price rise this
year or the next yecar, In 1965-66 the
money supply increased by 11 per ¢ent but
the net national product declined—it was a
bad year—by 15 per cent and the wholesale
price index rose by 136 per cent. In
1966-67 the money supply increased by 9.3
per cent and the net national pro-
duct increased by 1.5 per cent and inevitably
the wholesale price index rose by 11 per
cent while in 1967-68 the money supply
increcased by 81 per cent and the net
national product increased by 9.3 per cent
and the wholesile price index went down by
1.2 per cent, In 1970-71 money supply
increased by 12.1 per cent though we have
a nationalised banking structure, it is the
highest ever increare, and the net national
product increased by 5.3 per cent—that is
our plan target and we have achieved it in
the last two years~-and the rise in price was
56 per cent. Therefore I am saying that
we must achieve a higher rate of growth if
we want price stability,

There are structural imbalances, Food
crops have been good and their prices have
come down but other prices have gone up.
The general level of prices have gone up-
It is aot emough to have overalf growth.
Nuiritional imbalances are created because
pulter are not grown. There should be
balanced growth in the induseial seetor, in
Tdod ctops, cash crops sad alss, pulses.
Orowing wheat is perhaps more profitsbie
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and #0 the production of pulses is going
down which affects the nutritional balance,
All this is creating problems and the
Finance Minister and the Planning Minister
should look into this and see that not only
the general rate of growth goes up but (hat
the other factors also are looked after.

How are we to achieve this growth ? I
have two suggestions to make. The Finance
Minister has done an excellent job within
his limitations of providing tax proposals
and fiscal measures. There are other
measures by which we can raise resources.
1 had suggested earlier that the import
duties should be raised to 50 per cent level ;
he has done it in the budget by introducing
four slabs 30, 40, 60 and 100 p-r cent.
There is a fifty per cent appreciation in
foreign exchange ; anybody who gets an
imported machinery has its value appreciated
if he uses it well, The unit cost must go
down ; the Finance Minister has said so
very rightly. For exports, for achieving
higher productivity, etc. unit cost must go
down. If a person imports machinery and
raw material even by paying 50 per cent
import duty, he will be able to produce
goods at a lower unit cest provided he uses
it at the maximum level. That can give
him Rs. 200 or Rs 300 osrores additionally.

Secondly, 1 refer to the intercst rate,
We are used to the old way of the British
commercial banks. The Rescrve Bank is
the biggest culprit in this matter 3 they will
look to their gilt edged securities and say :
what will happen to Government loans, they
are doomed. Therefore, there should be
no rise in the interest rates ; that jis what
they will say. But what is the situation in
Japan, Yugoslavia and Germany 7 Their
rate of growth is 15 per cent ; the rate of
interest is 13 per cent ; they have also a
high rate of employment, We have followed
the reverse practice 5.5 per cent or 6 per
cent rate of interest. There is negligible
employment and the rate of growth is 5.5
per cent. Bverybody says that an affivent
sector is developing m the rural side creat-
ing socio-economic and political problems,
Cannot we offer then higher rate of interest
and foat special unemployment debentures
and give them 12 por ccat., When the rate
is 6 per cent today, who will invest money
frora the rural sector ? Give them 10 or
12 per cent and you cam maise Rs. 300 or
400 crores in one year from the rural sector,
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If you make special allowance they can give
you more money upto Rs. 500 or 600 crores
and you can invest it in the Plan and
achieve higher rate of growth and create
more employment opportunities, Then alone
all the four objectives of higher growth,
fuller employment, price stability and social
justice wul be a.hieved and if our friend
Mr. Vajpayee says that this budget is a
massive burden people will give a lie to
him. [ want these objectives to bo realised,
With these words I support the budget.

SHRI SHYAMNANDAN MISHRA
(Begusarai) : Mr. Deputy-Speaker, Sir, 1
am quite conscious that 1 am joining the
fray when the excitement is almost over, But
1 must say right at the beginning that I
welcome this budget for being a very good
gift to the Opposition. 1 did not know
that the Finance Minister was that kind to
the Opposittion. But as it has turned out
to be it isa good gift and I would not
exclude from the list of beneficiaries even
the DMK or the CPl who seem to have a
clandestine love affiur with the ruling party.

1 welcome tlus as being the best confir-
mation of the worst fears and warnings
that we had conveyed to the people
about the actions and the deeds of the
ruling party. 1 ulso welcome it as the best
rcfularion of what the ruling party had said
to the electoraie Jduring the elections by way
of mass bribaty,

The Governmnent will have to thank
for themsclves if they now find that
they have becn forced to the brink of
almost complete disillusionmeat of the
people. 1t is not the opposition which had
pushed them to this brink ; it is by their
own act of voiltion. It seecms to me that
the three B's, that is, Bangla Desh, Bank
Cheating Case and this Budget will have
almost  brought the credibility of the
Government to zero, 1 am not saying
this to satisfy myself, [ know the reply
that would be coming from the hon. Finance
Minister later ([aterruptio 5. 1 they
have any doubt about the credibility of the
Government having touched the nadir, may
I ask them to take an opinion poll
right in this city of Dethi. I would veature
to say that not even ono per cent of the
total populstion ol four million or so of
Delhi, only the 350 sitting right in front
of me aod that also under duress and under
the party whip, would be voting for you, So,
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it appears to me that only 0.001 per cent
of the population in Delhi, at this point of
time, would support this budget.

Now, Mr. Deputy-Speaker, let me
comfort the minds of my hon. friends
on the other side: it is one of my
sadnesses that it should be so, because
glthough we have split into two, the bonds
of fraternity have not snapped completely.
So 1 say that this is one of my sadnesses.
We would certainly like to support the
Government warmly and whole heartedly
in this hour of grave crisis. Indeed, there is
nothing less than a crisis which is con-
fronting the country at the present moment,
and if the Government does not reflect it,
I must say that the events will push it out
of the warm bath of complacency in no
time.

It is, therefore, quite clear in my
mind that this cyclone which seems to have
hit the country earlier is going to change its
direction, and its velocity might remain the
same. To repeat, the velocity and the
virulence of it might remain, but the
cyclone is going to change the direction,

Now, therefore, if this phase develops
in the country, would wec be happy about
this, from the larger national point of view?
1 have no doubt, as I said, that the
crash in some form or the other might
come. No one had predicted when Mrs.
Bandaranaike became the Prime Minister of
Ceylon that there would be a crash in store
for Ceylon, a crash the sound of which could
be heard on the Mars. But it did happen
in Ceylon, and if that happens here too,
would we turn round and say to the
Goveinment, we (old you so? Would
we comfort ourselves by saying so ? Let
me assure this hon. House that to that
the answer would be an over whelming no,
fo far as we are concerned. And we would
certainly try to do everything in our power
to see that such a sitvation did not
develop, We do not want to allow the
architests of disorder to have full play in
the country so that there is a situation like
the one in the Ceylon or even like a
situation that developed in Indonesia carlier,

Now, I do admit that the hon. Finance
Minister had an extremely diffioult task to
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perform. But the question that 1 want to
ask is :could he not courageously and
realistically face up to this task ? My
humble submission is that he has not faced
up to this task realistically or even tourage-
ously, This is a most unreal enercise in
budget-making that 1 have come across
during my 21 years of Parliamentary life.
It is an attempt to look normal when the
circumstances are really abnormal. Abnor-
mality has been introduced by two or three
factors, One is the new-style Pak aggression
over this country and vis a4 vis this the warm
bath complacency exhibited by the Govern-
ment. Secondly, the abnormality is also
introduced by holding out hopes of
instant socialism by the ruling pariy and
soon after retracting from it.

The question, therefore, that arises is
whether it isa budget at all, and could
there be a budget in the given circumstances
which might have even a modicum of cco-
pomic sense or rationality 7 My mamn
submission 1s that so long as this Pak crisis
continues and we conlinue to remain a
victim of Pak aggression, there can be no
rational budget worth the name. This is what
the Finance Minister has tried to glossover.
At lecast this much he could have donc,
namely, he could have posed challenges to
the country and brought out all the dimen-
sious of the economic problem with
which we are faced, But he has tried to
conceal the many dimensions of this problem
and therefore we find that this is a budget
which cannot be considered to be a credi-
ble budget at all—or a rational budget for
that matter.

Take, for example, this puerile estimate
for the refugees—of Rs, 60 crores for the
evacuees from Bangla Desh. The most
modest  estimate would be at least
Rs, 2 crores to Rs. 3 crores per day and
during the course of a year it is bound to
be of the order of Rs. 720 crores of Rs. 800
crores. That means it would absorb almost
the entire resources that are available for
the defence budget and almost three or four
times the expenditure that we incurred on
the Indo-Pak war in 1965. We ask you
whether we can reconcile oursolves to this
estimate of Rs. 60 crores and then endorse
the rationale behind this budget. That
simply cannot be done,
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Therefore, I say this is a very irrational
attempt : it Is an attempt which does not
even ask the country to be stir itself. The
country could have ocertainly done that,
What I have found during the course
of the last few years is that although
such an opportunity presents itself, we
generally muff it, And this was a great
opportunity indeed, to arouse the
country to come forward and rally
under the banner of the Government with
the required amount of resources and

sacrifice, But also the governmeut has
not done. This also shows that this is not
a real bodget.

We have been told often times that
there is going to be a reappraisal of the
Fourth Plan—almost a  reformulation
of the Fourth Plan. Although 1t holds
out some hopes to the people, I must
say that there is a  pscudo-radicil
approach to the whole problem of planning.
When our planning has got back to the rails,
an attcmpt is again being made 1o throw it
off the rails. So many things are bzing
held out by way of sop (o the people, bat
planning cannot afford such  pseuc.
radical gim micks. However, if there isa
hope that the Fourth Plan can bz reformu-
lated to the great bznefit ol the masses, we
would certainly co-operate with this exercise.
But let it be borne in mind that if it is going
to be so, then this is not going to be the
real budget ; the budget will have to be re-
vamped and reformulated too. Therefore,
1 do not consider it for that matter also
a real one.

It is my submission, that we had
got earlier thuis year an interim budget,
now we have got this unreal budget, then
there would come the real budget, which
would again be followed up by a supple-
mentary budget. A wonderful series of
budgets we are going to have during the
course of this year.

SHRI PILOO MODY : Then a bank-
rupt session.

SHRI SHYAMNANDAN MISHRA :
Much is being said about the eradication of
poverty, socialism and massive mandate.
Now may I submit that whenever some of
us sitting on these beaches feel any dullness
wo pray to God that two phrases might
drop from some lips to relieve our dullness.
And what are those two phrases ? They
ara “massive mandae” and “garibi hatao.”
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The moment those words are used we ssem
to bs bursting with laughter and all our
dullness goes. That has been happening
for the last few days we have beea sitting
here.

SHRI N. K. P, SALVE (Betul) : Is is
because of the humilation you have suffered
in the mid-term elcctions ?

SHRI SHYAMNANDAN MISHRA :
You can hive all the pleasure and all the
euphoria, although your euphria is proving
to be shortlived now.

No one had expected that this would be
an anti-poverty budget although the person
who served the notice of *‘quit poverty’’ has
now joined the Central Cibinct to streagthen
the hands of the hon Finance Minister. I
hope he remembers  the great person who
had served the notice ‘‘quit poverty®’. It
wasi Shri C Subramaniam, now the celebrat-
ed Deputy Cha.rmin of the Planning Com-
mission and the Mniister of Planning of the
Government of [adea, It was he who, after
the split, duriaz the Bombay session of the
Requisitiomsts” Congress, said @ 1t is this
Bombay which had served the notice of “‘quit
India’ and it is this Bombay which is again
serving the no ice of “quit poverty™. If this
were the intention of the Government,
namely, to serve the no ice of ‘“quit poverty”

onc would turn round and ask why
did the Prime Minister say to the Rajya
Sibha on the 19th November 1970
that the basic minimum needs of the

people could not be fulfilled by 1975-76. It
is in the records of Parliament that the
Prim2 Minister had said that the basic mini-
mum needs of the people could not be ful-
filled by 1975-76. And, mind you, this was a
commilment given by the United Congress
to the people of India at the Bhubancswar
session of the Congress in 1964. It was re-
peated in the Eleciion Manifesto of 1967 and
against repeated in the famous Ten-Point Pro-
gramme, It is this very cardinal objective of
the Ten-Point Programme which has been qui-
etly shaved away by the hon. Prime Minister
and the Goveramant of India They have now
thrown up their hands saying that this can-
not be done. So, 1 ask you, who is fulfilling
the Ten Point Programme ? Who is abiding
by the Ten-Point Programme 7 Was this not
the most important item of the Ten Point
Programme? were not the othor programmes
peripheral and marginal in nature, only
subsidiary to this main point, that is, the
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fulfilment of the basic necessities of life of
the people by 1975-76? And yet we are being
asked to believe them when they say that
they are reaily serious about the eradication
of poverty !

Again, 1 would like to remind hon. Mem-
bers that soon afier the elections the Prime
Minister was honest enough to say that what
she said about the eradication of poverty
was nothing extraordinary, and that she had
no magic wand to eradicate poverty over-
pightt When a German journalist asked
her : “your father also promised the eradi-
cation of poverty, can you give any time-
limit 7' she said “there can be no time-
timit for this”. Now, that being so, you
can imagine who would have expected that
this budget could be a budget for the eradi-
cation of poverty,

Moreover, poverty cannot be attacked
with a poverty of ideas. For attacking
poverty you have to have ideas, the under-
standing of the extent and death of this
problem and the perspective in which this
problem could be solved. This cannot be
done by augmenting the heat-waves of your
words or by indulging in populist demagogy.
This cannot be done in that way, Even the
Conservatives, let this hon. House remind
itself, when they came to power last time they
bad also raised something like the slogan of
“eradication of poverty’ and probably Shri-
mati Bandarnayake had promised something
more. Thus a claim could not be made on
behalf of this budget that its main ethos is
tbe oradication of poverty. If that by any
means the claim, then here are some tell-
tale evidences that all its basic postulates
are quite diametrically opposed to this,

Le* me mention a few postulates of the
budget, as I understand it. One is,~—and
this i po falsification of the main theme or
the mpin postulate of the budget attempted
by a person who belongs toa party which
would like the other party to go down ;
at apy rate that is not my intention—as I
seo it, the main thesis of this budget is that
poor will have to become poorer in order
to bs proverty-free inthe long run, I
think 1 am clear on this point that they
wil bave to becomme poorer, has been
sitablished by everybody on this side,
It can be eostablished by them too
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unless they are living in some kiad
of make-believe world, in the world of
self-deception, that the poorman’s rupoe
is going to be eroded and their standard of
living is going to be brought down. So,
that it one of the main these of this budget.
Naturally a carollary of this will be that the
rich will have to be tolerated or permitied to
become richer in ordered to yield resources
for the uplift of the poor. Therefore, you
would find that the corporate sector has been
let off completely. And this is not the first
year when has been done. It has been done
in a row for the last three years or so0, as
1 recollect it. So, this is another postulate
that we have. Then we find that there is no
perspective, no time horizon that it held out
by this budget in which one could hope that
this enormous problem could be solved.

Therefore, one is bound to ask : if this
is the charter for the common man, what
could be the charter for the rich ?
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So I am constrained to say that
this Budget docs not meet the needs of the
common man at all. In fact, the real test
of any budget should be as to how it serves
th: common man n terms of employment,
increased income and setting trends for the
achievement of good life which the Third

Five-Year Plan had placed before to
the people as  goal. May I
remind this bon. House that this

objective of the achisvement of good life
was placed before the country by no less
a person than Pandit Jawaharlal Nehru ?
So, the common man would try to find out
from the Budget whether trends are set in
that direction. We do not find anything of
that kind in it.

The ruling party does not even benefit
from the advice of some important persons
whom it invites from foreign countries 1o

deliver lectures to us on important
subjects for our advantage, Only
a few months back the great . Nobel

laureate, Professor Tinbergen, had come ¢o
deliver the Jawaharlal Nehru Memoria)
Lecture, He gave a talk on “Mature
Socialism"”. What did he have to say about
Mature Socialism ? He said that matyre
socislism means institutionalisation of sofj-
darity in the sotiety and the recognition of
the fact that the community was ultimately
sesponsible for the weifare of the individug],
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But his main test was the maximisation of
the human welfare function. Whether it
brings about the maximisation of human
welfare function, should be the real test
in judging this Budzets, and must say that
it is stunning disappointment from that
poiat of view too,

But how did one get the hope that this
party would be able to deliver the good so
far as the eradication of poverty is con-
cerned. The problem which could not be
solved during Pandit Jawaharlal Nehru's
time would be solved during Shri Chavan's
regive or for that matter during Shrimati
Indira Gandhi’s regive ? Do they have a
much better political organisation with a
great sense of dedication and commitment
to the cause than they had in the past 7 If
that is so, we would all be happy for it.
Have we got a much better admininistrative
set-up, more cooperative and more efficient,
to undertake the task 7 If not then, what
does socialism consist of in reality ?
Does it consist of words or does socialism
require something more than a generous
use of words ? Therefore |  would
submit that this Budget does not all take
us in the direction about which very loud
claims have been made by some hon.
Members.

Now let me come to the topic of
socialism. 1 have been telling my friends—
and 1 think it would bear repetition here—
that in spite of all the frills and fripperies
of socialism that have been sought to be
given to this Budget, it does appear to me
that the anti-people nature or the anti-
socialist nature of the Budget remain in
hot pants., It is very clear, What the
anatomy of this Budget is, it is not very
@ifficult to find out. With all the Victorian
folds of garments that the hon. Minister
has tried to give to the Budget its basic
nature remains in hot pants,

Why do I say so ? Only about two or
three weeks back, or maybe one or two
months batk the hon. Defence Minister
of the Government of India was pleased to
say that oot even in the neat half 3 century
India could think of attaining socialism,
The Prime Minister, soon after the elec-
tions. was pleased to address the
Federation of the Indian Chambers of
commerce apd reassured the industrialists and
businessmen “Who has told you that we
re your enemies ? We are your friends,”
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We do not want the Prime Minister to be
the cnemy of the industrialists or the capi-
talists, but the fact that she did think it
necessary to reassurc that audience, means
that she was not going to make any effec-
tive attack on them, How are you going to
solvo the prohlem of poverty without
altacking property ? The main issue in a
democracy is whether poverty would use
democracy to attack property or whether
property in fear of poverty would destroy
democracy. That was what Aneurin Bevan
bad askcd at one time an important figure
on the British socialist scene,

I do realise—and 1 would whole hear-
tedly agree with the Finance Minister—that
a budget is only of a marginal or peripberal
significance so far as the shaping of the con-
tours of society is concorned. There are other
more important thinks to be taken care of
and the most decisive determinants are
the social and economic policies of the
Government, the strategy of social transfor=
mation and the character of the ruling and
administrative elite which is charged with
the responsibility of carrying out these
policies, These are broadly three basic deter-
minants of the nature of a society.

Now let us examine this Budget. 1 must
say that the raw head and the bloody bones
of this Budget would be found in the
cupboards of the social and economic
policies of the Government of India. And
what were the policies recently promuligated
by the Government of India. In spite o1
them the Government seems to be strutting
about the stage as if it is going ahead with
the programmes of social and economic
advance !

The Government of India, as I told
you a moment ago, has already given up its
goal of meeting the basic requircments of
the people by 1975-76  Secondly, what is
more importent that has happened—and
they have gone away, it seems, with perfoct
impunity—is that they have brought down
the main instrument of socialist advance,
that is, the Planning Commission, in pros~
tige, weight and influence. The Planning
Commission has been emasculated and
rendered almost redundant and vacuous by
the Presidential notification. It has transfered
all the functions of Manning Commission:
to the Ministry of Planning.
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Now we are being told that there is
going to be a change in the personnel of the
Planning Commission. Some change has
already occured. But may I say that the
stature of the Planning Commission seems
to be going down every day and whatever
chess you might play with personalities,
you cannot bring about the real chahge
that you want to in the Pianning Commis-
sion only by these methods ?

Thirdly, the House must take note that
the Government has promulgated a policy
which now opens out the doors of the
core industries to the big business houses.
What do we exactly mean now by com-
manding heights of the economy being in
the public sector ? I really do not under-
stand that, If the *‘core®* goes to the private
sector, then what remains with the public
sector 7 So, 1 frankly do not understand all
this.

It has also been pointed out by some
"other hon. Members that cverything
possible has becn done by this Government
to stifle the Monopolies Commission so
that it is like the policeman looking
the other way, It does not look
at things which are happening mernly in
good old ways. Therefore. much hope that
was being pinned on this Monopolies Com-
mission comes down to ashes,

Recently, there was a glaring deviation
from the industrial policy also in saac-
tioning what are called the mini-steel
plants. There are going to be six of them
and each of them of the order of only
50,000 tonncs at the present moment, But
who knows economics of scale would not
weigh on them later and it will go upto any
length and upto any amount, These muni-
plants were given by China quite a few
yoars ago. The cost of production of
Indian steel is bound to go up., It is these
margingl usits which are going to raise the
cost of steel in this country.

‘Then, quite understandly, we have now
the policy of decontrol ih sugar and earlier,
‘quite some time back, there was decontrol
in paper. This Government like an honest
debtor had to do something for their creditor.
Industralists and businessmen must make
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money after they had been able to help
them a bit during the most crucial period
of their existence. So, now decontrol has
been promuigated in sugar and earlier
decontrol was promulgated in paper.

I have told you that it is the character
of the ruling elite, administrative elite which
determines the nature of society. What this
clite has been doing is plainly this : it has
been radiaung irrationality. It does appear
to me that economic raticnality is the
greatest casualty at the present moment.
If the towers of power radiate irrationality,
there is hardly any nooks and corner in the
country which can remain immune from
it,

Then one of the most crucial tests of
social advance is the ratio between public
and private investment. ¥ow has this
ratio been behaving ? Let us cxamine it on
the basis of developments that have been
taaking place during the first two years of
the current Plan,

MR. DEPUTY SPLCAKLR :
to conclude now,

Please try

SHRI SHYAMNANDAN MISHRA :
1 have yet to speak on the taxation proposals
of the Budget.

It is clear from the development im the
first two years of the Fourth Plan that the
earlier trends has been completely reversed.
The socialist vehicle seems to be running
in the reverse gear. Let us have a Jook at
the relevant figures of 1969-70 and 1970-71.
In 1939-70, the ratio between public and
private investment was 53,2 and 46.3. In
1970-71, 1t was 51:49, that is, running close
to 50:70. This year, the position may be
worse, What happend during the Second
Plan? The ratio was 54.1 and 45.3. In
the Third Plan, it was 60.6 and 39.4. So,
this ratio is becoming adverse and we find
that the investrnent in public seqtor is going
down. What is the hope then for
socialist advaace I do not kaow,

The real test of the Budget should be
in terms of the Plan and progress. Wihat
has happend, so far as two years of
the current Plan aré  concerned, in
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respect of the achievement of the target of
increase in natiopal income? Much has
been made of the fact that we have had an
increase of 5.5 per cent in national income
during last year. May [ have the audacity
to challenge it. [ have my doubts
whother there has been  really an
increase of the order of 55 per cent in
national income during last year? It
requires a little elucidation. If in the year
1969-70 there could be an increase of the
order of 5.3 per cent in national income on
the basis of 6,5 per cent increase in agricul-

MR. DEPUTY
conclude now.

SPEAKER : Pleass

SHRI SHYAMNANDAN MISHRA :
Yes ; you allow me a few minutes more. If
on the basis of 65 per cent increase in
agriculture, it was a little over 3 per cent,
how docs this come about ? This time,
there has been only a little over 5 per cent
increase in agriculture, How could it be
5.5 per cent increase in national income lost
if it was only 53 per cent on  the basis of
the figure that 1 have given,

There is another doubt about this. The
Plan stipulation was that there will be
5 per cent increase 1n npational income on
the basis of 8-10 per cent increase in indus-
trial production and 5 per cent increase in
agriculural production. A a miracle
has happened that on the busis of 5§ per cent
increasc in both agriculture and indusiry
5.5 pcr cent increase in national income has
taken place.

Further, much could not be made out
of this. Because this is based on stagnation,
more or less in industry. It is based mostly
on agricultural production,  Therefore,
the whole process of economic  development
seems to have received a kind of set back
durinz the course of last one year or so.

MR? DEPUTY SPEAKER :
taken more time than what is due,

You have

SHRI SHYAMNANDAN MISHRA :
Just 2 minutes more.

Coming to taxation proposals, no one
gxpects the Finance Minister to produce
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socialism fiscally. There is nothing like
fiscal socialism or fiat socialism or legislative
sccialism. The principles adumberated are
indeed unexceptionable. My submission is
that he has acted against the principles
which he has enunciated in the Budget itself,
Firstly, he has acted against his principle of
holding the price line. He has done
everything possible that will increase the
price line. Then he has left the deficit un-
covered to the extent of Rs, 220 crores,
Then, he has imposed inflationary taxatioh.
Even this deficit of Rs 220 crores one
cannot believe, He has claimed that
he will be imposing burdens only on luxury
and semi-luxury items. But what we find is
that hardly any item of necessaryit has been
left out, even the bread is not an exception.
That reminds us of what was said by a
Nazi agitator : “we don’'t want lower
bread prices, we don't want higheSt bread

prices, we don’t want unchanged bread
prices, we want national socialist bread
prices.” Now, it seems it is the Chavan

bread prices that they want. Therefore, Go-
vernment thinks that pcople will be able to
put up with this kind of thing. Even if you
examine it from the point of view of the
balance between the direct and the indirect
taxation, you will find that it is regressive.
This is ironi¢ that this has been so this year,

MR. DEPUTY SPEAKER :
all now.

That is

SHRI SHYAMNANDAN MISHRA :
I am sorry 1 have not been able to ‘cover
many of my points, 1 thought that I would
be getting 40 minute......

MR. DEPUTY SPEAKER :
had more than that.

You have

SHRI SHYAMNANDAN MISHRA :
Thank you very much. With these words,
1 have done.

SHRI M. SUDARSANAM (Narasarao-
pet) :  Mr, Deputy-Speakcr, Sir, at the out-
set, I would unhesitatingly say that this
year’s Budget reflects the urges and aspira-
tions of th: common man to a great extent.

This Budget spells out a philosophy of
emoval of glaring incqualities In weaith
rhrough increass in taxation above ‘the
tassossable valus of Rs. 40,000 by placing
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additional burden of wealth tax and
additional wealth tax on urban lands and
buildings. If one makes detailed calcula-
tions, one will realise that above a certain
value of property and income, the net amount
payable by way of income-tax and wealth-
tax would be over 100 per cent.

16.20 hrs.
[Suri N, K. P. Salve in the Chair)

The Budget should have exempted
corporate profits of above 25 per cont
provided they are ploughed back ipo
industry resulting in increase of job poyep.
tial and gross national income.

Further, I would like to suggest that 1o
encourage savings, those that come into the
orbit of wealth tax should get ceriam
sxepmtions provided they make investments
upto Rs. | lakh additionally in Goverament
securities. This would be a direct form of
saving,

To combat the poverty and solve wun-
employment problem, we must do some
bard thinking on further improving agricul-
tural, industrial and mineral production,
Unfortunately, the impact of the Green
Revolution has not percolated to the cash
crops, The transfer of improved techno-
logy can reach desirable proportions only
if it covers cotton, jute, oii-seeds and other
types of agricultural products,— including
tobacco. Increase in mineral production
through appropriate incentives can result in
greater employment,

It is very unfortunate that the Budget
is not export-oricnted. Coming as [ do
from an area which has a lot of export
consciousnoss, because tobacco is an
Important foreign exchange earner, I cannot
but keep referring to the inadequacy of the
measures taken for promoting exports, We
were assured on soveral occasions, about the
formation of the Tobacco Board. But this
is being delayed for one reason or the other,
since a jong time. In view of the tremen-
dous global competition, Indian tobacco
cannot realy stand in competition with ather
owing countries, in view of the lovy of

JUNE Y, 191

Gen. Dis. M8

export duty. This export duty must be
abolished in the interest of foreign exchange
earnings,

Sir, I suggest that we should endeavour
to increaso employment and employmeat
opportunities in productive effort and not
through increase in administrative expenses.
The public sector units should function
efficiently and cconomically when alone our
economy can improve.

1 do feel that the burden that has been
placed on the corporate sector this year
largely through withdrawal of concession is
fairly high and would,—to an extent,—effect
productive activity and growth, But this
impact would pethaps be only marginal and
not as great as some of the Members of the
Opposition benches would like us to believe,

1 realise that if this tax burden was not
imposed, the growth should have been
faster. In any case, the objective factors
which exist in the economy are compara-
tively so good today that notwithstanding
this burden, I have no doubt that other
things remaining the same, there will be
the growth of industries.

In this connection | have only one very
specific suggestion to make and that concerns
the proposal for withdrawal of the develop-
ment rcbate. 1 suggest that the Finance
Minister shouid comsider extending the
period of notice from May, 1974 to May,
1976 so that the schemes that are now
conceived can get through and obtain the
advantage of dovelopment rebate. To my
mind, this will go to push the corporate
activity and whatever loss is suffered by
way of revenuc would be more than made
up by the increase in corporate earnings
and consequently a larger accrual to the
Exchequer by way of corporate taxes. This
will also help the new entrepreneurs and
would be of benefit equally to large and

small-scale industries,
[ ]

1 now tum to some of the indirect tax
propasals, Everybody in the House scems
agreed that the tax on maida was ill-
conceived. I would also like to add my
voice and plead for its total withdrawal.
Maida is mostly used for bread which is
the poor maa's food. Taxing & poor man's
esscntial food cannot be corvect,
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Although I would hesitate (o suggest
specific items, 1 do feel that the Finance
Minister should have thought of increasing
excise duties on items which are in tremen-
dous short supply and where the consumer
is even otherwise not able to get them at
reasonable prices.

This supgestion brings me to what I
consider to be an important point, In
our country, in some of the indusirial
products, we have aircady a tremendous
shortage and the consequent ills that flow
from it, At the same time there is the
danger that shorlages may develop in a few
other items. The rolicy being followed
by the Government to iackle ihe shortages
through formal or informal price controls
is, to my mind, not a right one. By
doing so, we unwittingly affect the moral
fabric of the society and do not really serve
the interests of the consumers at large
Malpractices occur. I therefore, earnestly
suggest that a fresh high-level review of
the pricing of the Government must be
initiated, The conclusion, to my mind,
is that it is not incompatible to release
the productive forces by allowing due
increase and thereby promote production
of such items., The commodities which I
have in view are aluminium, paper,
chemicals and dyestuffs including soda ash,
caustic soda, cement and the like, If
Government follows a liberal policy, there
may be a temporary rise, but this will
help improve the balance-sheets and curb
malpractices under which the increases, in
any case, go to somebody's pocket. At
the same time, this constitute a powerful
initiative for expansion in growth of these
jtems.

The bulk of our population comes from
the villages. But, unfortunately, the
villages have not even got drinking water
facilities. In my own cppstituency I can
tell you that many villages have pot got
drinking wafer facilities. 1 am sure when
the Finance Minister discusses matters
relating to devclopment of villages with
the various State Finance Ministers, he will
stress upon them the need to provide
drinking water facilities in the willages,

Laying roads in the villages is most
wmm!mw Many villages have
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no roads. The produce is actually being
carried in the villages by the villagers over
their heads, in the absence of proper roads.
8o, road construction is very essential and
priority must be given to lay roads,
especially among villages in the backward
districts, That is most important.

Mining project at Agnigundala, near
Vinukonda needs very spcedy work, The
progress is very slow. This is a first-class
copper znc mipe and can fetch decent
foreign exchange and so, I request that top
priority must be given to up a meiting
furnace there, to see that foreign exchange
is earned, without further loss of time,

The coastal districts of Andhra Pradesh
require one more refinery. At present we
cannot develop and we cannot attract
petro-chemical industries in the area, I
would therefore request the Government to
do something about it.

The conversion of Guntur-Macherla
metre gauge line into broad gauge is urgent,
Because of the Nagarjunasegar project there,
agricultural produce has to come to the
market, and unless this broad gauge line is
put up, it is impossible for them to carry
the products to the various destinations.
New Railway connection linking up Nadi-
kudi with Babynagar is very important,
This survey has already been completed.
The work on construction of this line should
be carnestly taken in hand so that the pro-
blem of long distancc can be overcome,

With these words, 1 once again give my
general support to the tax proposals of the
hon. Finance Minister and I am sure the
House will approve them.

SHRI P, VENKATASUBBAIAH
(Nandyal) ;: Mr, Chairman, Jir, for the *
pvst three days, discussions are going on
with regard to the Budget proposals in-
troduced by the hon. Finance Minister,
This Budget has generally evoked great
attention and also strong criticisms Trom
various political parties in the country. Not
only that, The entire budget proposals have
been cvaluated and critically anslysed in the
contéxt of the Congress party havieg - got a
mussive majority in the recent mid-term
elections.
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Though a budget as envisaged in the
economic parlance is an annual feature for
any Finance Minister, yet, this precent bud-
get is significant in the impact that it can
create among the masses of our country.

One fact has clearly emerged after the
recent elections, The electorate has chosen
and has given its verdict in the clearest terms
possible in favour of the lefi-of-the-centrist
policies that have been enunciated by the
ruling party in lts election manifesto,
Another factor that has emerged from these
elections is that the main Opposition group
in the Lok Sabha is the Communist Marxist
group. So, it is clearly cvident that the
people who have chosen this party to come
into power have also shown the direction
that we should take, namely that as an aller-
native, the pendulum cannot be swung back
but it has to go more radicalist. This is a
clear evidence of the fact that whatever
impact the budget can make can be viewed
from the context of the alleviation of the
sufferings of the general masses,

While introducing the budget, the
Finance Minister has set out ceriain criteria
and framed certain guidelines. We have,
therefore, to see whether he has foll¢wed
those criteria and kept up to the norms
which be has himself enunciated.

One thing is very clear, namely that the
Finance Minister has to do some right-rope
wplhing. He has to augment the resources
of the country as a first step towards usher-
ing in social justice and economic equality in
this country. Qur main concern is to sce
whether this honest attempt on the part of
the Finance Minister is poing to be accepted
and is going tc be appreciated and imple-
mented by the people of the country,

Qur tountry is today facing not only
internaj pressures but also the threat from
our neighbour Pakistan. The unprecedented
joflux of refugees npmbering about 5.5
million in our couniry has posed a very
serious problem not only to our economic
fability bot also to our palitical integrity
and. national secyrity, This has to be borap
in mind when the critics begin to crificite
the budge,
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Secondly, a plea has been made for giv-
ing more au'onomy to the States and to
give th:m more financial allocations from
the Centril Government., The recent DMK
proposal in this conncction through the
Rajmannar committee's report should not be
viewed lightly. It has got its repercussions
on the Centre-State relationship, not only in
the politi.al aspect but also in its financial
and economic aspacts. Time and again 1t
has becen the slogan of some of the State
Governm n's who do not Lave any other
slogan, to say that the Centre is appropiat-
ing all powers and, thercfore, the Centre
should part with some of its powers to the
States especially in the matter of financial
allocations, The other day, through a non-
official rcsolution, they demanded the set-
ing up of a Federal Decbt Commission to
look into the financial aspects of the States
Governments and also to mihe the Central
Government part with more and more of
their financial functions to the States.

The third major problem that we are
facing in our country is the problem of
massive unemployment. The Finance
Minister has suggested some crash program-
mes for solving this problem. But the pro-
blem is so great and massive that by merely
allotting a few crores of rupees, we shall
not be ab’e to solve this problem con:-
pletely. The problem of unemployment of
the educa’'cd youth is a big one. I would
only suggest to the Finance Minister that 10
solve this enormous problem of unemployed
educated youth, he should constitute a sort
of revolving fund 10 which he could ask the
educaied youth after they have been
employed to contribute something.

So far as the crash programmes are con-
cerned, rural development works are being
undertaken, I would like to bring to the
notice of the Finance Minister that the
production of khadi also should be included
in these rural development works. I Jo not
know about other Siates, but in my State,
thousands of families, especially from the
Farijans and other backward communites,
supplement their income by mass spinnibg
and weaving. So, khadi preduction should
also be an item included in these ‘rural
development works,

", Some fime bask, gut . Lrrigation
Power Minister had said that 'thol wi”'ﬁ
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linking up the Ganga with the Cauvery
should be taken vp, This is a grand pro-
gramme which was envisaged a long lime
back by Mr. Cotton. I would re-emphasise
this, and urge Government to take up this
work, It may be a stupendous work involv-
ing crores of rupess, but ultimalely it will
prove to be a great boon for the whole
country. It would provide employment not
only to technical people but also to non-
technical people. Besides, it will also pro-
mote national integration, So, the linking
up of the Ganga with the Cauvery is a pro-
ject which has to be looked into.

Another suggestion which I would like
to make is a crash programme for providing
houses to the unfortunate and weaker
sections of t ¢ community. I do not find
muih provision having been made for pro-
viding hcuses or  house-sites for these
people; there is not even provision made
for drinking water supply, The hon.
Member who preceded me had also empha-
sised this fact,

The next thing that I would like to
emphasise 1s in regard to agricultural pro-
ducticn., We should not be complacent.
When we look into the economic growth
rate of 5,5 per cent, we find that the major
portion of the growth is attributed ro agri-
cultural production. Industrial production
15 as low as it was before. Qur country
has been foriunate 10 have successively
favourable monsoons, and, thercfore, in-
creased agricultural production. But we
should not be carried away by the impres-
sion that agriculiural production is going to
be on the same level as it was before..

Every effort hss to be made to sec that
industrial production comes up to our ex-
pectations, With huge public sector under-
takings in our couniry, it should also be
our endeavour to see that industriai growth
comes up i the level of agricultural growth.

On the agriculiural sector, [ would also
like to-caution the Government that though
the acreage under irrigation has increased
vear by year, the per-acre production has
not proportionately increased,

This has 10 be borne in mind,
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Then there is the question of dry farm-
ing for which provision has be made,

Then I would request the Finance
Minister and thc Prime Minister to go into
the entire gamut of centre-state relationship
in a very thorough manner and evolve a
workable relationship. I placed the other
day for a permanent Finance Commission
to go into this matter to see that centre-
state relationship is put on a firm footing
so that the present bickerings may not be
allowed to go on any further.

As my time is up, I conclude by saying
that the duty on maida and other things
should be dropped.

sit guiere wifear (smaw) oY qu
AR Q9 A § & U7 TAqmT HO ¥
foq @ergar g 1 x@ awe ¥ gW qwm-
Fig N wEF fAedr § 1 gl #f g%
Al fe Y waar & wA F 91 a1 ;EHT
waTw 91 f§ Iga $8 Sad foq ew a1
gz ¥ T, ag A § AT g w
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HAT FNG 9T W § 1 dnWr g A a0y
¥ gk fac gx aga sarar @wf q¥ 7ar
) fee st & gawaT § fs w% wra
g uw Taiwe faadt § arafesy )
AYE AT AY YT T TX A | gEIAAT
u% A7 ) 91F F A AT IFAT § | WITHY
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vt afeerw sigvefen §, Famd wredyfom
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TG WEIAIT |

SHRI CHAPAL BHATTACHARYYIA
(Giridih) : At the outset 1 would call on the
hon. Members to move away from the
father theoretical disoustion, whether this
budget is socialist one or capitalist one or
really reflects weifare. It was forty years
20 that a poted economist said that the
battle ofsmln}iup was heing won hour by
bour. How prophetic that stalement viag
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we at this stage can realise, So, whatever
may be the nature of this budget that
statement holds ground with added force.
The battle of socialism is practically half
won. This may be a transitional budget,
sccond in a row with a substantial deficit
financing and increase in the tax burden as
also in the tax effort, But then that is a
burden which we have to shoulder for
effecting social change. The increase in
excise duties, in their rates and coverage,
does not necessarily make the tax sysiem
regressive, It really depends who has to
foot the bill. Except maida, and probably
coarse cloth and some varietics of soap, by
and large the upper middic-class and the
upper classes will have to participate in the
payment of excise duties. The question is
not whether at one sweep the traditional
regressive fiscal system and tax structure
could be changed, overnight. But a very
bold effort has been made ; there can be no
doubt about it, The Kaldorian formula
counciated during the mid-fifties, that
wealth tax, capital gains tax, expenditure
tax, income-tax and estate duty apd gift
tax have to be given cffect to on the basis
of a single return. 1If there is any lacuna
it is with regard to expenditure tax, For,
lately therc has been a great deal of
increase in what veblen called conspicuous
consumption. Qur friends on the opposite
would remember that a sociahist by convio-
tion, Dr, Dalion when he took charge of the
British finunces had 1o move away from the
theretical formulations of progressive taxa-
tion and had to reduce direct taxation and
g0 over to excise duties. The main point
which Kaldor had emphasised and which
holds good today is that the expenditure
and wealth tax would have been the main
instruments for cornering resources and the
disincentive effects which a high rate of
taxation on income and the surcharges pro-
duce would thereby the done away wijth.
Now we have not implemented the tax on
expenditure. There is the other suggestion
which Kaldor had made that every account
over Rs. 10,000 should be compulsorily
audited, That has not been given effect to.
There have been Joopholes. Estimates of
evading taxes vary from a thousand crores
to several thoussnd crores, It Mas an
iceberg quality ; what is visible is prohbly
& fraction of what is invisible, But there
has been a chorus of objections egainst any

ipcrease in goveramental expenditure what-
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soever. [ do not fully agree with this view.
There is at least one sector where increase
in government expenditure may increase
Government revenue. We are now spending
Rs. 48.50 crores for collection of taxes and
duties, The officials of the Finance
Ministry can proudly say that we are not
spending more than 1 to 1} per cent on tax
collection which is well in tune with the
British budgetary system. But I mus! point
out that at one time the British Finance
Ministry officials bad to raise this 1 5 per
cent to nearly ten per cent, Take the
smuggling that is going on. [ come from
an arca in Bihar which exports mica,
It has been traditionally exporting Rs. 15 to
Rs. I8 crores 3 it is now down to Rs 10
crores, Forty per cent cus'oms duty did all
the trick, ‘This duty has broken a hole in
customs barrier and Rs. 6 to 7 crores worth
mick is going to Nepal to be re-exported,
If forty per cent cxport duty can do that
trick, we can imagine what probably is
bappening as we increase the customs duty
from 25 to 100 per cent. There has been
a substantial increase in excise duties,
Honesty has become a scarce commodity
and honest implementation has become the
need of the hour, We are standing on the
great divide for hence foiward the evolution
which is ahead of us will be materially
different from the years which have preceded
us,

MR, £HAIRMAN : You have taken
nine minutes ; please conclude in one
minute's time.

SHRI CHAPAL BHATTACHARYYIA:
M yof cannot give me even fifieen minutes,
how can I make my pojnts ?

MR. CHAIRMAN : I am utterly help-
less ; Kindly conclude in one minute's time.

SHRI CHAPAL BHATTACHARYYIA:
The increase in expenditure on tax collection
will substantially increase tax receipts Also
the performance of the public sector under-
takings have not come up 1o our expecta-
tions. Trere are more than a hundred
incentives which are in use in economically
developed countries and we can adopt one

We can hamess the good will of
the labour moveme¢nt so that all the 79
public sector undertakings or thereabouts,
the majority of them are not making profit
could make profits, and the position could
be very cffectively reversed, if we set about
doing the thing in the correct way,

17 hrs.

Sir, I come from Chhotanagpur. In the
fifues, Mr. Kaldor madc a prophetic state-
ment that for 10 million jobs you have to
produce 10 million tonnes of extra food.
Now, we arc faced with the perspective of
30 milon jobs to be given, and so 30
million lonnes  increase in food stuffs are
the need of the hour, Therefore, a much
greater drive and a wider coverage has to be
given to the crash programmes and all other
associaled programmes for increasing the
production of food (Interruption).

1 come from a very backward region,
ore-crop area, the Chhotanagpur platcau,
with only a few industries. But we are
importing Rs. 100 crores worth of cotton,
Our soil is the best-suited for cotton. So,
if we spend Rs. 1 crore a year, this cotton
could materially al‘er the situation,

MR, CHAIRMAN: Now, may I
rcquest hon. Members to co-operate with
me 7 Quite a few more Members are
anxious to speak, and the time is extremely
limited, Kindly be co-operative and be
considerate to the other Members who want
to participate in the debate. ([nterruption)
1 am helpless in the matter,

SHRI D. N, TIWARY (Gopalganj) :
Please allow a Mcmber to participate either
in the debate on President's Address or on
the budget or on ihe Finance Bjll, Other-
wise, many hon, Members would always be
Jeft. [Earlier, there was a rule that a
Member would be allowed to speak once
either in the debate on the President’s
Address, or the budget or the Finance Bill.

MR, CHAIRMAN: I sm sfnaid 1
cannot plead guilty on that score. it should
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b taken up with the Minister of Parlia-
mentary Affairs, All that I can say is,
the time is limited and quite a few more
Members are anxious ta participate and
make their contribution. Yes, Mr. Shiv
Nath Singh. Please conclude within eight
minutes.
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auafy Y, ¢ qaz ¥ AT ¥ waA A
&Y 97 ¥ g fafien wfafemd g &
%% arfqadl ¥ g@ awz F) #qA fgaa &
aga Mefeea qargr ¢ W «f mfqm &
frqamadt samm §, waMefezs s
& Fidsa s 9w fs W &)
qAATT grea §F  oifs €g aug AW 3,
IqH THY F7 gy Av 78 (6T o FHAT
a1 | 91 92 AW feAr w0 § ag AA
WATALY §, yiwd graad A faege faT
7 g1 e wq wu ad fEar a1 awar
9T | oTT &8 aoe ¥ fifog o 0f @ fe
g T AT gagAT T & ) XEH AT
% & ol Sar fo faer weft o 3 %7 &
fs o€ a9 et A Fre@ET A FN
w1 qrAl %) aA|ig ofT g § wiws
g} T W1 OF gATT ¥ SR QI
AET TYAT | ¥EY A< ¥ §8 FEL Nifawi
ft @ § ¥ gg wfew Y a€ } f
wx gl ¥ deq q¥gAAT A Q) g €A
T Fr TACTT ®Q@ g B gt Iew
TYAHE B T 9 § IR I qwg
wrq # Rewt oy 9w AT dxg smMA §
fe sad s fsgwY foaft 312w &
oY & qg oft aftf sy a1 5 v A
ey wid | A W k@ @ ¥ faq
§xre & fw &xg o @ wrd ¥fex @ §
ITEY g ot gat | gaw § FAT H
oY gga @ o d of o it WY o
THEYRE B qTAT 47 | IX AT WEA
wra § ot 1T e mwwar o § fo

Gen. Dis. 202

ra1 gfhifog gaR waar sgwe fear ar
T Y A ghxr o f§ gamr @
T2 AT WX & TN § aQF FWL Sy
5 dal A & 1 IR QT w0t fF
% fog w&q a77 193 A AT A
diar qrfy g3 At | sreE
A W9 g1 5 gas) offT GW ® fag
wa fagar | g7 swewr wuwar a1 fe
7O gT v | TEF T EA qWT g
arar qr fs sa® fEud 9T e fadem
afeen oo g9 T8 INT § € T & fag
sfasma afi &7 7% § 1 Fag war g fe
Fg wifama w37 w1 sifaw & af &
#fea 3z aga AR 9@ A
araar fear 91 IRF UIWMT qE qwT F
ag1 oW @ g & 1 & ag [Aded W
aigar f snwr & aq¥ gQ AiqraTer §
{ar Saar & gara w9 fagr qr 59 2w
¥ ooftafs gmara ¥ T WU ¥ fw ew
A & qiz qar L @I 477 arfa
A Tl 1 AT 1947 § qar-agross
A aF qF FENEr] ®Y T T q7 %
o F o ¥ aw T v afw
gt | g gTwT Wi gmd qrdf A
IAR WAL (AT 1 AT G AQTARST
! A g W faig  Afww ag @
H OTWMT T W §1 AR AN wT Y
feemr wefiz ot & wgi faar gmfaar
fag arfierd &1 wric ¥ A7 wfwe
garr  #v§ fegem ag) gur o
AW W@ agw AT, WPUWNT F
fadwifasmir aWrcq &7 a5y 41 afeq
IA QAT g9 A 34w Sewmgy fRar, &
% w9 @ ggavn feary dfkw s
gat g ggaw A fear (1 ag g
wsra & gawafaal  F § ¥ fedt e

T 9 W gET gAR AWM wH W



283 Gen. Budget, 1971-12—

[=" fawarg fag]

o Ag &1 5@ 9ArE ¥ Wi N
Tgwa frsr § 99 7 ¥ ¥ 0 Aq7 2@
faar, anz gw 7 99 &1 At T fear
N g g O 7 oW Wl
€IERE dwz &Y oy fzar war § 1 e
w arfew mifig =vgar §, wifes gy &
qfcadn wgar ¥ 1 Bm ¥ agy ade
gt §, & wzd § fis 37 aT 3w @
R A W[ & far fax B § afea
aqlag AT sQAE s 3w
Y e gy WO

177 §qy w97 & Z539 ¥ g
e e ¥ fearaqr 1 2w @ st
55 sy § forw w1 woea ag § fe wfa
sarfey 97 @1 MT o w1 ST a¥Ar § 0
o W) ofr xq W) BT ¥ w7 A
w3y | YfeT qg wigar @ fe xg & T
& W g fag & gnd qseA &3 @i
afeT o w7 gara s s N famga
a8 wTr g wafed g qwE @
gHiT w1 g wofgd g & doq wr
YA ¥% g | I§ ¥ ITvfaal N
a A A wr R osEEY ®
Ay ¥ 37 9T % FA7 AUy

ZarR W & A ¥ wwl A€} g
wf. . ATIFT & qrw s aw § )
3T o %Y ofww &% F =0T Y wiw
wigsdt ¥ we€ & w17 § and § ) Afew
vwa ¥ aft emar v qw. wf. . &R
I ¥ ofiger & o W aga &
dar ©r ¥¥ ay Iuaefast & @
froar § feg & og wod evew  ayrd

JUNEB S, 191

Gen. Dis. %4

g ol orw gt A W F AE fade
T AgY ganm & 1 23 @t ¥ Serwofeal
¥ org e gt agd W o @ o
RE A OA FT 0w e § AR A
ag § fw ofsws d%2T ) sgrar OF o
WIEAT T T % wwAr wifgd 1 A
G af fsar 1 M End wEE w6
1§ arw e et w7 o o

§@ g ¥ wweNT gEed ¥ fay
agr g8 HE war g 1 AT wreda
T X T ¥ v g g v iweae
QT ¢%g ewAr wifgr | W IFEY
WX A g2 fagd aedd w) ara.
Fra % fod sgar g g f& 37 e
AT | &1 qear § wifs g A @
fs diFeaT ww Y ATEw Wi s gfrre
qiFf &1 arq gy fzar, afes waw =@
aiq foar & Ak wewaa: gt T@ IR
ww @ & mafy @@ ST 77 gane
aarar AfFT 37 ¥ faed & wreawig
a8 my sEfed saa aw § ) faw AR
Awg g 5 dwowT Fw X ¥ wy
¥ TSAFITT QT 274G SAAT AT ) W W
) ot feafa &, s srm et F ifed
RINE 3¢ & aw A0 quw & af
anar § f& v st w31 wwEwi 2 N
A A 9 I FEEH W F XA I
¥ Aifew av g8 1 SIEET &) A,
AT EAIX To AIMAT WHIAY HIA HT
® difer san @ &1 wafAd W) e
Syt S o WY § 5 9§ w3, wea-
FRE @ o & T e wgEn § o

& vroeam & anar § wg fagwr gar
et § | agt oy faw AT qEEn §
faw® @ @19 % wiqt wr iz wor & fed



265 Gen. Budget, 191-12— JYAISTHA 19, 1893 (SAKA)

gMA 50 v0% 5. @« fod 1 Q¥ s
w, 0 afew fagd gu &, agt fe 30, 4
e A 0¥ T wad gw o§
AT 9y 3, ¥x § ufew ggayT RA
wifgy 1 & fadem w®'m f&ar e
Feer g € 9W ¥ faarw & ey fae
oY o) sifws avea ggar «T ¢

aqrEi ¥ ¥ o wy R s
wrgar | gArR g avare a3 S| e
war §, AfeT Saa  arwfasar w1 wig
FEaT g § 1 @ ggh ¥W eew
st gz oAy grarg @it § f oSy dww
qarar gy § Iawr S Siwa ¥
IS w1E B & fA¥ JarT A § 1 uw-
WA Fq gA® F, wgt o agy @
foeq &Y avry 1A ¢, 19 ¥R w
asarg gt @, At 9T qAT anaw) vy
qIAT Y g Al 9T USY I SIS,
WMT IAFY T &9 ¥ WA, WN
g iy wegl ANRET  F7 grarw 9y ufd
9y & fgama ¥ dsm wrd gAY
g § UWWA & Wi w0y
frefte faer awar &, aaf g awg & gaw
giear Sfux aft 31

qgt 42 N aa & af 1 G2 %7 2w
tar § forg wY s wig ger N A Wk
FE AP DI qen §  FA T 7 AR
T dam ST W & WY ) 42 F Awy
Wk AT Hw AT IF W gIr of F
§1 38 ¥ oY foolrs Fraar Y fasd arer
W) o T AR g 75 AN arch
NeomTag 80 q¥ &Y wrEtdraw &
A 7 R a1y agi § «

ot 3w 9T I Ze® wawgr aur § 9w
W wwT g wifigd ¢ g q g X

Gen. Dis. 266
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SHRI S. N. MISRA (Kannaw§) : Sir,
I must copgartulate the hon. Finhnce
Miaister for having given an impression that
a new trend in the budget has been created
and the trend that has been created
is creating an impression that there wili be
a ceiling on income and holdings, I am
not sure whether we shall succeed or not,
but that is an impression that has been
created and that is likely to advance our
interests and the interests of the States
because people would think that their accu-
mulation would not be useful to them,
Whether we succeed or not, we will at least
succeed in creating am impression in the
future.

We have certainly heard complaints
from the yoor and middle class people,
One evening they piesented a couplet before
me which I am going to place before the
House, What they said was :

€T wEw & agi qA o war wa,
gzfwat aw¥i «f, wig fomeft 7 o€

1 know that for a few hundred crores
of rupees our hon. Finance Minister has
tried to tax X, Y, Z items which may
finally result in creating a little discontent-
meént with the poorer sections of the people.
1 suppose there would be no dispute, It will
not be disputable, that money saved is
money carned, Unfortunately, our Finsinco
Minister, almost every Minister and every
Ministry bere, is not guided by their own
dictates ; they are only guided by ¢the
burcaucrats and the clerks of the departe
ment, Therefore, I am afraid that ail the

suggestions that 1 am making before the
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House will not carry much weight. Yet,
duty-bound I consider I must place some
suggestions for saving on various items
because if we can ecffect savings we shall
have something left and no taxation would

My first suggestion is about civil
expenditure. In 1947 we were oxpending
less than Rs. 50 crores on civil expenditure,
In the 1970-71 budget we have spent
Rs. 1,500 crores, which is almost 50 times
what we spent in 1947. In 1971-72 our
budget figure of civil expenditure is
Rs, 1,725 crores. If we could make a cut of
Rs. 225 crores on this,—I know it is a very
little sacrifice for the civil servants, sacrifice
in the sence that our poor civil servants will
be without air-conditioners, without foreign
cars and they will not have some of the
amenities which now they are enjoying at
the expense of the civil expenditure—if only
we could do this, then there will be no
necessity for further taxation and this cut
in civil expenditure is one which is
absolutely indispensable in a socialist
country where there should not be any dis-
parities, We should be able to make this
cut,

Secondly, we are undar heavy indebted-
ness, Today we will have to pay Rs. 660
crores as interest, Is this justifiable that
we should pay such a huge amount as
interest 7

A AT gaq Ny
wo gar gaqy fa¥a.

1 do not think it is correct. We should
econpomise and spend first on necessities only,
for making the country healthy, To keep
on borrowing is not a good policy. There-
fore, economy in the civil expenditure of
the budget is indispensable,

Then, I have seen in today's papers that
the outstanding of income-tax and other
dues is about Rs. 800 crores. [ know it for
a fact that an income-tax officer issucs &
recovery certificate, It first goes to the
tehsildar. Then the tehsildar sends it out
to a small man for verification, If
you givo bim a fow hundred rupecs, be will
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give a report that he went there, the person
is missing, the firm is mot existent and
the money is not recoverable. So, I would
suggest to the Finance Minister that we
should follow the tradition whioh is existing
in England of the Citizens’ Council or
Committee. That Committeo assists in the
realisation of taxer. If the same principle
is adopted then these Rs, B00 crores of
outstanding can be realised within a period
of one year, I will immediately report that
my nextdoor neighbour is a businessman
with a good income, he is not dead, his
firm is not under liguidation and then
recovery would be made. In that case, we
shall not need any taxation on any item,

Here I may say that we arc going to
have a forum for the members of the bar
in Parliament. 1 might assure the Minister
of Finance that we, the Members of Parlia-
ment and the members of the forum will
assist in realisation,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) :  1Is it open only to
the members of the bar ?

SHRI S, N. MISRA ; And also those
who have the outlook of the bar. Here
may I say for the information of the House
that we are having illicit import of gold to
the tune of Rs 500 crores and our officials,
whether of excise or customs, are aware of

this fact ? The smugglers and black-
marketeers fill their pockets and import
Rs, 5,000 crores worth of gold, The

officials will catch a few and show that
they are doing very good work. 1 would
request the Finaace Minister to scrap the
Gold Control Order. Let there be free
import of gold into this country and let it
be taxed. Do not allow them to make a
profit, Now our money is spent, foreign
exchange goes out in an oblique manner,
which is known only to the officials and we
do not get any benefit. So, that order
must be scrapped.

Thirdly, we are spending a lot of
money on prohibition. I know there are
ideologies of Mahatma Gandhi which are
being followsd more in breach except in
the case of prohibition. I am an absolute
tectotaller myself, I think that insteed of
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creating about two lakhs of people who
are criminails, instead cf causing deaths of
hundreds by the illicit liquors that they are
producing, prohibition should be completely
scrapped. We shall be able to get at least
Rs. 300 crores if prohibition is lifted.

We are spending Rs. 30 crores on our
foreign offices. And who man them ?
They are cither ICS or 1AS cfficers who never
had sympathy with me, with the Govern-
ment or with the country’s aim. Either the
rajas or the maharajas have been placed
in charge of those offices, with the result
that Pakistan hnd better propiganda than
what we have donc in respect of the Bangla
Desh 1ssue. Therefore we must be able to
economise on this head also,

The less said the better about the public
undertakings, About taxation also 1
remember anothcr two lines. They are ;—

9% § R qmA-awar QA
g 9 faad a1 oy §
wifgam &,

AT AAAT & 9O faad oy AQ
dga w1 faefeaa @,

HIX WATAQ g @ ag, a7 &
U T 477 $€ 9T |

Therefore do not tax people, economise
on these and if you really have to tax, take
only one item. The Population Control
Act should be there and we should be able
to tax‘ people getting more than three
children at the rate of anc-sixth, if they are
more, at one-sixth and if there are still
more, at one-fifth.

SHRI P, R. SHENOY (Udipi): MR,
Chairman, the burning problem that our
country is facing today is that of vast
unemployment and 1 am glad that the hon,
Finance Minister has taken note of this fact
while presenting the Budget before this
House, The problem can be solved by
rapldly increasing the constructive economic
activity all round the country on a war
footing, As a Ueginning the Finance
Minister has increased the Central Plan out-
lay for the year 197172 by Rs. 155 crores.
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He has also allotted Rs. 25 crores for
creating job opportunities for educated un-
employed in addition to Rs. 50 crores
allotted for rural employment. He has also,
indicated that the policy of rapidly increas-
ing the number of branches of nationalised
banks wtll continue.

17.23 hrs.

[SHRI K.N. TIWARY in the Chairl

Considering the urgency and the gravity
and the massive nature of the problem,
1 would say that the hon. Finance Minister
should have been bolder by allotting larger
amounts for the plan outlay and for creating
job opportunities. He could have aiso
stated that the policy of rapidly increasing
the number of branches of nationalised
banks would be pursued more vigorously.

The vast resources of this country can
be fully and successfully exploited only in
parinership with fellow countrymen. It is
said that an idle brain is a devil’s workshop
but 1 do not know what an idle brain with
idle hands and an idle stomach is Lke,
We are today exporting iton ore and other
ores to Japan and other countries because
we do not want to make betler use of them.
Large quantities of iron ore of excellent
quality are found in Kudremuk in Mysore
State and we are already negotiating with
foreign countries to dispose of this ore with
lcast trouble to ourselves. I suggest that
the Government should establish a steel
plant in coastal Mysore to make the best
use of the iron ore that is available " in
Kudremuk. 1 also suggest that the Govern- "
ment should go ahead with its plan for
establishing new plants and for exploring the
possibility of pgetting more ore and
establishing more plants

L]

1t is the duty of Government to utilise the
full capacity of public sector undertakings.
At present the utilisation of capavity in
Durgapur steel plant is only 39.6 per ceat
and in Hindusian Steel as a whole is less
than 60 per cent. The utilisation of capacity
in Heavy Engineering in the year 1970-71
was less than 25 per cent. The Government
must find out fhe causes for this under-
utilisation and fiad out quick remedies so
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that all these public undertakings may be
utitised to their fullest capacity.

The Finance Minister has made reference
to the efforts that are being made in
improving agricultute, but the efforts that
are made in improving fisheries are far
from satisfactory. The Government should
give due consideration for deep sea fishing
and should build up small fishing harbours
along the long seashore that this country
possesses. This country must also have
more refrigerated vans for transporting fresh
fish from one place to another.

The progross of certain projects that
are undertaken by the Government is very
poor. The Mongalore harbour is an example.
‘The work on Mangalore harbour began in
the year 1964 and crores of rurecs have
already been invested but the most im-
poriant work of dredging has just begun.
With the present dredging pattern I do not
know how many years it will take to
complete the work, We are told that by
the time the work is completed the harbour
will become out of date because it will
have only a thirty-feet draught and ships
weighing more than 25,000 tonnes cannot
enter this harbour. I soggest that the
Government must increase the depth of the
drdaught to 40 feet and complete this work
as early ag possible.

Regarding taxes I must say that this
country can have no real progress unless
there is corresponding sacrifice on the part
of the people. This sacrifice is made by
way of paving taxes, Any finance minister
of a developing country has to impose
some taxes, direct or Indirect, and directly
or indirectly. However, 1 request the
Finance Minister to give due consideration
to the criticism made by Members of this
House regarding the levy of taxes on items
such as maida and coarse cloth,

Great concern is shown by all sections
of this House regarding the rise in prices of
esaential commodities. The only remedy
appears to be demonctisation of hundred-
rupee and fen-rupce motes with & view to
bring opt upaccounted money. However,

¥

care should be taken 10 se¢ that inmocent
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persons do not suffer by this measure.

With  these observations and with
sympathjes to millions of refugees from
Bangla Desh for whom a sum of Rs, 60
crores has been allotted in the Budget, I
suppoit the Budget.

SHRI A. N. VIDYALANKAR (Chandi-
garh) ;:  Mr, Chairman, I think that the
gencral tone of the speech of the Finance
Minister was really progressive and the
Budget proposals are also  progressive.
This is unprecedented. Some of the
principles  which he enuncialed in  the
course of lus spccch were never properly
put in that clear manner. The intentions
that he expressed in the Budget were
admirable : nd uncxceptionable and 1 wel-
come them | think, even the levics that
are criticized Lere, for instance, the duty
on maida, toilet soap, cotton fabrics eic,
are also nol so excessive. Although | do not
support them. If we analyse the
whole thing, it increases the family cost by
only one rupce per month per kilogram on
account of ma:da. On toilet soap, the in-
crease is only 2 p per cahe, In the case of
cotton fabrics, it is 1 to 5 p. per metre and in
the case of coarse cloth, it is only 0.5 p per
metre. As regards lipsticks, shampoos and
hair oil also, not more than 8 annas per
month will be the increase in the family
budget.

Now, Sir, although this increas is not
much, why the common people object to
this. The common people wil not
object to paying more., They are prepared
for all kind of sacrifices provided they find
that the other classes, the upper classes, the
richer classes, also made  sacrifices.
When the common man sces that the big
officers, the Ministers and the rich peaple
were going ubout in luxurious cars, living in
luxurious bungalows, just as it was mentioned
here, when . ny ceremony tekes places, they
use a lot of clectricity and all that, then they
begin to fec! why should their maida only
be taxed 7 They do not object 10 pay more.
But the muim thing is the whole trend,
the whole purpose and the whole attitude
is found to he pro-upper classes. The richer
classes, should be taxed more, lp this
Budget, the Finance Minister has made that
atiepmpt, 1 thould say, an admirable attempt
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to place the burden on those classes that can
pay more. But thg feeling is that more
burden could be placed on them.

This Budget is a welfare Budget. The
welfare Budget is not necessarily a socialstic
Budget just as all philanthropy is not
scientific  socialism. A  Budget which
claims to be 8 socialistic Budget should
try to control the commanding heights of
economy, Whether the Budget tries to con-
trol the commanding heights of the economy,
whether we acquire that grip, that grasp,
over the whole economy and whether we can
use the economic institutions as an instrument
for the attainment of social justice that is
the test. The common man looks from that
angle and does not feel much enthusiastic
about the Budget.

Why 1s it so 7 The main reason is that
the instrument of our attarning socialism is
the present burcaucracy and the present
bureaucracy hws no sense of commit-
ment to our ideals. Unless that instrument
is properly sharpened which is ubsolutely
blunt-at present, we cannot succeed. The
burcaucracy 15 not working for the attain-
ment of that objective, it is clear, We
should find out methods as to how bureau-
cracy can be improved.

Mr CHAIRMAN : The hon. Member
may try (o conclude now.

SHRI A N. VIDYALANKAR : I only
want that the Finance Minister should have
explored other avenues, say for instance,
the expenditure tax, the capital levy and all
that. Why should not there be a total
ban on the import of luxury goods?
Tdke, for instance, the rich people
who enjoy luxurious living in $-star
hotels. Why should not the expenditure
incurred by them in these 5-star hotels
be taxed 7 Why should not luxurious ex-
penditure be curtailed 7 Why should not the
Clovernment expenditure be drastically cur-
tailed 7 ' If we examine properly, we will
sce that the Government expenditure

is growing day by day. It would
be practically copsuming what we
try to sgueeze from the public. There-

fore, these are the things over which we
should Jay our fingers. The Finlance Minis-
ter had stated that the taxation should
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be such that it should control the rise of
prices. But, no drastic measures have
been taken to confrol the prices.

My hon, friend, Mr, Vajpayee, in the
course of his speech, suggested the auctiod-
ing of licences, He has suggested a method
by which he is trying to support those classes
that tty to monopolise everything. He
means, il the licences are auctioned, rich
class should monopolise everything. We warit
to remove monopoliés in our economy. M
Chandigarh, 1 see, lands are taken from ths
peasants at a very cheap rate, they are made
into plots and auctioned, and the rich people
are buying property and they are amassing
property. Why shouid this go on in our
present economy which aims at socialism 7
Therefore, this method of auctioning of
licences that has been suggested by Mr.
Vajpayee, the leader of the Jana Sangh
party, can never be accepted. What-
ever suggestions he has made are all
in support of those classes whom we
want 1o dispossess and from whom we want
to take away wmonopolies. So, we should
not adopt those methods, This method of
auctioning property will create concentration
of wealth and that will give wealth to those
classes that are alrcady in possesstion of
wealth.

st g fesire g (q790) : qwmofy
o, ¥ giowr wrArdt § 5 owmeA g
A=Y §1 wag far | 9z & N qaew
®TH qearT & 39w Fegmy svar g ¥
fawr w+ ot & ggna § wet SR wgr
fefad sz it N m @18 & T2
gra ag arad agl @ 6 gnr § glaa
grarfas o arfas sqqeqr ¥ wifg-
FOqRAgaoAT AT EH | A A% B
fFos g & awz & U ¥ s
graa wdl § ) e far 7t ¥ W
TA35q K T A sigwr sqve fRErw
argan § wgt 3 serd fe dw adm
g% G H AT F QW W
fawr @1 9% gRTww & {9 e Ay
wiaw fawrg & fod a1
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amreg feafa & faw w0 w1 ag
e o wafads wgr wram ) & g
wom § 5 ot o foras fawr st o
B o< o Eia O sy se@Ar Y 97 3w
gfiz & ag vt sufachies § &l gmo-
Wil feqn § gard smfa w1 das ¥
dfew gfardt sva N szar g ag 7z @
fegnfra femT Far R} § ? fawx g
w @ § swafey g¥ gy fawen
LR

faa a9 ¥ wrafral qT o A
a8\ ¥ gugT $IW § 1 IT 9T wfew
&< AT wifgd gr, egal 7T KW@
T gt & IF MM F W AR g
feq well & w3 geal w1 fodw
‘aAar’ & miy ¥ #T 7 §, S19 A1 9T
& 3n @Y & geaew ¥ egAr AT g 0
T 9T ag v w7 fadw w@ @, AT
Wz & 9ot 9T q¢ dvg wm ¢ JEw
friw s@ 1 Y amwr g f da
N yAAT GV 9T qF gU KT A1
T & I 9T aF gu w7 ¥ gwifad agi
gt | afes & &t gt av wgarg s
AR g W évw mfww § 1 ag oy
R T QI ¥ eFii e ) fad w3
Y ute ¥ 91 A vaw 9, grr AR
wfl wiat | qafad § g w7 w1 awdq
* § wifs 48 w1 sww faord &
i ¥ ot s & o & avar wgar § fw
@ ¥ fead &y fsrf @ ¢ ?

& xw ara & ol oft faw qoft oY
g AT g fv o sigiw
VT ¥ 1O agw o<y wwmw Felr §

¥fer agt TN gg T fear g fe
Y BT WA O JoNNT W@ wEg W
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amElt 9T qAd ¥ § ;@ WA €T
(wealth tax) &Y T ¥ yfg #r T § ag
ag agd w1 § wix sfaq §, Jar & =)
At §, Wi A tod Aifogs fagaar
7 &0 &1 faqr & &g swfe § v
oA qgi%T A w35 g1 § fr @y Haw
14.5 &7 = fama A arngan § &z
g Nt ¥ aw ) tw ww TG A
fadar | sve amifas =g R anfas
fagwar v gv & 3 e d gw g
F31X 3@ @AMy ¥ @z IEA fag
14.5 #q¢ T fasy ) aoqaar ) &
Ty 99 9rH 2 A adf &1 WK
gAR fawr oot N ag sge @y &
arfes fagaar 7Y g #77 & fod o
g MR G At F gEwAT g s ww
2w # wifaw feafa & a3 & faw o
st ar At wf agd nwagedt ¥ £ ar
f&7 agf M1 afas faanar ¢ @ 3 N
14.5 6T Tqur ®T & ® ¥ SAHT JT
AT §F |

s Py ¥ @Y T g1 IR
¥ gy KA ¥ FN qamaar &
% wad v pfy &7 & mar § ote fomm
qieare w1 g atdl ¥ wer anfes
feswar & 1 are @ agt 9x gmfus
fegnay ft &, e ot gw g g
fearaar ¢ ) ag g folk aft W
nT g1 ga agt aga ¥ yfwr gu @
W e fad A §, ¥fer A g &
§EAa § fe ¥w § ol qogl ¥ oy @
afr g ¥ folt waw 3oy 0 g wg
i T §1 W aew Hw H qw
afafew aryrace § 1 wor frgre dwe
¢ fo qar aft" fis v yfir gure e faa
ory ote Fawt yf & of wid ol g
fwwr ot 4Pt gue ot awenr & e
Crfommmg e e & W
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FTET § ¥ wAW JoIw WiEgy W
fafewa wen & &t yfw gare & g
¥ g wEAfA N o), wife @
7 A Y INIEA T AGT FUX AT
9% @1 & ¢ gk faw woA oft A o fRuw
¥ a¥a fear & afew, au F07 g
%1 81 sfusc 8 ave A qicq afY
o Ja% dfgwa § dneT vF gfe-
e & §wey ¥ 3@ wAW ST

=ifgi

g gesRl gv yfaafaal s1 sw
afu® wgar § w1 ¥ yfa goe st swfa
¥agw @) & A3 WRE g @
€@ e o A WA KT %A ] )
i gfe ¥ &7 ¥ eum Al W
ATAY §1 a7 97 § AT g W ®
i ggd waw § | oy aned 6
Foawf & st e e pfa &
&7 X yfrgurr ®g7 gnqr ny e
qIq Qg T §WA TR & A AT X [
g wfed ¥:0T g §f s §1 A
%ZH I31 awt @ | WY @g § ¥ ag
W wgar wigal § & wfy goc 3 daw
gfagare & afenfor a@t &1 & =g
fis gl & pfy guie & fod &l Wt
are §f aut pfy semer & gfg & o
T AT WA IIA A0 1 gEd fed

Twe 8 gHE 3§

Wit ¥ wwow T 9T gy &7
wqrfea f6d g WYX a7 gy = &
feerat wY dw N ghar fay,
e Wy *t ghawr oy qqr v
s & fe? Wi o gl off B
R fawr wal ot A amww O W
Ylqey FE gy o ¥ fgar
t wigar f graer AR & vy
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¥ 71z Saw Frear o dor & oY ey
a1y | agd faal ¥ 7g g gAA H W
¢ fie sew AX o Doar HaE, wWar
saffaa feqr gt afg@ | g9 s
I AW A W I
geaw gt § (gR qar Agt ¢ & fore
fraral 3 ot dwv wfy & amar g,
Ius! oTTg %) N gD ¥ DN ok
WY @iw WA S gt gafed e
tfr g & wWir gl & @
ot foed feerdl &t O uga
fad

g % & g8 wgaaqd fawg &
grarq §  wgar wrigar § foraer wef
fawr s ot 3 oY ) § AT A gy W
¥ fae feamr #) wewK @R W oagd
waRte feafa § g wr 1 wewm
feafr &) g & fer & fgdy
WA YA1A ¥ omar &) aga sy G @,
ufeT ag st fatrar % agedr wd
ot WG & aff anwar g fe @ wE
ST ETAN F gmowry & W
Y fer g ) afew o femr ¥ A
w2 T W AR IBAX A e A
ot & oY wraar S gk 8, waar W
aiwieTr ¥ , S gEet gw qu Al
®C qiEn a1 f6T W § I@H AW
facrar w1 TaEw dar @ owdm, W
oI ¥ B q10 9@ 9g® 9T AW may
g Faafrs aldy ¥ W ¥ oW
grmifae oF wifqw-eqaear & goqw
qfendta w< wr gwa< agl fadwr

DR. H.P. SHARMA (Alwar): Mr.
Chairman, Sir, the present Budget, coming
as it does, in the wako of the recont
General Elections, assumes far greater
importance than a Budget presented in the
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regular or normal year. Even in a normal
year the Budget gives concerete ovidence as
tg how far the Government is willing
to go to implement its progressive aims and
policies, But, since our last General
Election wis fought on specific issues, this
House as well as the country, has a right
to expect that the Budget would reflect the
hopes apd aspirarions aroused in the minds
of the public.

The commitmenis and the promises we
made to the public in the context of the
problems of the country can be broadly
summarised under three or four heads,

Qur first commitment was that we would
accelerate the rate of economic growth,
Qur second commitment was that we would
try to reduce the disparities between the
different sections of our population. The
third commitment was that we would 1ake
some significant steps towards solving the
problem of the unemployed, These were
the commitments that we made.

8ir, the Budget has been called a
retrograde Budget, an anti-people Budget
and quite a few other epithets have been
used to disapprove of the Budget. | cet-
tainly do not belong to that cadre of people
who start with a  defeatist attitude of
mind.

The country has made some significant
progress and we have taken some very
significant steps in the direction of the
country’s dovelopinent and I think, it is in
the fitness of things, that we should
remember and recall our successes also as
our failures,

During the past year and in the first
iwp years of the Fourth Plan, we have
succeeded in fulfilling the ob;ecm'es of this
Budge! attaining the assigned rate of econo-
mic growth, We have been able to fulfil
in both the scgments, in the agricultural
scctot as well as in the industrial sector.
Apart from that, food production went up
to 06 million tonnes though there were
ibme BapS &8 régards pulset and a  sHortfall
i’ casi crops. But this ddes not in dny
way thinimise the success which we hive
AéBfeved o our agsicultural fror
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I would like to make one other obser-
vation before I proceed further. I would
fike to sound a note of caution. We must
nol count our chicken too fast. Therc i the
element of of help from the Gods. For the
past 4 years, the monsoons have been
pretty regular and the quantam of rain
sufficient, Agriculturul production depends
still to a laige extent on the regularity of
monsoons. It rests on a very slender and
tenuops base, I wish the Government
would keep that margin of uncertainty in
mind in the rate of progress that we mght
assign 10 ourselves,

The ratc of economic growith and every-
thing else depends upon the mobilisation
of our resources.  The finance Minister has
taken some very bold steps in this direction,

First there was the nationalisation of
Banks and then the nationalisation of
General In.urance. That has provided us
funds which we can channolise into produg-
tive directions which we could not do
previously. There are other things which
we have Leen able io do and which I would
to like enumerate here. For instance in
the taxation items, there have been increase
in the persunal income-lax, in the rate
of corporate taxes, in the rate of wealth
tax etc. whereby a virtual cesling has been
imposed, and the Finance Minister deserves
to be congratulated squarely on this.

There L.ave been othar welcome features
of this budget namely that resolute steps are
to be taken against benami holdings, under-
valuation of property etc., and we find that
Government have a strongly mind to share
in the long-term capital gains that peaple
make.

There are other sectors to from which
Goverement can coliect the resources, For
instagpce, there is the agriculiural sector.
I do wish that Government would make up
their mind and sce that they tdp this big
sector whikh is goipg almost ugtaxed at
present. | am nol saying in any way, nor
nor do 1 wamt to be mvisconstrucd, that 1
am advoca'ing that very small farmer showld
be taxed. But I think that there are
people who are making Rs. 50,000, Rs. I
lakh and Rs. 2 lskhs a year from the
forming. 1 do not kpow why farm incomes



of that magnitude should be left out from
the purview of taxation. 1 am not saying
thereby that the small farmers or tho
peasants in general should be taxed. We
must remember that the biggest part of eur
devolopmental expendilure has been spent
on the construction of dams from which
irrigation facilities have been provided or
from which electricity has been generated
which again has gone towards rural eleciri-
fication. So, the biggest gainers of our
developmental expenditure have been in the
agricultural sector. So, 1 do think that
Government should shed their old inhibi-
tion and tax those people who make very
handsome income out of their farms,
because an income of Rs. 1 lakh in the
agricultural sector is not different from a
similar income if it were earned by say
a shopping business. Of course, there is a
small tax on tractors, and it is good as far
as it goes.

There are other sectors from which
Government can augment their income.
For instance, there are the public seclor
undertakings. 1 do not know why Govern-
ment should be so touchy about this question
and why they should be so sensitive
cvery time this subject is brought up, 1 do not
know why somehow it is considered as an
attack on the Government’s basic policies,
1 feel that Government have taken a very
solid, very resolute and very correct step
namely that Government should be the
owner of the basic industries in this country,
But 1 does not go along with this proposi-
tion that they should be rum inefficiently.
I think that we must 1ake resolute steps to
correct the deficit on this side, 1 do not
want to repeat the various figures, but the
case of Hindustan Steel is a casc in point.
In 1968-69 they had a loss of Rs, 40 crores,
in 1969-70, the loss was Rs, 11/- crores;
and in 1970-71 it is expected to be of the
order of Rs, 12 crores. It may be that
Government may have some very valid
reasons due 10 which these losses were in-
evitable, such as political disturbances etc.
But even then, I wish that Government are
not touchy about this problem every time the
issue of public undertakings is brought up
here in this House. Government should serve
as a model employer and they should
display a model technique of runnning the

~ondertakings, wnd-especially when we have
invested such huge amoutnts in thése ubder-
takings, the country has & right to expect
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that we get proper return from them.

There are other avenues which are
open to QGovernment and which Govern-
ment should tackle resolutely, So far
as the recovery of the tax arrears is
concerned, | think the entire House, that is
the Opposition as well as the Treasury
Benches all wish that everything should be
done to recover these tax arrears which are
of the order of about 900 crores or so.
When some of the names of the assesscos
are publised and we read them, they read
like a ‘Who is Who' of the biggest capitalists
of industry. I think that no leniency should
be shown, Here, I would like to make one
small suggestion, It is possible that somo-
times there may be differences on the
assessment, and that is why it is said that
the income-tax cannot be recovered. But
1 think that there should be some time-limit
for this purpose, and if the recoveries are
not made within that time-limit, then the
assessees should at least pay interest on that
amount, If Rs. 10 or 20 lakhs is kept
pending and the assessees go on doing this
business of discussion and disputing, then it
is but natural that the assessees should be
asked at least to pay interest on these
amounts. Why should we be lenient in
that regard ?

MR, CHAIRMAN : The hon. Member
should try to conclude now.

DR H, P. SHARMA :
two or three more minutes.

Please give me

MR. CHAIRMAN : The hon. Member
has already taken about 15 minutes, After
he concludes, I would like to call another
Member also.

DR, H. P. SHARMA : I shall try to
finish in two minutes, [ shall skip over
the other points and come 10 the quecstion
of price rise or price instability. Unless the
Finance Minister can solve it, nothing can
be done. About Rs, 400 crores were paid
as dearness allowance during the last year
alone. There is a pay commission which
is sitting and which is going to revise the
salarics once again. Every time there is
a pay commission we know that it revises
the salaries upward. So, we can expect
that this time also, there would be further
pay incroases,

SBince the time at my disposal is so
short, 1 would in conclusion like to draw
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the attention of the Finance Miuister to the
problem which concerns my State, namely
the State of Rajasthan. There has betn a
notice from the Reserve Bank of Iadia to
the Rajasthan Government that by 30th
June, they should pay back the overdralt
of about Rs 85 crores. This is good
and sound as far as it sounds, but
the hon, Minister must see how
this money was spent. This was not
spent for augmenting the Rajsthan
Government’s income or anything of that
sort. It was spent for humanitarian pur-
poses, for saving the lives of hundreds of
thousands of people. The Finance Minister
will but be doing justice if he waives this.
In cases of national calamity where money
is spent, the Finanoe Minister should not go
by the usual alphabetical list of recovery
starting from Asstam and 80 on. Then,
there is the problem of security also. If
you uproot the people living on the border,
and they are the first to be attacked by
famine. This also must be borne in mind.
After all, we have a seven hundred mile-
border, and wo are doing the function of
security on behalf of the nation, and when
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we gre faced with the security problem, the
Finance Minister should be congiderate to
our State.

SHRI SATISH CHANDRA (Bareilly) :
I am grateful to you for having called me....

MR. CHAIRMAN : The hon. Member
may please continue his speech tomorrow,

—————

BUSINESS ADVISORY COMMITTEE
SECOND REPORT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR) : 1 beg to present the Second
Report of the Business Advisory Committee.

17.59 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, June
10, 1971 Jyaistha 20, 1893 (Saka).
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